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GUJARAT POLLUTION CONTROL BOARD
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RESPON DENT

FID EHALF ARAT P N ONTR

BOARD

l, lrfan Kagzi, adult, having my office at Gujarat Pollution Control Board,Sector

roA, Gandhinagar, do hereby solemnly affirm and state an oath as under:

1,. I am presently serving as Environmental Engineer with Gujarat Pollution

Control Board. I have perused the record pertaining to the case available in

my office and am conversant with the facts of the case. I am authorized to

swearthe present affidavit on behalf of the Gujarat Pollution Control Board

and am otherwise competent to make the present affidavit.

2 The appeal has been filed seeking the following principal reliefs

"A) This Hon',ble Tribunal after perusing the record and more

specificatty the impugned Order dated ry/to/zoz5 issued by the

Respondent be pleased to quash and set aside, as the same has

been passed in complete violation of the principles of natural

justice, equity and fair PlaY.

B) Pending the hearing and final disposal of the present Appeal,

the impugned Order dated ry/to/zoz5 passed by the

Respondent, maY kindlY be staYed-
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c) That this Hon'ble Tribunal be pleased to direct the Respondent

to refund the amount of Rs.zo lakhs paid by the Appellant under

protest as EDC. That the Hon'ble Tribunal be pleased to direct

the Respondent to return Bank Guarantee submitted by the

Appellant of Rs.zo lakhs bearing NO.BGotgttGPoojjS65z5.

D) Pending the hearing and final disposal of the present Appeal,

the Appellant be allowed to continue its operations in

accordance with the trial revocation order dated 7th November

2025.."

The appeal essentially assails the order made by the State Pollution

Control Board directing closure of the appellant unit, and the primary

ground for challenge appears to be violation of principles of naturaljustice.

3. At the outset, it is submitted that all facts mentioned and legal grounds

urged in the petition are denied to the extent that they are not in

consonance with the official record available with the State Pollution

Control Board and the provisions of the law.

4. The appellant is a company engaged in the production of lactose

nronohydrate. A Consent to Operate was granted to the appellant unit

on o6.o7.zoz4. The unit has been given permission to treat industrial

. waste water (166 KL/Day) and domestic waste waterQ4 Kl/day)

combined to treat in ETP and NF-MEE-ATFD system. Out of totaltreated

waste water of zoo KL/Day, 165 Kliday shall be recycled and 5 Kl/day

losses and rest 3o Kl/day shall be sent to Common Effluent Treatment

plant(CETP) operated by M/s Enviro lnfrastructure Co,. Ltd., for further

treatment, which means that the unit is to install an advanced treatment

system that purifies and recycles industrial wastewater so that absolutely

no liquid waste is released into the environment. The system basically is

to operate in a closed loop, recovering around 8zo/o of the water for reuse

while sending the remaining partly treated waste waterto cETP.
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5 I state that for a unit which is expected not to have any discharge of

industrial waste water, the discharge of any quantity, howsoever small, of

untreated industrial waste water in the premises constitutes a breach of

the operating permission. Additionally, the discharge of trade effluent on

land qualifies as water pollution within the meaning of Section z(e) of the

Water (Prevention and Control of Pollution) Act, :g74 and a breach of

restrictions imposed under Section z5 of the Act, warranting lawful action

aimed at not just correcting the erring industrial unit but also preventing

causation of pollution and preserving the environment.

ln case of the appellant unit, on multiple occasions in the past, the unit has

been found to be non-compliant in as much as noticeable liquid discharge

has been found within the premises of the unit. A copy of the reports of

inspection carried out during the year zoz3 to zoz6 are annexed herewith

whenever non-compliances are repofted and marked as Annexure R-r

(Colly.). A perusal of the observations made during the inspection, as

recorded in the inspection repoft, reveal that the unit has repeatedly failed

in ensuring that it is functioning as perthe conditions (specifically condition

No:4.5) of Consent to operate and that there is no discharge of trade

effluent on the land.

Noticing the frequently recurrent violation of the prescribed operating

conditions and the environmental norms, the State Pollution Control Board

has issued directions to the unit calling upon it to take immediate steps for

permanently remedying the shortcomings in the treatment system

installed at the premises so as to avoid repetitive discharge of trade

effluent on land. A copy of the Notice of Directions issued to the appellant

unit are annexed herewith and marked as Annexure R-z (Colly.).

Despite having been given multiple opportunities to become fully

compliant with the environmental norms and law, the unit has consistently

remained in breach of the conditions and the law. The State Pollution

Control Board has therefore in the past issued directions for closure of the

6
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unit. A copy of the Closure Orders issued by the State Pollution Cont

Board are annexed herewith and marked as Annexure R-3 (Colly.).

The continued existence of untreated trade effluent in the premises of the

appellant unit is indicative and suggestive of the fact that the unit has

actually not been treating the entire quantity of effluent generated from

the manufacturing process in its captive treatment plant, and has been

attempting to release the untreated trade effluent through unlawful

meanS

10 Considering the regularity and impunity with which the appellant unit had

been violating the operating conditions and the environmental laws,

coupled with the fact that no plausible explanation could be offered by the

appellant unit for the presence of trade effluent in its premises when it has

been granted permission to operate as per the condition(Specifically

Condition no 4.5) of Consent to operate, the State Pollution Control Board

was constrained to pass a direction for immediate stoppage of the unit'

The contention of appellant that the closure order has been passed in

violation of principles of natural justice is fallacious and totally

misconceived, both on facts and in law. The contention, though seems

attractive at first blush, is devoid of any merit when viewed in the backdrop

of totality of facts and circumstances. The stoppage direction has not been

given on account of a single violation; it has been the result of multiple

violations over a sustained period of time and non-improvement despite

earlier closure directions.

The closure order has been preceded by several inspections, noticing of

trade effluent in the premises, issuance of notices for compliance and

failure of the unit to comply with the requirements of operating permission

and make its operations conforming to the environmental law. lt is

therefore not correct to say or even suggest that the closure order has been

issued in gross violation of the principles of naturaljustice. Even otherwise,

11,
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the statutory provisions permit issuance of a stoppage or closure direction

in cases where it is not found expedient to provide an opportunity to file

objections or accord hearing and instead grant a post decisional hearing.

13. lndependently, it is submitted that the appellant unit has not challenged

the findings of inspection carried out on 19.o9.2025 which led to passing of

the impugned closure order. The inspection report records that "whitish

colored contaminated water having similar physical characteristics & smell

was found in the field opposite the unit.". lt is further recorded that "the

underground water line from the opposite farm was passing through the

unit at the same place, which had been sealed earlier." Accordingly, a

detailed explanation was called for regarding water accumulation and

disposal method adopted by the appellant. A copy of this report has been

uploaded on the portal and is available with the appellant unit. No protest,

or even a formal objection, has been raised by the appellant to the

recording of such findings in the report of presence of trade effluent in the

premises. Therefore, it is not open for the appellant now to state that the

findings or material on the basis of which the closure direction has been

issued is non-existent or that the appellant was not aware about such

information prior to the making of order by the State Pollution Control

Board.

;..4. The closure order is just and proper and warranted in the facts of the case.

The direction for stoppage of manufacturing process does not suffer from

any legal infirmity. The order has been made only with a view to ensure

that the unit does no continue to pollute the environment and advances

the judicially evolved principle of inter-generational equity. lt is submitted

that closure order does not callfor any interference, more so in light of the

judicial decisions stressing adoption of eco-centric approach rather than

anthropocentric approach to environmental law. The appeal to the extent

it challenges the legality of the closure order is thus misconceived and not

sustainable on the facts of the case.

5
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L5. The other prayer is for ordering a refund of the amount of Rs 2oroorooo

(Twenty Lakhs) submitted as bank guarantee as well as the amount of Rs

2o,oo,ooo (Twenty Lakhs) paid as environment damage compensation. lt is

submitted that prior to passing of the impugned closure order, the unit was

issued a Closure Direction dated o7.o8.zoz? under which the unit was

called upon to furnish a bank guarantee of Rs. z8,oo,ooo (Twenty-Eight

Lakhs) in view of the non-compliances. Appellant furnished the bank

guarantee of Rs. z8,oo,ooo (Twenty-Eight Lakhs). Thereafter in view of

continued violation, a further Closure Direction dated o8.o4.zoz4 under

Section 33A of the Water Act, ag74 was issued by the answering

respondent wherein the appellant was called upon to furnish a fudher bank

guarantee of Rs. loroo,ooo (Ten lakhs) and the answering respondent

decided to forfeit the earlier furnished bank guarantee of Rs. z8,oo,ooo

(Twenty-Eight Lakhs). The answering respondent invoked the bank

guarantee of Rs. z8,oo,ooo (Twenty-Eight Lakhs) (valid upto r7.o8.zoz4)

vide its letter dated 24.c,4.2c24. The appellant also furnished performance

bank guarantees of Rs. 1o,oo,ooo (Ten lakhs) in compliance with the

Closure Direction dated o8.o4.zoz4-

16. The appellant thereafter approached the answering respondent seeking

revocation of the Closure Direction dated o8.o4.zoz4. After giving an

opportunity of hearing, the revocation was permitted by the answering

respondent on a trial run basis for a period of 3 ffhree) months subject to

payment of environment damage compensation of Rs. zoroo,ooo (Twenty

Lakhs). The appellant paid an amount of Rs. 2o,oo,ooo (Twenty Lakhs)

levied as environment damage compensation on 3olo4lzoz4

a7. I say that it later came to the notice of the answering respondent that the

amount of forfeited bank guarantee of Rs. 28,oo,ooo (Twenty-Eight Lakhs)

was not credited by the bank of the appellant to the bank of the answering

respondent. Thereafter, various reminder letters were also sent to the bank

of the appellant by the answering respondent. However, during the

interregnum period the bank guarantee expired and the bank of the

6
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appellant has now refused to credit the invoked bank guarantee to the

account of the answering respondent.

r8. The appellant was called upon on multiple occasions to comply with the

requirement of furnishing bank guarantee mandated under the previously

issued Closure Direction. On 16.or. z0z6, a Direction was issued to the

appellant to furnish the bank guarantee of Rs. z8,oo,ooo (Twenty-Eight

Lakhs). Again, by letter dated o8.o4.zoz6 the appellant was called upon to

furnish the bank guarantee. However, the appellant in complete ignorance

the directions till date not furnish the bank guarantee. A copy of letter

dated o8.o4.zoz6 and Direction dated 16.or.zoz6 are annexed herewith

and marked as Annexure - Ra (colly)

19. As mentioned above, when the unit of the appellant was inspected by the

answering respondent on r9.o9 .2c.25 accumulation of contaminated water

was found which is not in compliance to the conditions of Consent to

operate. ln compliance with principles of natural justice, an opportunity

was given to the appellant to submit its response. However, the

explanation was not found to be plausible looking at the extent of

collection of contaminated water and the high COD level found in the

collected water. Accordingly, the board issued the impugned Closure

Direction to the appellant unit. The appellant was also called upon to

submit a bank guarantee of Rs. 20,oo,ooo (Twenty Lakhs) in accordance

with the Bank Guarantee Guidelines of the answering respondent and

environment damage compensation to the tune Rs. 2o,oorooo (Twenty

Lakhs) was levied by the answering respondent in accordance with the

environment damage compensation policy of the Board. A copy of bank

guarantee guidelines and environment damage compensation policy is

annexed herewith and marked as Annexure - R5 (Colly).

The bank guarantee of Rs. 20,oorooo (Twenty Lakhs) and environment

damage compensation to the tune Rs. 2o,oo,ooo (Twenty Lakhs) was

deposited by the appellant subject to which a revocation of the Closure

20
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Direction was issued by the answering respondent on o7.rr.zoz5. The

revocation order was valid up to 07.c2.2026. The revocation of the Closure

Direction dated 07.aL2o25 included the following conditions:

"i.. tJnit shall submit time bound action plan for converting all

underground effluent collection tanks to above ground within a

week.

2. lJnit shall dispose off collected hazardous waste from earlier

ponding i.e. contaminated soil within 03 months in

environmentally sound mlnner and inform board.

j. unit shall comply with CC & A conditions.

4. tJnit shall comply with notarized undertaking dated: qho/zozs

and zg/to/zoz5.

5. tJnit shall remove the underground pipeline and submit action

taken report with evidence for the same..."

I say that on 29.c,4.2o26 when the matter was taken up for hearing, the

appellant stated before this Hon'ble Tribunal that "He is apprehending

that GPCB may issue a closure order because the trial revocation order

dated o7.1-t.2r.25 expired on 07.02.2026." lt was pointed out that the

appellant has not complied with allthe conditions of the revocation order

dated o7.rr.zoz5 and did not permit the officials of the answering

respondent to conduct an inspection to ascertain the existence of the

ghost pipeline. ln view of the submissions made this Hon'ble Tribunal

passed the following directions:

,,4. Learned counsel for the GPCB is aggrieved by the fact that the

Project Proponent is not letting the GPCB conduct inspection to

find out as to whether the ghost pipeline has been removed by

them or not. We allow the GPCB to visit the site to ensure

whether the ghost pipeline has been removed, rf any. We

also permit ancittary work to be done, lf it is found that there

is no such ghost pipeline, then no coercive action shall be

taken titt the next date and status quo shall be maintained.

5. lf ghost pipetine is found lying in the premises of the proiect

proponent, then this order will not be applicable-

6. Put up this matterfor next consideration on o3.o7.zoz6---"

8
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22 I say that as per directions contained in order dated 29.04.zoz6 passed by

this Hon'ble Tribunal, an inspection was carried at the premises of the

appellant on o8.o5.zoz5. During the inspection, excavation was carried out

near Gate No. 8 of the unit up to a depth of approximately 6.5 feet to verify

the status of the alleged underground pipeline. However, no such pipeline

was found in the said area which was found in the earlier inspection.

Fufther verification beyond this limited excavated area could not carried

out as on one side there is land of gram panchayat and on the other end

there is a concrete paved area within the premises. No other waste water

discharge was found outside the unit. However, the appellant has till date

not complied with the other conditions of the revocation order dated

6.7.r:1.2cr25, namely, the requirement for submitting a time bound plan for

conversion of all underground collection tanks to an on-ground system. A

copy of inspection report dated o8.o5.zoz6 is annexed herewith and

marked as Annexure - R5.

23. I say that since the ghost pipeline could not be located, no action was taken

against the appellant in accordance with the direction of this Hon'ble

Tribunal and status quohas been maintained bythe answering respondent.

However, it is a matter of record that the trial run revocation period has

lapsed and the appellant has continued its business operations in the

interregnum period without seeking permanent revocation of the

impugned Closure Direction. Furthermore, the appellant has also not

furnished the bank guarantee of Rs. z8,oo,ooo (Twenty-Eight Lakhs)

towards its earlier violations, which are otherwise not disputed in the

present appeal or otherwise by the appellant.

24. I say that the levy of environment damage compensation and condition

requiring furnishing of bank guarantee was done after giving an

opportunity of hearing to the appellant and in accordance with the policies

framed by the Gujarat Pollution Control Board. There is no infirmity in the

impugned order and the conditions imposed, more particularly considering

that the appellant has till date not reported compliance with all conditions

9
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of the revocation order dated ol.tt.2o25. No indulgence deserves to be

granted in favor of such a habitual offender by this Hon'ble Tribunal.

25. I submit that for these reasons and any other reasons which may be

advanced at the time of arguments, the present appeal deserves to be

dismissed.

26. The answering respondent assures to abide by all or any directions that

may be issued by this Hon'ble Tribunal.

P ENT

VERIFICATION

Verified at Ct(crndt*^,r"r8or on this id*auy of June, zoz6 that the

contents of the above affidavit are true and correct, nothing stated therein

is false and nothing material has been concealed therefrom.

ENT

SOLEMNLY AFFIRMED
BEF EME

ALPA
NOTARY

GOVT OF INDIA

3 0 JUN 2020

IDENilFIED BY|f,E

NAIUIE:

SANAD NO
AOD. :

[,{o. :

D

G I -2s^'l
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PLOT NO: 5,6,
RANIA  POICHA , -,
Poicha ( Rania ) - 391780
DIST : Vadodara ,  TAL : Savli               ,  SIDC : Not In Gidc

Industry Details

Email :

Telephone :

akash@lactoseindialimited.com

7574863759

Type / Scale / Sector / Status : RED / LARGE / Pharmaceuticals / In Operation
 Inspection Dt & Time : 24/01/2023 11:45 /  Water 

Water Consumption in Kilo Lts Per Day 291.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

702367 ( On Complaint )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Common E.T.P / Irrigation
CETP, EICL / CETP, EICL, Umaraya

Ind : Dom : 39.000
166.000Ind : Dom : 34.000 Waste Water generation / Discharge (klpd) :

AWH-100502-31/12/2023  Last Inward:151324-18/02/2019[GRT]

Enviro Infrastructure Co.Ltd.Umraya, Dist: Vadodara

 TSDF Name : Nandesari Enviro Cntl Ltd.BARODA [22333]

 Person Contacted : Mr. Akash Bhatt

4

17

lactose i  
ltd-------------------------------------------------------------------

Ro Name : Vadodara

Last 3 Legal Action :

Source of Water Supply: Groundwater - borewell : 2 numbers

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/01/1992 10/07/1992

Borewells: 2
Tubewells: 0

Boilers=3 , DG Sets=2 , Flue Gas =5, Process =1 , ETP Cap = 503 , Capacity of All = 70 KLH, 74 KLH

 Env Audit Detail : Sch : N.A , Not Applicable . , Year : 2013 , On Dt : 14/06/2014

Applicability of CRZ Rules : No

Outward No: 41799-30/01/2023

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
04/11/2022 SCN 25/11/2022 , 692631 SCN COM 689247
15/09/2022 REV 04/10/2022 3MT, 686447 REV APP 685281
02/08/2022 DIR 23/08/2022 33A,O15, 680528 DIR COM 681412

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : 2015-2016 Water Cess Return : 2017-2018 HW Monthly Return : 2022-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 505110, ETP - 4006, APCM - 0 Meter Reading  - 0, Kilo Litre  - 2903 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202212 HAZD Waste Disposal : 0.000 (0 Trucks)

ETP Details : P-Chemical Dousing Tank,P-Collection Tank,P-Equalization Tank,P-Holding Tank,Primary,S-Aeration 
Tank,S-Settling Tank,S-Sludge Holding Tank,Secondary,T-Carbon Filter,T-Mlt. Effect Evaporator,T-Reverse Osmosis,T-
Sand Filter,Tertiary

APCM Details : Bag Filter,Cyclone ,Multi Cyclone 

Fuel Used : Agro Waste/Briquettes,Diesel

Stack Attached to : Boiler,D.G. Sets

1/7 ( Through XGN )30/01/2023

PCB Id: 22174
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure- R1

11
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This unit is visited w.r.to compliant of Mr.Ashok Bhai(Sarpanch) & Mr.Chetansinh Vaghela regarding discharge 
of foul smelling waste water in survey no 488/1 by lactose India limited. Detailed IR is uploaded herewith.  
[4772]-28/01/2023
~ RO Comments/Reply :No plantation or gardening in s.No.488/1. Ponding of wastewater observed. -30/01/2023

PCB-ID: ( 22174 )

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Remarks :

Site  Observations  during  Inspection ,

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No VRD-1121

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? N.A

h  - Provision of any STAND-BY Pump ?? N.A

Water Parameter

b  - Source of Water Supply Groundwater - borewell : 2 
numbers

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 03

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

W.C Notings: As per profile[4772-AEE]~

I recommend : g. Recommend Strict Action

2/7 ( Through XGN )30/01/2023

PCB Id: 22174
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

12
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(2) ુલાકાત સમયે survey no: ૪૮૮/૧ માં પાણી ભરાયેલ અને તેમાંથી ુગધ જણાયેલ હોય, સદર બાબતે જ ર  પગલા 
લેવા અને તેની િવગત બોડમાં આધાર ુત ુરાવા સાથે જમા કરાવવી.
(1) આપના એકમની ુલાકાત ફ રયાદના સંદભમાં survey no: ૪૮૮/૧ માં આપના ારા છોડવામાં આવેલ પાણીમાંથી 
ઉદભવતી ુગધના સંદભમાં લેવામાં આવેલ છે.
(3) છે લા ણ માસના ઉ પાદન, પાણી વપરાશ,વે ટ વોટર જનરશન/ડ પોઝલ,હઝાડસ વે ટ 
જનરશન/ડ પોઝલ,બળતણ વપરાશની મા હતી આધાર ુત દ તાવે  ુરાવા સાથે જમા કરાવવા.

Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

1 આપના એકમ ની ુલાકાત ેસ િમડ યા માં આવેલ ચેતનિસહ વાઘેલા એ સાવલી 
કોટ માં દાખલ કરલ ફ રયાદ ના સંદભમાં કરવામાં આવેલ છે.

692631(04/11/22) ---

4 છે લા ણ માસના  ઉ પાદન, પાણી વપરાશ, બળતણ વપરાશ, વે ટ વોટર 
જનરશન/ ડ પોસલ તથા Haz. Waste જનરશન / ડ પોસલ ની મા હતી આધાર ૂત 
ુરાવા સાથે ર ૂ કરવી.

692631(04/11/22) ---

5 બોડ ારા પાઠવવા માં આવેલ revocation order No. GPCB/CCA-VRD—454

(11)/ID-22174/685281 dt. 04/10/2022 માં આવેલ condition ું ુ તપણે પાલન 
કર ું.

692631(04/11/22) ---

6 બોડ ારા આપવામાં આવેલ CCA ની શરતો ું ુ તપણે પાલન કર ું. 692631(04/11/22) ---

2  ુલાકાત દરિમયાન આપના એકમમાં MVRE condensate tank એ રયામાં યાપક 
માણમાં waste water એક ું થયેલ  જણાયેલ છે ની PH, PH strip માં   માપતા 

એિસડ ક જણાયેલ છે નો ન ૂનો ૃ થકરણ અથ લેવામાં આવેલ છે.

692631(04/11/22) ---

3 MVRE condensate tank એ રયામાં એક ીત એિસડ ક પાણીને તા કા લક ETP માં 
લે ુ અને પયાવરણીય ુર ા િનયમો ને આિધન ુર ત ર તે િનકાલ કરવો. તેમજ 
ભિવ ય માં આ ું ન બને તે માટ યો ય તકદાર  ના પગલાં લેવા.

692631(04/11/22) ---

3) MVRE નો હયાત consent માં ઉ લેખ નથી તો તે ગે બોડની જ ર  મં ૂર  
મેળવવી.

686447(15/09/22) ---

1) ુલાકાત સમયે, MEE condensate meter આપના જણા યા અ ુસાર under 

maintenance છે તો તેને તા કા લક repair કરાવી કાયરત કર ું અને તેના record ની 
િનભાવણી કરવી.

686447(15/09/22) ---

2) Effluent conveyance line (ETP, MEE, RO, MVRE etc) ને colour coding 

કરવાનો time bound action plan ર ૂ કરવો.
686447(15/09/22) ---

4) બોડ ારા અગાઉ પાઠવવા માં આવેલ ૂચનાઓ/directions ું ુ તપણે પાલન 
કર ું.

686447(15/09/22) ---

2) ETP is not in operation & the collection tank provided after settling is filled 
to the brim and is close to overflowing. Start operation of ETP.

680528(02/08/22) Still Pending

3) The intermediate collection tank provided for collection of rejected w/w from 
NF, RO and MVRE is also filled to the brim and close to overflowing. Start 
operation of ETP and keep in operation always.

680528(02/08/22) Still Pending

5) No flow meter are provided anywhere in the ETP. Provide the same at inlet 
and outlet of ETP and inlet, permeate and reject liner of NF, RO & inlet, 
condensate and concentrate lines of MEE & MVRE & at ATFD also.

680528(02/08/22) Still Pending

6) Flexible pipeline are provided for taking w/w to MVRE and RO permeate & 
MEE condensate is brought to the final disposal tank of EICL also by flexible 
lines. Provid fixed lines for the same.

680528(02/08/22) Still Pending

3/7 ( Through XGN )30/01/2023
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7) Look into the proposal of separating Dom w/w and providing a modular 
STP and reusing the same.

680528(02/08/22) Still Pending

9) Strom water should be given primary treatment before disposal. Look into a 
proposal for the same.

680528(02/08/22) Still Pending

10) Give proper water balance diagram against each unit of ETP with 
retention time.

680528(02/08/22) Still Pending

1) The back flow from the intermediate collection tank provided for effluent 
from lactose, liquid and pharma plants is overflowing from intermediate 
chambers and going continuously into the storm water drain. Stop the same 
immediately.

680528(02/08/22) Still Pending

4) No logbook is maintained for the ETP. So team is unable to judge when the 
plant has been operated last. Start maintaining printed logbook immediately.

680528(02/08/22) Still Pending

8) Look into the proposal of taking RO reject directly to MVRE instead of 
discharging on land.

680528(02/08/22) Still Pending

11) Remove all extra inlet lines provided in the main collection tank. 680528(02/08/22) Still Pending

12) Submit production data for last 3 months. 680528(02/08/22) Still Pending

4/7 ( Through XGN )30/01/2023
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Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 Driers 0 FIL,CYC

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 D.G. Sets 11 320 KVA YES N.A Diesel 87 Lit/Hr -

2 Boiler 30 8 TPH YES FIL,MUL Agro 
Waste/Briquette
s

50 MT/Day

3 D.G. Sets 11 200 KVA YES N.A Diesel 55 Lit/hr
4 Boiler 33 4 TPH YES MUL Agro 

Waste/Briquette
s

16.8 MT/Day in operation , apcm 
working

5 Boiler 33 3 TPH YES MUL Agro 
Waste/Briquette
s

12 MT/Day not in operation( stand 
by)

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-13 @ 7-8 on ph strip / 23 1120-1120 REP  from ro reject collection tank ~ colorless
2 W-13 @ 6 on ph strip / 23 1120-1120 REP  from mvre condensate holding cum disposal tank ~ colorless
3 W-13 @ 6-7 on ph strip / 23 1120-1120 REP  from on land accumulated waste water ponding on 

surevy no.488/1 ~ 
slight turbid

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (22174)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Off Specification Products I  -28.4 1.000-M.T CIW,COL,STO
2 Contaminated cotton rags or  other cleaning materials I  -33.2 0.500-M.T DSI
3 Spent ion exchange resin containing toxic metals I  -35.2 0.500-M.T CIW,DSI,STO,TRA
4 Process Residue and wastes I  -28.1 3.000-M.T CIW,COL,DSI,STO,TRA
5 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 3.000-M.T COL,DCO,DEC,STO,TRA

6 Used or Spent Oil I  -5.1 0.060-M.T COL,CYC,STO,TRA
7 Chemical    sludge    from    waste    water treatment I  -35.3 5.000-M.T COL,DSS,STO,TRA,DST
8 Spent carbon I  -28.3 6.000-M.T CIW,COL,DSI,STO,TRA
9 Date-expired products I  -28.5 1.000-M.T CIW,COL,DSI,STO,TRA

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 capsules 200000000.000 200000000.000 - 

NOS
200000000.000

2 electric power 0.000 0.000 - --- 0.000
3 festal 200000000.000 5000000.000 - NOS 200000000.000
4 festal-n 25000000.000 1250000.000 - NOS 25000000.000
5 general tablets 200000000.000 11250000.000 - 

NOS
200000000.000

6 glutex 0.000 0.000 - NOS 0.000
7 Glutex tablet 11250000.000 11250000.000 - 

NOS
11250000.000

8 lactose 1031.260 1031.260 - M.T 1031.260
9 lactose (galacto fructose) 0.000 0.000 - M.T 0.000 Proposed
10 lactose (re-packing) 500.000 500.000 - M.T 500.000
11 Lactulose (Galacto fructose) 1000.000 1000.000 - M.T 1000.000
12 liquid formulations 210.000 210.000 - KLT 210.000
13 neutraceutical formulations 1000.000 1000.000 - M.T 1000.000
14 power demand 0.000 0.000 - --- 0.000

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 acacia powder 0.000 - M.T
2 acetic acid glacial 0.000 - M.T

Raw material :F

5/7 ( Through XGN )30/01/2023
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3 acetone ip 0.000 - M.T
4 activated carbon 0.000 - M.T
5 aerosil 0.000 - M.T
6 aerosol 0.000 - M.T
7 ambroxol hcl  ip 0.000 - M.T
8 calcium carbonate 0.000 - M.T
9 carbohydrates 0.000 - M.T
10 caster oil 0.000 - M.T
11 Caustic lye 50% 0.000 - M.T
12 cellulose acetate 0.000 - M.T
13 cetirizine hydrochloride 0.000 - M.T
14 ciprofloxacillin 0.000 - M.T
15 citric acid 0.000 - M.T
16 citric acid anhydrous 0.000 - M.T
17 colloidal silicon dioxide ip 0.000 - M.T
18 colour 0.000 - M.T
19 crospovidone usp-nf 0.000 - M.T
20 dextrose monohydrate usp 0.000 - M.T
21 dry orange flavour 0.000 - M.T
22 edible lactose 0.000 - M.T
23 ethyl vanillin 0.000 - M.T
24 eudragit l 30 d-55 0.000 - M.T
25 Filter aid/Hyflow 0.000 - M.T
26 flavour 0.000 - M.T
27 gelatin 0.000 - M.T
28 glycerin 0.000 - M.T
29 glycerine 0.000 - M.T
30 guaiphenesin  ip 0.000 - M.T
31 gum acacia 0.000 - M.T
32 HCl 33% 0.000 - M.T
33 hemicellulos 0.000 - M.T
34 hydroxyl propyl methyl cellulose ip 0.000 - M.T
35 hydroxyzine hydrochloride 0.000 - M.T
36 iso propanol ip 0.000 - M.T
37 lactobacilli 0.000 - M.T
38 lactose 0.000 - M.T
39 lactulose 0.000 - M.T
40 liquid glucose 0.000 - M.T
41 magnesium stearate 0.000 - M.T
42 methyl paraben ip 0.000 - M.T
43 micro-crystalline cellulose 0.000 - M.T
44 minerals 0.000 - M.T
45 oxbile 0.000 - M.T
46 pancreatin 0.000 - M.T
47 pg 8000 usp nf 0.000 - M.T
48 piracetam ep/bp 0.000 - M.T
49 polythelene glycol - 6000 0.000 - M.T
50 propyl hydroxy benzoate (propyl paraben) 0.000 - M.T
51 propyl paraben ip 0.000 - M.T
52 propylene glycol 0.000 - M.T
53 propylene glycol ip 0.000 - M.T
54 purified water 0.000 - M.T
55 Re-packing 0.000 - M.T
56 shell 0.000 - M.T
57 sodium benzoate 0.000 - M.T
58 sodium chloride 0.000 - M.T
59 Sodium Hydroxide 0.000 - M.T
60 sorbitol 70% ip 0.000 - M.T
61 starch 0.000 - M.T
62 sugar 0.000 - M.T
63 sugar pharma grade / refined grade 0.000 - M.T
64 sugar pharma grade / refined grade / d 0.000 - M.T
65 talcum 0.000 - M.T
66 terbutaline sulphate ip 0.000 - M.T
67 titanium dioxide 0.000 - M.T
68 whey protein 0.000 - M.T

Water Consumption & Generation Break upG
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 Inspection Team : Riddhi N.Kiri, SO  - Dhruvinkumar C Patel

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 330.000 WWG : 200.000 Water Source     Remark
1 Boiler Feed 55.000 15.000 Borewell
2 Cooling Water 25.000 5.000 Borewell
3 Domestic Purpose 39.000 34.000 Borewell
4 Mnfg Process 95.000 79.000 Borewell
5 Others ..... 49.000 0.000 Borewell Green belt (WTP Reject)
6 Others ..... 10.000 10.000 Borewell Softner regenration
7 Wash  Water 57.000 57.000 Borewell

Signature By(Riddhi N.Kiri, SO  )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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Gujarat pollution control board 
Regional Office-Vadodara 

Complaint Investigation Report 
Subject :  Compliant of Mr.Ashok Bhai(Sarpanch) & Mr.Chetansinh Vaghela 

regarding discharge of foul smelling waste water in survey no 488/1 
by lactose India limited. 

Reference:   Complaint received in form of whatsapp message 
Inspection Date 24-01-2023, 11:30  Hrs onwards 
Person contacted  Mr. Ashokbhai –Sarpanch (Telephonically contacted) 

Mr. Hiteshbhai Patel-Complainer 
Mr. ChetansinhVaghela- Complainer 
Mr. Akash Bhatt (I/C)- Lactose India Limited 

Observation  
                   This office received whatsapp message regarding Compliant of Mr.Ashok 
Bhai(Sarpanch) & Mr.Chetansinh Vaghela  regarding discharge of foul smelling waste water in 
farm of Mr Bansibhai  on survey no 488/1 by lactose India limited. During visit Mr. Ashohok Bhai 
contacted telephonically and he informed that due to some work he won’t be able to come and Mr. 
Hiteshbhai Patel will show site. Subsequently Mr.Hitesh Patel available at survey no 488/1 and 
informed about the bad smell coming due to discharge of waste water in open land of Survey no 
488/1 by the unit. Other villagers also arrived and Mr. Chetansinh Vaghela also represent his views 
about the illegal discharge of waste water at survey no 488/1. He informed that in the past company 
caught in illegal discharge of effluent by the officials of the GPCB.He also emphasis to take 
stringent action against the company for violating environmental norms and causing nuisance to the 
nearby villagers. Considering above details unit is visited and observations are as follows :  
                  During inspection survey no 488/1 which is on the south west side to the unit visited. As 
per the consent unit is permitted to discharge their RO reject water on survey No 488/1 for on land 
plantation and gardening. During visit no any plantation and gardening observed on survey No 
488/1. Unit has provided Fixed HDPE pipe lines 2 Nos. from unit to Survey no. 488/1discharging 
the RO Reject water. Unit has provided flexible pipeline approximately 200 meter to HDPE line for 
discharge of the water at Survey 488/1. During visit ponding of accumulated waste water observed 
on survey no 488/1 and foul smell felt from accumulated waste water. one composite waste water 
sample collected from on land accumulated waste water ponding on survey no.488/1.During visit no 
any waste water observed going in natural drain passing besides this survey number. Photographs 
taken at the time of visit is attached herewith.  
                 Unit has obtained CCA (AWH:100502) valid upto 31/12/2023 for manufacturing of 
various Pharma product.During visit unit is observed in operation and manufacturing of various 
pharma products is is going on. Unit has provided Collections tanks, NF, RO, IRF, MEE,ATFD and 
MVRE in ETP for treatment of generated waste water from washing and cleaning process. RO 
reject of raw water is collected in (2 nos of  HDPE 1000 ltr tank) on terrace and is discharged on 
land at survey no 488/1.To check the quality of RO reject waste water which is going on survey no 
488/1, one waste water sample collected from RO reject collection tank within premises. During 
visit Coal fired boiler 8 TPH and SCADA Operated MVRE System found in operation. The effluent 
collected is passing through the IRF(Iron removal filter) is feed to MVRE Feeding tank. The 
generated condensate from MVRE is partly reused in Boiler, Cooling tower and vessel cleaning and 
remaining send to EICL. The generated concentrated effluent from MVRE treated in ATFD. During 
visit one sample of condensate water from MVRE holding cum disposal tank is taken for analysis 
purpose. Unit has provided 2 no MVRE Concentrate holding tank each having capacity of 50 KL is 
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found almost full. ATFD, MEE,NF,RO found not in operation at the time of visit. Natural drain 
(South side) beside the premises of the industry is found dry. 
                  Unit has obtained trial revocation for three month  vide letter no: GPCB/CCA-VRD-
454(11)/ID-22174/685281 Dated 04/10/2022 and submitted letter for permanent revocation. Please 
find compliance of trial revocation points observed during visit. 
Trial revocation condition vide letter no: 
GPCB/CCA-VRD-454(11)/ID-22174/685281 
Dated 04/10/2022 

Compliance observed during visit  

1. Unit shall comply condition mentioned in 
undertakings.  

Please refer above crux  

2. Unit shall maintain hydraulic retention time 
in ETP at different stages.  

Unit has submitted undertaking dated 
21/09/2022, that unit maintain hydraulic 
retention time 24 hrs for raw effluent 
collection, 24 Hrs for recovered effluent 
collection for recycle and 96 Hrs for CETP 
disposal of effluent.  

3. Unit shall segregate the domestic effluent 
and establish a separate STP for treatment of 
domestic effluent.  

Unit has submitted undertaking dated 
21/09/2022, that unit will provided separate 
STP for treatment of domestic effluent by 
31/03/2023. Unit is currently disposing  
domestic waste water into ETP via soak pit.  

4. Unit shall evaluate the alternative to 
utilization of reject from raw water RO for 
maintain greenbelt & plantation  and 
envisage its reuse.  

During visit it is observed that unit has 
continuing existing practice of discharge of RO 
reject on land at survey no 488/1. Please refer 
above crux.  

5. Unit shall provided color coding in effluent 
conveyance line in ETP, MEE,RO,MVRE 
etc  

During visit it is observed that unit has started 
colour coding of effluent conveyance line, 
photographs of the same is attached herewith.  

6. Unit shall provide storm water collection 
tank prior to final discharged point of storm 
water drain. In case of any contamination of 
storm water, unit shall divert the same in to 
ETP  

Unit has not provided storm water collection 
tank. 

 
 Considering site situation following written remarks given at the time of visit. 

(1) આપના એકમની મુલાકાત ફરિયાદના સંદર્ભમાં survey no: ૪૮૮/૧ માં આપના દ્વાિા છોડવામાં 

આવેલ પાણીમાંથી ઉદર્વતી દુર્ગંધના સંદર્ભમાં લેવામાં આવેલ છે. 
(2) મુલાકાત સમયે survey no: ૪૮૮/૧ માં પાણી ર્િાયેલ અને તેમાંથી દુર્ગંધ જણાયેલ હોય, સદિ 

બાબતે જરૂિી પર્ગલા લેવા અને તેની રવર્ગત બોડભમાં આધાિર્ુત પુિાવા સાથે જમા કિાવવી. 
(3) છેલ્લા ત્રણ માસના ઉત્પાદન, પાણી વપિાશ,વસે્ટ વોટિ જનિશેન/ડીસ્પોઝલ,હઝાડસ વેસ્ટ 

જનિશેન/ડીસ્પોઝલ,બળતણ વપિાશની મારહતી આધાિર્ુત દસ્તાવેજી પુિાવા સાથે જમા 

કિાવવા. 
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Photographs taken during visit 

During visit ponding of waste water observed on survey no 488/1 and no any plantation and 
gardening observed 

 
 

 
 

 
 
 
 
 
 
 
 
 
 

20

273



 

No any waste water observed in natural drain (South side) beside the premises 

 
Unit has started colour coding on effluent conveyance line  

  
 

 

 

 

 

 
D.C.Patel,AEE                                     R.N.Kiri,SO 
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:369407

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 47045 Date: 02/02/2023

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : RIDDHI N.KIRI, SO
5. Quantity of Sample Received : 05 Litter.
6. Code No. of the Sample : 5450388
7. Date & Time of Collection & Inwarding : 24/01/2023 (1120 to 1120) & 25/01/2023
8. Date of Start & Completion of Analysis : 25/01/2023 & 02/02/2023
9. Sampling Point : From on land accumulated waste water ponding on surevy no.488/1 ~
10. Flow Details (Remarks) : -----
11. Mode of Disposal : on land
12. Ultimate Receiving Body : underground strata
13. Temperature on Collection : 23 & pH Range on pH Strip : @ 6-7 on pH Strip
14. Carboys Nos : Barcode
15. Parameters : 13

Sr Parameter Unit Test Method Result

1 1 - Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) 23
2 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 8.26
3 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 10

4 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 2496

5 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 40

6 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 bdl

7 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 1253
8 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 116

9 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 23

10 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 BDL

11 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 BDL

12 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 0.21

13 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 7

Laboratory Remarks : APPROVED. By:327-r.o_327 Dt.: 02/02/2023

B.M.PARMAR,SO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:369409

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 47046 Date: 02/02/2023

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : RIDDHI N.KIRI, SO
5. Quantity of Sample Received : 05 Litter.
6. Code No. of the Sample : 7275421
7. Date & Time of Collection & Inwarding : 24/01/2023 (1120 to 1120) & 25/01/2023
8. Date of Start & Completion of Analysis : 25/01/2023 & 02/02/2023
9. Sampling Point : From MVRE Condensate holding cum disposal tank ~
10. Flow Details (Remarks) : --
11. Mode of Disposal : EICL+REUSE
12. Ultimate Receiving Body : ---
13. Temperature on Collection : 23 & pH Range on pH Strip : @ 6 ON pH Strip
14. Carboys Nos : Barcode
15. Parameters : 13

Sr Parameter Unit Test Method Result

1 1 - Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) 23
2 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 5.80
3 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 5

4 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 114

5 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 26

6 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 1.79

7 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 9
8 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 1

9 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 493

10 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 BDL

11 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 BDL

12 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 0.42

13 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 125

Laboratory Remarks : APPROVED. By:327-r.o_327 Dt.: 02/02/2023

B.M.PARMAR,SO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:369410

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 47047 Date: 02/02/2023

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : RIDDHI N.KIRI, SO
5. Quantity of Sample Received : 05 Litter.
6. Code No. of the Sample : 4905320
7. Date & Time of Collection & Inwarding : 24/01/2023 (1120 to 1120) & 25/01/2023
8. Date of Start & Completion of Analysis : 25/01/2023 & 02/02/2023
9. Sampling Point : From RO Reject collection tank ~
10. Flow Details (Remarks) : --
11. Mode of Disposal : on land
12. Ultimate Receiving Body : underground strata
13. Temperature on Collection : 23 & pH Range on pH Strip : @ 7-8 on pH Strip
14. Carboys Nos : Barcode
15. Parameters : 13

Sr Parameter Unit Test Method Result

1 1 - Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) 23
2 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 8.61
3 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 5

4 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 2790

5 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 26

6 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 bdl

7 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 1253
8 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 123

9 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 8

10 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 BDL

11 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 BDL

12 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 0.07

13 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 <5(0.8)

Laboratory Remarks : APPROVED. By:327-r.o_327 Dt.: 02/02/2023

B.M.PARMAR,SO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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PLOT NO: 5,6,
RANIA  POICHA , -,
Poicha ( Rania ) - 391780
DIST : Vadodara ,  TAL : Savli               ,  SIDC : Not In Gidc

Industry Details

Email :

Telephone :

akash@lactoseindialimited.com

7574863759

Type / Scale / Sector / Status : RED / LARGE / Pharmaceuticals / In Operation
 Inspection Dt & Time : 06/07/2023 19:15 /  Water 

Water Consumption in Kilo Lts Per Day 291.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

743663 ( On Complaint )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Common E.T.P / Irrigation
CETP, EICL / CETP, EICL, Umaraya

Ind : Dom : 39.000
166.000Ind : Dom : 34.000 Waste Water generation / Discharge (klpd) :

AWH-100502-31/12/2023  Last Inward:151324-18/02/2019[GRT]

Enviro Infrastructure Co.Ltd.Umraya, Dist: Vadodara

 TSDF Name : Nandesari Enviro Cntl Ltd.BARODA [22333]

 Person Contacted : Dharmendra Chaudhary-Manager 
EHS

4

17

Lactose I  Ltd.

Ro Name : Vadodara

Last 3 Legal Action :

Source of Water Supply: Groundwater - borewell : 2 numbers

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/01/1992 10/07/1992

Borewells: 2
Tubewells: 0

Boilers=3 , DG Sets=2 , Flue Gas =5, Process =1 , ETP Cap = 503 , Capacity of All = 70 KLH, 74 KLH

 Env Audit Detail : Sch : N.A , Not Applicable . , Year : 2013 , On Dt : 14/06/2014

Applicability of CRZ Rules : No

Outward No: 43061-10/07/2023

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
24/01/2023 NOT 28/02/2023 33A,, 702367 NOT COM 704745
04/11/2022 SCN 25/11/2022 , 692631 SCN COM 689247
15/09/2022 REV 04/10/2022 3MT, 686447 REV APP 685281

Lab Charges Pending :  Rs. 28150.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2022-2023 Water Cess Return : 2017-2018 HW Monthly Return : 2023-05

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 563910, ETP - 2613, APCM - 0 Meter Reading  - 0, Kilo Litre  - 2920 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202305 HAZD Waste Disposal : 0.000 (0 Trucks)

ETP Details : P-Chemical Dousing Tank,P-Collection Tank,P-Equalization Tank,P-Holding Tank,Primary,S-Aeration 
Tank,S-Settling Tank,S-Sludge Holding Tank,Secondary,T-Carbon Filter,T-Mlt. Effect Evaporator,T-Reverse Osmosis,T-
Sand Filter,Tertiary

APCM Details : Bag Filter,Cyclone ,Multi Cyclone 

Fuel Used : Agro Waste/Briquettes,Diesel

Stack Attached to : Boiler,D.G. Sets

1/7 ( Through XGN )10/07/2023

PCB Id: 22174
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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This unit is visited with reference to complaint received from Villagers. Detail report is attached herewith.  
[508]-10/07/2023
~ RO Comments/Reply :Unit has discharged effluent through storm water drain which is reflected in sample 
collected from outside.  -10/07/2023

PCB-ID: ( 22174 )

Remarks :

Site  Observations  during  Inspection ,

One Time Updations
0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

e  - Electric Company Name (Power Supply) MGVCL

p  - On East Direction of the location of the Company Express way to Ahmedabad

p  - On North Direction of the location of the Company Open Land

p  - On South Direction of the location of the Company Open Land

p  - On West Direction of the location of the Company Village Poicha

o  - Production since (Date) or Proposed 10/07/1992

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary-Tertiary

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 1, 1, 1

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) No.

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No VRD-1121

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? N.A

h  - Provision of any STAND-BY Pump ?? N.A

Water Parameter

b  - Source of Water Supply Groundwater - borewell : 2 
numbers

c  - W.W.G is EXCEEDING the CCA Limits Yes

d  - W.W Disposal as per the Consent Conditions ? No.

e  - Was the ETP in operation ? No MVRE IN OPERATION.

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 6

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

I recommend : g. Recommend Strict Action

2/7 ( Through XGN )10/07/2023

PCB Id: 22174
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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1. ુલાકાત સમયે ETP, RO plant અને MEE બંધ જોવા મળેલ તેમજ ETPની બધી જ ટ કો વે ટ વોટર થી ભરલ જોવા 
મળેલ. તે બાબતે ુલાસો કરવો.
2. RO Plant અને MEE plant ના feed pumps ટા જોવા મળેલ તે બાબતે ુલાસો કરવો.
4. ETP કલેકશન ટ ક પાસે ચે બર જોવા મળેલ  નો િનકાલ ોમ વોટર ાઈનમા થતો જોવા મળેલ. ચે બરમાં કોઈપણ 
કાર ું વરસાદ  પાણી આવી શક તેમ ન હોય તેમ જણાયેલ. ચે બર અતે પાઇપલાઇન purpose નો ુલાસો કરવો.

5. MVR, ETP area તેમજ MEE િવ તાર આ કલાઇન વે ટ વોટર નો ભરવો જોવા મળેલ તે બાબતે ુલાસો કરવો.
6. બંસીભાઈના ફકટર ની સામે આવેલ ખેતર માં પાઇપલાઇન વારા પાણી િનકાલની મં ૂર  આપના વારા લેવામાં આવેલ 
છે. ખેતરમાં કોઈપણ પાક ની ખેતી તેમજ લાંટશન જોવા મળેલ નહ .
8. ુલાકાત સમયે એકમની ETP િવ તાર ના બહાર ના ભાગમાં આવેલ વરસાદ  કાંસમાથી પાણીના ન ૂના એકિ ત 
કરવામાં આવેલ છે.
3. ETP lifting pump પર લગાડવામાં આવેલ T-section ૂર કરવો/તેની લંબાઈ વધાર  ને collection tank bottom ુધી 
લઈ જવી.
7. ોમ વોટર ઈન ના આઉટલેટ પાસે આવેલ સે ટક ટ ક લ જોવા મળેલ  ઓવેર લો થઈ બહાર જ ું જોવા મળેલ તે 
તા કા લક બંધ કર ું.

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: --------------[508-ROH]~

3/7 ( Through XGN )10/07/2023

PCB Id: 22174
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Instructions in Previous Visits and Reply Insp Det Instruction Status

(2) ુલાકાત સમયે survey no: ૪૮૮/૧ માં પાણી ભરાયેલ અને તેમાંથી ુગધ 
જણાયેલ હોય, સદર બાબતે જ ર  પગલા લેવા અને તેની િવગત બોડમાં આધાર ુત 
ુરાવા સાથે જમા કરાવવી.

702367(24/01/23) ---

(1) આપના એકમની ુલાકાત ફ રયાદના સંદભમાં survey no: ૪૮૮/૧ માં આપના 
ારા છોડવામાં આવેલ પાણીમાંથી ઉદભવતી ુગધના સંદભમાં લેવામાં આવેલ છે.

702367(24/01/23) ---

(3) છે લા ણ માસના ઉ પાદન, પાણી વપરાશ,વે ટ વોટર 
જનરશન/ડ પોઝલ,હઝાડસ વે ટ જનરશન/ડ પોઝલ,બળતણ વપરાશની મા હતી 
આધાર ુત દ તાવે  ુરાવા સાથે જમા કરાવવા.

702367(24/01/23) ---

1 આપના એકમ ની ુલાકાત ેસ િમડ યા માં આવેલ ચેતનિસહ વાઘેલા એ સાવલી 
કોટ માં દાખલ કરલ ફ રયાદ ના સંદભમાં કરવામાં આવેલ છે.

692631(04/11/22) ---

4 છે લા ણ માસના  ઉ પાદન, પાણી વપરાશ, બળતણ વપરાશ, વે ટ વોટર 
જનરશન/ ડ પોસલ તથા Haz. Waste જનરશન / ડ પોસલ ની મા હતી આધાર ૂત 
ુરાવા સાથે ર ૂ કરવી.

692631(04/11/22) ---

5 બોડ ારા પાઠવવા માં આવેલ revocation order No. GPCB/CCA-VRD—454

(11)/ID-22174/685281 dt. 04/10/2022 માં આવેલ condition ું ુ તપણે પાલન 
કર ું.

692631(04/11/22) ---

6 બોડ ારા આપવામાં આવેલ CCA ની શરતો ું ુ તપણે પાલન કર ું. 692631(04/11/22) ---

2  ુલાકાત દરિમયાન આપના એકમમાં MVRE condensate tank એ રયામાં યાપક 
માણમાં waste water એક ું થયેલ  જણાયેલ છે ની PH, PH strip માં   માપતા 

એિસડ ક જણાયેલ છે નો ન ૂનો ૃ થકરણ અથ લેવામાં આવેલ છે.

692631(04/11/22) ---

3 MVRE condensate tank એ રયામાં એક ીત એિસડ ક પાણીને તા કા લક ETP માં 
લે ુ અને પયાવરણીય ુર ા િનયમો ને આિધન ુર ત ર તે િનકાલ કરવો. તેમજ 
ભિવ ય માં આ ું ન બને તે માટ યો ય તકદાર  ના પગલાં લેવા.

692631(04/11/22) ---

3) MVRE નો હયાત consent માં ઉ લેખ નથી તો તે ગે બોડની જ ર  મં ૂર  
મેળવવી.

686447(15/09/22) ---

1) ુલાકાત સમયે, MEE condensate meter આપના જણા યા અ ુસાર under 

maintenance છે તો તેને તા કા લક repair કરાવી કાયરત કર ું અને તેના record ની 
િનભાવણી કરવી.

686447(15/09/22) ---

2) Effluent conveyance line (ETP, MEE, RO, MVRE etc) ને colour coding 

કરવાનો time bound action plan ર ૂ કરવો.
686447(15/09/22) ---

4) બોડ ારા અગાઉ પાઠવવા માં આવેલ ૂચનાઓ/directions ું ુ તપણે પાલન 
કર ું.

686447(15/09/22) ---

4/7 ( Through XGN )10/07/2023
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 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 Driers 0 FIL,CYC

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 D.G. Sets 11 320 KVA YES N.A Diesel 87 Lit/Hr -

2 Boiler 30 8 TPH YES FIL,MUL Agro 
Waste/Briquette
s

50 MT/Day

3 D.G. Sets 11 200 KVA YES N.A Diesel 55 Lit/hr
4 Boiler 33 4 TPH YES MUL Agro 

Waste/Briquette
s

16.8 MT/Day in operation , apcm 
working

5 Boiler 33 3 TPH YES MUL Agro 
Waste/Briquette
s

12 MT/Day not in operation( stand 
by)

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-12 @ 6 on ph strip / 35 2010-2010 REP  mvr condensate from condensate storage tank in mvr 

area ~ 
Turbid

2 W-12 @ 7-8 on ph strip / 30 1950-1950 REP  open effluent storage tank near dg set & cooling tower ~ Blackish 
3 W-12 @10 on ph strip / 30 1930-1930 REP  collection tank of etp ~ Brownish
4 W-12 @ 6-7 on ph strip / 30 1925-1925 REP  storm water drain within premises ~ Turbid
5 W-12 @ 6 on ph strip / 30 1910-1910 REP  storm water drain outlet in natural drain besides m/s. 

lactose i ltd ~ 
Turbid

6 W-12 @ 7-8 on ph strip / 30 1855-1855 REP  from natural drain opp. m/s. lactose i ltd ~ Light black + Turbid

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (22174)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Off Specification Products I  -28.4 1.000-M.T CIW,COL,STO
2 Contaminated cotton rags or  other cleaning materials I  -33.2 0.500-M.T DSI
3 Spent ion exchange resin containing toxic metals I  -35.2 0.500-M.T CIW,DSI,STO,TRA
4 Process Residue and wastes I  -28.1 3.000-M.T CIW,COL,DSI,STO,TRA
5 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 3.000-M.T COL,DCO,DEC,STO,TRA

6 Used or Spent Oil I  -5.1 0.060-M.T COL,CYC,STO,TRA
7 Chemical    sludge    from    waste    water treatment I  -35.3 5.000-M.T COL,DSS,STO,TRA,DST
8 Spent carbon I  -28.3 6.000-M.T CIW,COL,DSI,STO,TRA
9 Date-expired products I  -28.5 1.000-M.T CIW,COL,DSI,STO,TRA

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 capsules 200000000.000 200000000.000 - 

NOS
200000000.000

2 electric power 0.000 0.000 - --- 0.000
3 festal 200000000.000 5000000.000 - NOS 200000000.000
4 festal-n 25000000.000 1250000.000 - NOS 25000000.000
5 general tablets 200000000.000 11250000.000 - 

NOS
200000000.000

6 glutex 0.000 0.000 - NOS 0.000
7 Glutex tablet 11250000.000 11250000.000 - 

NOS
11250000.000

8 lactose 1031.260 1031.260 - M.T 1031.260
9 lactose (galacto fructose) 0.000 0.000 - M.T 0.000 Proposed
10 lactose (re-packing) 500.000 500.000 - M.T 500.000
11 Lactulose (Galacto fructose) 1000.000 1000.000 - M.T 1000.000
12 liquid formulations 210.000 210.000 - KLT 210.000
13 neutraceutical formulations 1000.000 1000.000 - M.T 1000.000
14 power demand 0.000 0.000 - --- 0.000

Products :E
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Sr Raw Material Name Capacity - Unit / Month
1 acacia powder 0.000 - M.T
2 acetic acid glacial 0.000 - M.T
3 acetone ip 0.000 - M.T
4 activated carbon 0.000 - M.T
5 aerosil 0.000 - M.T
6 aerosol 0.000 - M.T
7 ambroxol hcl  ip 0.000 - M.T
8 calcium carbonate 0.000 - M.T
9 carbohydrates 0.000 - M.T
10 caster oil 0.000 - M.T
11 Caustic lye 50% 0.000 - M.T
12 cellulose acetate 0.000 - M.T
13 cetirizine hydrochloride 0.000 - M.T
14 ciprofloxacillin 0.000 - M.T
15 citric acid 0.000 - M.T
16 citric acid anhydrous 0.000 - M.T
17 colloidal silicon dioxide ip 0.000 - M.T
18 colour 0.000 - M.T
19 crospovidone usp-nf 0.000 - M.T
20 dextrose monohydrate usp 0.000 - M.T
21 dry orange flavour 0.000 - M.T
22 edible lactose 0.000 - M.T
23 ethyl vanillin 0.000 - M.T
24 eudragit l 30 d-55 0.000 - M.T
25 Filter aid/Hyflow 0.000 - M.T
26 flavour 0.000 - M.T
27 gelatin 0.000 - M.T
28 glycerin 0.000 - M.T
29 glycerine 0.000 - M.T
30 guaiphenesin  ip 0.000 - M.T
31 gum acacia 0.000 - M.T
32 HCl 33% 0.000 - M.T
33 hemicellulos 0.000 - M.T
34 hydroxyl propyl methyl cellulose ip 0.000 - M.T
35 hydroxyzine hydrochloride 0.000 - M.T
36 iso propanol ip 0.000 - M.T
37 lactobacilli 0.000 - M.T
38 lactose 0.000 - M.T
39 lactulose 0.000 - M.T
40 liquid glucose 0.000 - M.T
41 magnesium stearate 0.000 - M.T
42 methyl paraben ip 0.000 - M.T
43 micro-crystalline cellulose 0.000 - M.T
44 minerals 0.000 - M.T
45 oxbile 0.000 - M.T
46 pancreatin 0.000 - M.T
47 pg 8000 usp nf 0.000 - M.T
48 piracetam ep/bp 0.000 - M.T
49 polythelene glycol - 6000 0.000 - M.T
50 propyl hydroxy benzoate (propyl paraben) 0.000 - M.T
51 propyl paraben ip 0.000 - M.T
52 propylene glycol 0.000 - M.T
53 propylene glycol ip 0.000 - M.T
54 purified water 0.000 - M.T
55 Re-packing 0.000 - M.T
56 shell 0.000 - M.T
57 sodium benzoate 0.000 - M.T
58 sodium chloride 0.000 - M.T
59 Sodium Hydroxide 0.000 - M.T
60 sorbitol 70% ip 0.000 - M.T
61 starch 0.000 - M.T
62 sugar 0.000 - M.T
63 sugar pharma grade / refined grade 0.000 - M.T
64 sugar pharma grade / refined grade / d 0.000 - M.T
65 talcum 0.000 - M.T
66 terbutaline sulphate ip 0.000 - M.T

Raw material :F
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 Inspection Team : J.M. Mahida, ROH - MR. JIGNESH JAYSUKHBHAI RAIYANI

67 titanium dioxide 0.000 - M.T
68 whey protein 0.000 - M.T

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 330.000 WWG : 200.000 Water Source     Remark
1 Boiler Feed 55.000 15.000 Borewell
2 Cooling Water 25.000 5.000 Borewell
3 Domestic Purpose 39.000 34.000 Borewell
4 Mnfg Process 95.000 79.000 Borewell
5 Others ..... 49.000 0.000 Borewell Green belt (WTP Reject)
6 Others ..... 10.000 10.000 Borewell Softner regenration
7 Wash  Water 57.000 57.000 Borewell

Water Consumption & Generation Break upG

Signature By(J.M. Mahida, ROH )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

7/7 ( Through XGN )10/07/2023

PCB Id: 22174
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

31

284



VISIT OF LACTOSE INDIA LTD (PCB ID: 22174) ON 02.08.2022 

• The unit is visited w.r.t a complaint from Mr. Ashokbhai, Sarpanch and Shri Chetansinh Vaghela 

through WhatsApp message regarding disposal of industrial effluent by the industry into the natural 

drain nearby.  

• The team first contacted the complainer Mr. Ashokbhai, Sarpanch and Shri Chetansinh Vaghela. He 

was very agitated and said that this was a recurring default by the industry and industry continued 

with its illegal discharges. They also claimed that the unit discharged their untreated wastewater into 

the natural drain during night hours.  

• Next, the team went to the field where the industry had permission to discharge their RO Reject of 

freshwater usage. It is observed that there are at least two different pipelines coming into the field 

from the industry and there is no w/w disposal of any of them at the time of visit. No crops or 

plantation is observed in the farm of Bansibhai. Unit is using this land for disposal purposes only.  

• After this, the team visited the natural drain in front and beside the premises of the industry and 

collected two samples from the drain which had a slightly foul smell and did not seem to be only 

rainwater. The natural drain lies on the southeast side of the industry and is parallel to the ETP and 

the storm water drain provided within premises also leads to this drain. No flow in natural drain is 

observed from upstream of lactose Industries.  

• After this, the team visited the industry. Unit is found in operation.  

• Storm water drain besides ETP is found full of water. One sample is collected from the final chamber 

of storm water drain, which is opened in natural drain passing beside the unit. The unit has provided 

soak pit/septic tank besides the chamber of storm water drain. soak pit/septic tank is also found 

overflowing and over flown water is also discharged into storm water drain. One pipe opening of 4 “ 

diameter is observed near storm water drain, which is connected with one chamber of 1’*1” near 

collection tank of ETP.  The purpose of the chamber is not clear except discharge of untreated water 

from collection tank during odd hours. The person contacted informed that chamber is provided for 

the discharge of rainwater but neither rainwater drain connected nor any possibility of rain water 

entering in chamber. Unit has provided T-section on lifting pump, which is 10 feet away from the 

chamber. The effluent chambers and the storm water drain chambers are located next to each other.  

One wastewater sample is also collected from the collection tank.  

• Unit has provided one more collection tank (old STP), which is also found full of untreated 

wastewater.  

• During visit, ETP is found not in operation. All the subsequent ETP units are found full of water water 

up to the brim level. Similarly, the intermediate tanks provided for collection of reject w/w from NF, 

RO and MVRE which goes to the MEE, is also filled to the brim and will overflow into the storm water 

drain and from there to the natural drain in just one rainfall. 

• Ro Plant and MEE are also not found in operation. Feeding pumps of RO plant and MEE plant are 

found disconnected. As per the logbook available at site RO Plant and MEE plant is not operated since 

last six months.  

• Pool of water is observed in ETP area, MEE area and MVR area, which is found alkaline on pH strip. 

One sample of alkaline water is also collected.  
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• During visit, MVRE (12 KL/Hr) is found in operation and effluent from lactulose plant is treated in 

MVRE. Treated MVRE condensate is reused again in boiler and cooling tower. Storage tanks for MVRE 

are found almost full of condensate water.  

• Unit is member of EICL CETP. Unit has disposed of 12 tankers (total- 290 KL) effluent to EICL in the 

month of June-2023. Average 9.67 KLD of effluent sent to EICL against the booked quantity of 30 KLD.    

• Photographs taken during inspection are attached herewith.  

Following instruction has been issue to industry.  

૧ ) મલુાકાત સમયે ETP, RO Plant અને MEE બધં જોવા મળેલ તેમજ ETPની બધી જ ટેન્કો વેસ્ટ 

વોટરથી ભરેલ જોવા મળેલ. તે બાબતે ખલુાસો કરવો. 

૨ ) RO Plant અને MEE Plant ના Feed pumps છૂટા જોવા મળેલ તે બાબતે ખલુાસો કરવો. 

૩ ) ETP lifting pump પર લગાડવામા ં આવેલ T-Section દૂર કરવો / તેની લબંાઈ વધારીને 

collection tank bottom સધુી લઈ જવી.  

૪) ETP કલેક્શન ટેન્ક પાસે ચેમ્બર જોવા મળેલ જેનો નનકાલ સ્રોમ વોટર ડ્રેઈનમા ં થતો જોવા 

મળેલ. ચેમ્બરમા ંકોઈ પણ પ્રકારનુ ંવરસાદી પાણી આવી શકે તેમ ન હોય તેમ જણાયેલ. ચેમ્બર 

અને પાઈપલાઈનના purpose નો ખલુાસો કરવો. 

૫) MVR, ETP area તેમજ MEE નવસ્તાર આલ્કેલાઈન વેસ્ટ વોટરનો ભરાવો જોવા મળેલ તે 

બાબતે ખલુાસો કરવો. 

૬) બસંીભાઈની ફેકટરીની સામે આવેલ ખેતરમા ંપાઈપલાઈન દ્વારા પાણી નનકાલની મજૂંરી આપના 

દ્વારા લેવામા ંઆવેલ છે. ખેતરમા ંકોઈ પણ પાકની ખેતી તેમજ પ્લાન્ટેશન જોવા મળેલ નહીં. 

૭) સ્રોમ વોટર ડ્રેઈનના આઉટલેટ પાસે આવેલ સેપ્પ્ટક ટેન્ક ફૂલ જોવા મળેલ જે ઓવરફલો થઈ 

બહાર જતુ ંજોવા મળેલ તે તાત્કાલલક બધં કરવુ.ં 

૮) મલુાકાત સમયે એકમની ETP નવસ્તારના બહારના ભાગમા ંઆવેલ વરસાદી કાસંમાથંી પાણીના 

નમનૂા એકનિત કરવામા ંઆવેલ છે.    
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Contaminated water flowing into natural drain in front of unit. 

 
Contaminated water coming into natural drain from storm water drain of unit 

 
Storm water drain within premises. 
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Chamber near ETP 

 
Opening of HDPE pipe from chamber near storm water drain  

 
Overflowing of septic tank 
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ETP tanks found full up to brim level 

 
Accumulation of contaminated alkaline water within premises.  

 
Accumulation of contaminated alkaline water within premises.  
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Removal of pumps from RO plant.  

 
Removal pumps from MEE 

 

 
T- section provided on lifting pump.  
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:391157

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 48583 Date: 17/07/2023

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : J.M. MAHIDA, ROH
5. Quantity of Sample Received : 05 Liter.
6. Code No. of the Sample : 3551604
7. Date & Time of Collection & Inwarding : 06/07/2023 (1855 to 1855) & 07/07/2023
8. Date of Start & Completion of Analysis : 07/07/2023 & 17/07/2023
9. Sampling Point : From natural drain opp. M/s. Lactose I Ltd ~
10. Flow Details (Remarks) : --
11. Mode of Disposal : Natural drain
12. Ultimate Receiving Body : River Mahi
13. Temperature on Collection : 30 & pH Range on pH Strip : @ 7-8 on pH strip
14. Carboys Nos : Barcode
15. Parameters : 12

Sr Parameter Unit Test Method Result

1 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 8.00
2 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 80

3 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 3966

4 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 138

5 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 1.79

6 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 571
7 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 20

8 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 1697

9 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 2.8

10 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 0.3

11 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 0.65

12 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 440

Laboratory Remarks : APPROVED. By:327-r.o_327 Dt.: 17/07/2023

B.M.PARMAR,SO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:391161

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 48584 Date: 17/07/2023

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : J.M. MAHIDA, ROH
5. Quantity of Sample Received : 05 Liter.
6. Code No. of the Sample : 4998630
7. Date & Time of Collection & Inwarding : 06/07/2023 (1910 to 1910) & 07/07/2023
8. Date of Start & Completion of Analysis : 07/07/2023 & 17/07/2023
9. Sampling Point : Storm water drain outlet in natural drain besides M/s. Lactose I Ltd ~
10. Flow Details (Remarks) : --
11. Mode of Disposal : Natural drain
12. Ultimate Receiving Body : River Mahi
13. Temperature on Collection : 30 & pH Range on pH Strip : @ 6 on pH strip
14. Carboys Nos : Barcode
15. Parameters : 12

Sr Parameter Unit Test Method Result

1 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 5.77
2 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 5

3 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 3188

4 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 170

5 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 1.18

6 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 633
7 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 78

8 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 2900

9 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 4.0

10 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 BDL

11 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 2.88

12 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 763

Laboratory Remarks : APPROVED. By:327-r.o_327 Dt.: 17/07/2023

B.M.PARMAR,SO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:391163

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 48585 Date: 17/07/2023

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : J.M. MAHIDA, ROH
5. Quantity of Sample Received : 05 Liter.
6. Code No. of the Sample : 1325658
7. Date & Time of Collection & Inwarding : 06/07/2023 (1925 to 1925) & 07/07/2023
8. Date of Start & Completion of Analysis : 07/07/2023 & 17/07/2023
9. Sampling Point : Storm water drain within premises ~
10. Flow Details (Remarks) : --
11. Mode of Disposal : Natural drain
12. Ultimate Receiving Body : River Mahi
13. Temperature on Collection : 30 & pH Range on pH Strip : @ 6-7 on pH strip
14. Carboys Nos : Barcode
15. Parameters : 12

Sr Parameter Unit Test Method Result

1 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 6.36
2 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 5

3 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 3132

4 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 324

5 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 7.73

6 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 530
7 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 58

8 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 2387

9 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 3.6

10 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 BDL

11 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 1.79

12 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 550

Laboratory Remarks : APPROVED. By:327-r.o_327 Dt.: 17/07/2023

B.M.PARMAR,SO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:391164

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 48586 Date: 17/07/2023

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : J.M. MAHIDA, ROH
5. Quantity of Sample Received : 05 Liter.
6. Code No. of the Sample : 8312384
7. Date & Time of Collection & Inwarding : 06/07/2023 (1930 to 1930) & 07/07/2023
8. Date of Start & Completion of Analysis : 07/07/2023 & 17/07/2023
9. Sampling Point : Collection tank of ETP ~
10. Flow Details (Remarks) : --
11. Mode of Disposal : --
12. Ultimate Receiving Body : --
13. Temperature on Collection : 30 & pH Range on pH Strip : @10 on pH strip
14. Carboys Nos : Barcode
15. Parameters : 12

Sr Parameter Unit Test Method Result

1 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 9.99
2 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 600

3 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 10142

4 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 136

5 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 1.79

6 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 797
7 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 114

8 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 15028

9 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 5.2

10 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 0.7

11 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method bdl

12 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 4250

Laboratory Remarks : APPROVED. By:327-r.o_327 Dt.: 17/07/2023

B.M.PARMAR,SO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:391165

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 48587 Date: 17/07/2023

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : J.M. MAHIDA, ROH
5. Quantity of Sample Received : 05 Liter.
6. Code No. of the Sample : 5241019
7. Date & Time of Collection & Inwarding : 06/07/2023 (1950 to 1950) & 07/07/2023
8. Date of Start & Completion of Analysis : 07/07/2023 & 17/07/2023
9. Sampling Point : Open effluent storage tank near DG set & cooling tower ~
10. Flow Details (Remarks) : --
11. Mode of Disposal : --
12. Ultimate Receiving Body : ---
13. Temperature on Collection : 30 & pH Range on pH Strip : @ 7-8 on pH strip
14. Carboys Nos : Barcode
15. Parameters : 12

Sr Parameter Unit Test Method Result

1 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 6.50
2 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 80

3 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 11492

4 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 302

5 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 0.67

6 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 5791
7 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 111

8 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 10221

9 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 4.0

10 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 3.9

11 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 0.38

12 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 2800

Laboratory Remarks : APPROVED. By:327-r.o_327 Dt.: 17/07/2023

B.M.PARMAR,SO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:391166

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 48588 Date: 17/07/2023

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : J.M. MAHIDA, ROH
5. Quantity of Sample Received : 05 Liter.
6. Code No. of the Sample : 4992279
7. Date & Time of Collection & Inwarding : 06/07/2023 (2010 to 2010) & 07/07/2023
8. Date of Start & Completion of Analysis : 07/07/2023 & 17/07/2023
9. Sampling Point : MVR condensate from condensate storage tank in MVR area ~
10. Flow Details (Remarks) : --
11. Mode of Disposal : Reuse within premises
12. Ultimate Receiving Body : --
13. Temperature on Collection : 35 & pH Range on pH Strip : @ 6 on pH strip
14. Carboys Nos : Barcode
15. Parameters : 12

Sr Parameter Unit Test Method Result

1 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 5.49
2 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 5

3 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 1032

4 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 180

5 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 1.29

6 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 14
7 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 10

8 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 596

9 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 2.8

10 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 BDL

11 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 0.32

12 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 115

Laboratory Remarks : APPROVED. By:327-r.o_327 Dt.: 17/07/2023

B.M.PARMAR,SO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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PLOT NO: 5,6,
RANIA  POICHA , -,
Poicha ( Rania ) - 391780
DIST : Vadodara ,  TAL : Savli               ,  SIDC : Not In Gidc

Industry Details

Email :

Telephone :

akash@lactoseindialimited.com

7574863759

Type / Scale / Sector / Status : RED / MEDIUM / Pharmaceuticals / In Operation
 Inspection Dt & Time : 05/09/2023 22:15 / Air , Water 

Water Consumption in Kilo Lts Per Day 291.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

751494 ( On Complaint )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Common E.T.P / Irrigation
CETP, EICL / CETP, EICL, Umaraya

Ind : Dom : 39.000
166.000Ind : Dom : 34.000 Waste Water generation / Discharge (klpd) :

AWH-100502-31/12/2023  Last Inward:151324-18/02/2019[GRT]

Enviro Infrastructure Co.Ltd.Umraya, Dist: Vadodara

 TSDF Name : Nandesari Enviro Cntl Ltd.BARODA [22333]

 Person Contacted : Mr. Dharmendra Choudhary 
(EHS-manager)

4

17

Lactose I  Ltd...

Ro Name : Vadodara

Last 3 Legal Action :

Source of Water Supply: Groundwater - borewell : 2 numbers

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/01/1992 10/07/1992

Borewells: 2
Tubewells: 0

Boilers=3 , DG Sets=2 , Flue Gas =5, Process =1 , ETP Cap = 503 , Capacity of All = 70 KLH, 74 KLH

 Env Audit Detail : Sch : N.A , Not Applicable . , Year : 2013 , On Dt : 14/06/2014

Applicability of CRZ Rules : No

Outward No: 43539-13/09/2023

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
19/08/2023 REV 25/08/2023 3MT, 749192 REV APP 751739
06/07/2023 DIR 07/08/2023 33A,O15, 743663 DIR COM 750178
06/07/2023 DIR 07/08/2023 33A,O15, 743663 DIR COM 750157

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : 2022-2023 Water Cess Return : 2017-2018 HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 556725, ETP - 113066, APCM - 0 Meter Reading  - 5618, Kilo Litre  - 2676 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202308 HAZD Waste Disposal : 80.400 (3 Trucks)

ETP Details : P-Chemical Dousing Tank,P-Collection Tank,P-Equalization Tank,P-Holding Tank,Primary,S-Aeration 
Tank,S-Settling Tank,S-Sludge Holding Tank,Secondary,T-Carbon Filter,T-Mlt. Effect Evaporator,T-Reverse Osmosis,T-
Sand Filter,Tertiary

APCM Details : Bag Filter,Cyclone ,Multi Cyclone 

Fuel Used : Agro Waste/Briquettes,Diesel

Stack Attached to : Boiler,D.G. Sets

1/7 ( Through XGN )13/09/2023

PCB Id: 22174
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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One Time Updations
0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

e  - Electric Company Name (Power Supply) MGVCL

p  - On East Direction of the location of the Company Express way to Ahmedabad

p  - On North Direction of the location of the Company Open Land

p  - On South Direction of the location of the Company Open Land

p  - On West Direction of the location of the Company Village Poicha

o  - Production since (Date) or Proposed 10/07/1992

g  - Nos of Stacks ( Flue Gas & Process ) 0, 0

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary-Tertiary

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) No.

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 1, 1, 1

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No VRD-1121

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? N.A

h  - Provision of any STAND-BY Pump ?? Yes

Air Related
a  - Fuel Type confirmitive with CCA ? Yes

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes

d  - ALL  APCMs are in operation Yes

e  - SMF availability Provided

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? Yes

h  - Ultimate Disposal of Scrubbing Media N.A

i  - Nos of  Samples :  Stack & Ambient 0, 0

Water Parameter

b  - Source of Water Supply Groundwater - borewell : 2 
numbers

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 2

2/7 ( Through XGN )13/09/2023

PCB Id: 22174
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

45

298



1) ુલાકાત સમયે સવ નં. ૪૮૮/૧ માં ગાડન ગ માટ ઉપયોગમાં લેવામાં આવતા Borewell RO reject ના પાણીનો ન ૂનો 
એકિ ત કરવામાં આવેલ છે.
2) ુલાકાત સમયે ETP, MEE અને MVRE કાયરત જણાયેલ. MVRE concentrate ના disposal ની મા હતી આપવી.
3) Spent carbon ટોરજ એ રયામાં શી ટ કરવો.

Inspection Crux:

General Observation:
Inspection report attached [508]-13/09/2023
~ RO Comments/Reply :Appropriate action based on Analysis report-13/09/2023

Water Observation:

Air Observation:

Hazard Observation:

PCB-ID: ( 22174 )

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Remarks :

Site  Observations  during  Inspection ,

Compliance Observed in this Inspections.

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

W.C Notings: ------------------[508-ROH]~

I recommend : d. Issue Show Cause Notice

3/7 ( Through XGN )13/09/2023

PCB Id: 22174
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Instructions in Previous Visits and Reply Insp Det Instruction Status

1. બોડના direction ુજબ RO Reject ના  disposal માટ alternative disposal 

mode explore કરવો અને તેને Implement કરવો.
749192(19/08/23) Still Pending

2. એકમમાં આવેલ u/g collection tank (Industrial/domestic effluent) સાથેના 
Pump સાથે level indicator બેસાડવા.

749192(19/08/23) Still Pending

4. MVRE/MEE Reject ના disposal ગે પ ટતા કરવી. 749192(19/08/23) Still Pending

5. બોડ વારા પાઠવેલ direction order ું ુ તપણે પાલન કર ું. 749192(19/08/23) Still Pending

3. ુલાકાત સમયે Point No. 11 & 13 માં દશાવેલ tank માં effluent ભરલ જોવા 
મળેલ છે. to તેને MEE/MVRE માં સ વર Trcat કર ું તથા MVRE/MEE efficiently 

ચલાવવા.

749192(19/08/23) Still Pending

1. ુલાકાત સમયે ETP, RO plant અને MEE બંધ જોવા મળેલ તેમજ ETPની બધી 
જ ટ કો વે ટ વોટર થી ભરલ જોવા મળેલ. તે બાબતે ુલાસો કરવો.

743663(06/07/23) Still Pending

2. RO Plant અને MEE plant ના feed pumps ટા જોવા મળેલ તે બાબતે ુલાસો 
કરવો.

743663(06/07/23) Still Pending

4. ETP કલેકશન ટ ક પાસે ચે બર જોવા મળેલ  નો િનકાલ ોમ વોટર ાઈનમા 
થતો જોવા મળેલ. ચે બરમાં કોઈપણ કાર ું વરસાદ  પાણી આવી શક તેમ ન હોય 
તેમ જણાયેલ. ચે બર અતે પાઇપલાઇન purpose નો ુલાસો કરવો.

743663(06/07/23) Still Pending

5. MVR, ETP area તેમજ MEE િવ તાર આ કલાઇન વે ટ વોટર નો ભરવો જોવા 
મળેલ તે બાબતે ુલાસો કરવો.

743663(06/07/23) Still Pending

6. બંસીભાઈના ફકટર ની સામે આવેલ ખેતર માં પાઇપલાઇન વારા પાણી િનકાલની 
મં ૂર  આપના વારા લેવામાં આવેલ છે. ખેતરમાં કોઈપણ પાક ની ખેતી તેમજ 
લાંટશન જોવા મળેલ નહ .

743663(06/07/23) Still Pending

8. ુલાકાત સમયે એકમની ETP િવ તાર ના બહાર ના ભાગમાં આવેલ વરસાદ  
કાંસમાથી પાણીના ન ૂના એકિ ત કરવામાં આવેલ છે.

743663(06/07/23) Still Pending

3. ETP lifting pump પર લગાડવામાં આવેલ T-section ૂર કરવો/તેની લંબાઈ 
વધાર  ને collection tank bottom ુધી લઈ જવી.

743663(06/07/23) Still Pending

7. ોમ વોટર ઈન ના આઉટલેટ પાસે આવેલ સે ટક ટ ક લ જોવા મળેલ  
ઓવેર લો થઈ બહાર જ ું જોવા મળેલ તે તા કા લક બંધ કર ું.

743663(06/07/23) Still Pending

(2) ુલાકાત સમયે survey no: ૪૮૮/૧ માં પાણી ભરાયેલ અને તેમાંથી ુગધ 
જણાયેલ હોય, સદર બાબતે જ ર  પગલા લેવા અને તેની િવગત બોડમાં આધાર ુત 
ુરાવા સાથે જમા કરાવવી.

702367(24/01/23) Still Pending

(1) આપના એકમની ુલાકાત ફ રયાદના સંદભમાં survey no: ૪૮૮/૧ માં આપના 
ારા છોડવામાં આવેલ પાણીમાંથી ઉદભવતી ુગધના સંદભમાં લેવામાં આવેલ છે.

702367(24/01/23) Still Pending

(3) છે લા ણ માસના ઉ પાદન, પાણી વપરાશ,વે ટ વોટર 
જનરશન/ડ પોઝલ,હઝાડસ વે ટ જનરશન/ડ પોઝલ,બળતણ વપરાશની મા હતી 
આધાર ુત દ તાવે  ુરાવા સાથે જમા કરાવવા.

702367(24/01/23) Still Pending

4/7 ( Through XGN )13/09/2023

PCB Id: 22174
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 Driers 0 FIL,CYC

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 D.G. Sets 11 320 KVA YES N.A Diesel 87 Lit/Hr -

2 Boiler 30 8 TPH YES FIL,MUL Agro 
Waste/Briquette
s

50 MT/Day

3 D.G. Sets 11 200 KVA YES N.A Diesel 55 Lit/hr
4 Boiler 33 4 TPH YES MUL Agro 

Waste/Briquette
s

16.8 MT/Day in operation , apcm 
working

5 Boiler 33 3 TPH YES MUL Agro 
Waste/Briquette
s

12 MT/Day not in operation( stand 
by)

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-12 @7-8 on ph strip / 28 1130-1130 REP  from ro reject overhead collection cum disposal tank ~ Colourless
2 W-12 @4-6 on ph strip / 29 1020-1020 REP  from accumulated w/w in farm of mr. bansibhai (sr. no. 

488/1) ~ 
Turbid

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (22174)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Off Specification Products I  -28.4 1.000-M.T CIW,COL,STO
2 Contaminated cotton rags or  other cleaning materials I  -33.2 0.500-M.T DSI
3 Spent ion exchange resin containing toxic metals I  -35.2 0.500-M.T CIW,DSI,STO,TRA
4 Process Residue and wastes I  -28.1 3.000-M.T CIW,COL,DSI,STO,TRA
5 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 3.000-M.T COL,DCO,DEC,STO,TRA

6 Used or Spent Oil I  -5.1 0.060-M.T COL,CYC,STO,TRA
7 Chemical    sludge    from    waste    water treatment I  -35.3 5.000-M.T COL,DSS,STO,TRA,DST
8 Spent carbon I  -28.3 6.000-M.T CIW,COL,DSI,STO,TRA
9 Date-expired products I  -28.5 1.000-M.T CIW,COL,DSI,STO,TRA

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 capsules 200000000.000 200000000.000 - 

NOS
200000000.000

2 electric power 0.000 0.000 - --- 0.000
3 festal 200000000.000 5000000.000 - NOS 200000000.000
4 festal-n 25000000.000 1250000.000 - NOS 25000000.000
5 general tablets 200000000.000 11250000.000 - 

NOS
200000000.000

6 glutex 0.000 0.000 - NOS 0.000
7 Glutex tablet 11250000.000 11250000.000 - 

NOS
11250000.000

8 lactose 1031.260 1031.260 - M.T 1031.260
9 lactose (galacto fructose) 0.000 0.000 - M.T 0.000 Proposed
10 lactose (re-packing) 500.000 500.000 - M.T 500.000
11 Lactulose (Galacto fructose) 1000.000 1000.000 - M.T 1000.000
12 liquid formulations 210.000 210.000 - KLT 210.000
13 neutraceutical formulations 1000.000 1000.000 - M.T 1000.000
14 power demand 0.000 0.000 - --- 0.000

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 acacia powder 0.000 - M.T
2 acetic acid glacial 0.000 - M.T
3 acetone ip 0.000 - M.T

Raw material :F
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4 activated carbon 0.000 - M.T
5 aerosil 0.000 - M.T
6 aerosol 0.000 - M.T
7 ambroxol hcl  ip 0.000 - M.T
8 calcium carbonate 0.000 - M.T
9 carbohydrates 0.000 - M.T
10 caster oil 0.000 - M.T
11 Caustic lye 50% 0.000 - M.T
12 cellulose acetate 0.000 - M.T
13 cetirizine hydrochloride 0.000 - M.T
14 ciprofloxacillin 0.000 - M.T
15 citric acid 0.000 - M.T
16 citric acid anhydrous 0.000 - M.T
17 colloidal silicon dioxide ip 0.000 - M.T
18 colour 0.000 - M.T
19 crospovidone usp-nf 0.000 - M.T
20 dextrose monohydrate usp 0.000 - M.T
21 dry orange flavour 0.000 - M.T
22 edible lactose 0.000 - M.T
23 ethyl vanillin 0.000 - M.T
24 eudragit l 30 d-55 0.000 - M.T
25 Filter aid/Hyflow 0.000 - M.T
26 flavour 0.000 - M.T
27 gelatin 0.000 - M.T
28 glycerin 0.000 - M.T
29 glycerine 0.000 - M.T
30 guaiphenesin  ip 0.000 - M.T
31 gum acacia 0.000 - M.T
32 HCl 33% 0.000 - M.T
33 hemicellulos 0.000 - M.T
34 hydroxyl propyl methyl cellulose ip 0.000 - M.T
35 hydroxyzine hydrochloride 0.000 - M.T
36 iso propanol ip 0.000 - M.T
37 lactobacilli 0.000 - M.T
38 lactose 0.000 - M.T
39 lactulose 0.000 - M.T
40 liquid glucose 0.000 - M.T
41 magnesium stearate 0.000 - M.T
42 methyl paraben ip 0.000 - M.T
43 micro-crystalline cellulose 0.000 - M.T
44 minerals 0.000 - M.T
45 oxbile 0.000 - M.T
46 pancreatin 0.000 - M.T
47 pg 8000 usp nf 0.000 - M.T
48 piracetam ep/bp 0.000 - M.T
49 polythelene glycol - 6000 0.000 - M.T
50 propyl hydroxy benzoate (propyl paraben) 0.000 - M.T
51 propyl paraben ip 0.000 - M.T
52 propylene glycol 0.000 - M.T
53 propylene glycol ip 0.000 - M.T
54 purified water 0.000 - M.T
55 Re-packing 0.000 - M.T
56 shell 0.000 - M.T
57 sodium benzoate 0.000 - M.T
58 sodium chloride 0.000 - M.T
59 Sodium Hydroxide 0.000 - M.T
60 sorbitol 70% ip 0.000 - M.T
61 starch 0.000 - M.T
62 sugar 0.000 - M.T
63 sugar pharma grade / refined grade 0.000 - M.T
64 sugar pharma grade / refined grade / d 0.000 - M.T
65 talcum 0.000 - M.T
66 terbutaline sulphate ip 0.000 - M.T
67 titanium dioxide 0.000 - M.T
68 whey protein 0.000 - M.T

Water Consumption & Generation Break upG
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 Inspection Team : J.M. Mahida, ROH - MR. PRATIKKUMAR SUDHIRBHAI CHAUDHARY

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 330.000 WWG : 200.000 Water Source     Remark
1 Boiler Feed 55.000 15.000 Borewell
2 Cooling Water 25.000 5.000 Borewell
3 Domestic Purpose 39.000 34.000 Borewell
4 Mnfg Process 95.000 79.000 Borewell
5 Others ..... 49.000 0.000 Borewell Green belt (WTP Reject)
6 Others ..... 10.000 10.000 Borewell Softner regenration
7 Wash  Water 57.000 57.000 Borewell

Signature By(J.M. Mahida, ROH )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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VISIT OF LACTOSE INDIA LTD (PCB ID: 22174) ON 05.09.2023 

 

 

• The unit is visited w.r.t a telephonic complaint from Mr. Ashokbhai, Sarpanch Poicha 

regarding disposal of industrial effluent by the industry into the farm of Survey Number 

488/1 (Bansibhai Farm).  

• The team first contacted the complainer, Mr. Ashokbhai, Sarpanch. He was very agitated and 

said that this was a recurring default by the industry and industry continued with its discharge 

into survey number 488/1. Discharged effluent into farm is resulted in breeding place for 

mosquitoes and pungent smell.  

• Next, the team went to the field where the industry had permission to discharge their RO 

Reject of freshwater usage. It is observed that there are at least two different pipelines 

coming into the field from the industry and there is no w/w disposal of any of them at the 

time of visit. Plantation is observed in the farm of Bansibhai. Mild smell is felt due to 

accumulation of water and due to septic condition. One such accumulated water sample is 

collected from the farm. Unit has provided a network of pipelines for the disposal of water 

for plantation purposes. No overflow or discharge of water is observed from the farm to the 

nearby drain.  

• After this, the team visited the industry. Unit is found in operation. Lactose, lactulose, and 

tablet plants are in operation.  

• During the visit, ETP is found in operation. MEE and MVRE are found in operation and 

condensate from MEE and MVRE are used for cooling purposes. During visit, feed flow to 

MVRE is 5 M3/Hr and condensate is generated at a flow rate of 2.4 m3/hr. Concentrate from 

MVRE is sent to Detox India Limited. Concentrate from MEE is feed to MVRE.  

• Unit has provided RO plant for feeding water to the unit (Raw water RO Plant). Reject from 

RO plant is collected in three number of HDPE tanks (10KL each) provided on the terrace of 

lactulose plant. Reject water is discharge into survey number-488/1 for gardening and 

plantation purpose. Unit has obtained consent for the same.  During the visit, one sample is 

collected from the HDPE tank to know the quality of water discharged for plantation 

purposes. Unit has provided flow meter on discharge line and its reading is 13878 KL. 

During the visit, no outside discharge from the unit is observed.  

• During the visit, @ 5 MT of   spent carbon is found stored on open land outside the 

hazardous waste storage area.  Unit has been instructed to shift the same to storage area.  
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• Storm water drains within the premised are found dry.  No outside discharge from unit is 

observed from storm water drain.  Natural Kotar besides the unit is also found dry.  

• Unit has procured machines for the installation of STP, which are observed at site.  

 

 

 

 

P S Chaudhary J M Mahida 

AEE DEE/RO 
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GUJARAT POLLUTION CONTROL BOARD

REGIONAL OFFICE-VADODARA

GERI Compound, Race Course Road, Vadodara - 390 007, Phone: 2354850

Website: www.gpcb.gov.in Online Application Site : http://gpcbxgn.gujarat.gov.in

E-mail Id (RO): ro-gpcb-vado@gujarat.gov.in, E-mail ID (UH) uh-gpcb-
vado@gujarat.gov.in

આઈ.ડી.  નં. રેર1૫  કેટેગરી/સ્કેલ

શ્રીમાન,

સ્થળ તપાસની નિરીક્ષણ નોંધ

R.M. Latitude/Longitude

આપધીને જણાવાનું કે, આાજ તા.ઉ5/ફ9ી23. ના રોજુ આપથીના  એકમની મુલાકાત  લાઇ સ્થળ  તપાસ કરી  ઇન્ચેડરાન
કરેલ છે જે દરમ્યાન હવા/પાણી/જોખમી કચરા/પ્લાસ્ટીકના. ...| ..|.-..|..-.. નમૂના પૃથ્થકરણ અર્થે એકત્રિત કરેલ છે.

આપશ્રીના એકમની મુલાકાત દરમ્યાન પર્યાવરણીય કાયદાઓના સંદર્ભે ટિઓ/ક્ષતિઓ જોવા/જાણવા મળેલ છે, જે આધારે

પડતર અરજી સંદર્ભે નિર્ણય લેતા પહેલા અને/અથવા કાયદાકીય પગલાં લેતા અનેઅથવા પર્યાવરણ નુકશાન વળતર લેતા પહેલા|

કુદરતી નાયના સિદ્ધાંત મુજબ આપશ્રીને સાંભળવાની તક પૂરી પાડવાના હેતુથી અત્રે લેખિતમાં સ્થળસ્થિતિ/મુદ્દાઓ/સૂચનાઓ
આપવામાં આવે છે.

આ પરત્વે આપશ્રી નીચે લેખિતમાં રજૂઆત કરી શકો છો અથવા લેખિત ખુલાસો / સ્પષ્ટતા | પૂર્તતા અહેવાલ કામકાજના

દિન-૦૩માં બોર્ડની વડી કચેરીને ગાંધીનગર તેમજ અત્રેની કચેરીને લેખિતમાં અથવા XGN પર અથવા Emaiથી રજૂ કરવા નોટસ|
આપવામાં આવે છે.

સ્થળ તપાસ દરમ્યાન જોવા મળેલ સ્થળસ્થિતિ/ત્રૂટિઓ/ક્ષતિઓ/ખામીઓ :|

મુલા ત્ત સમ સર્વે ને. તા માં ઝઈન ા માટે

ઉપયોગમાં લેવામાં આવrl Bo
reaeesfseeed o1

પાણીનો નમુનો કિ એtત્રિત રવામ આવેા o-

- મુલામત સમથે દ?, ME
C da MXRE HŻH

дый. MURE COnceutrrete o1 disposalon

Hian 2ud

- spent carbon zeizr 2ise
lni ansz taai.

Peutik
P.S. chaudhary Aushi7.M. Malidaગુ.પ્ર.નિ.બોર્ડના નામે અને વતી,

(અધિકારીઓના નામ, હોદ્દો, સહી): CAEE CR.O)
મુલાકાત લેવામાં આવેલ હોયતે એકમના પ્રતિનિધિની રજૂઆતઃ (જે લાગ  ુપડે તેની સામે જ સહી કરવી)

મુલાકાત દરમ્યાન અધિકારીશ્રીઓએ.... મુદ્દાઓ માટે સ્થળસ્થિતિ/સૂચનાઓ/સુધારાત્મક પગલાં ભરવા જણાવેલ છે, જેમાં,

(૧) આ સ્થળસ્થિતિ/સૂચનાઓ સાથે હું, નીચે સહી કરનાર સંપૂર્ણ સહમત છું.

(૨) જેમાં દર્શાવેલ સ્થળસ્થિતિ/સૂચનાઓમાંથી મુદ્દા નં….. સાથે હું, નીચે સહી |

કરનાર અસહમત છું. જેના માટે મારી નીચે પ્રમાણેની રજૂઆત છ  ેઃ

એકમના પ્રતિનિધિ/આ નોંધ મેળવનારનું નામ, હોદ્દો અને સહીઃ|

L

05/0133 mr. Dharmendes Chaud hoasy (Ett NMmegia)
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:395447

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 49097 Date: 16/09/2023

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : J.M. MAHIDA, ROH
5. Quantity of Sample Received : 05 Liter.
6. Code No. of the Sample : 5792304
7. Date & Time of Collection & Inwarding : 05/09/2023 (1020 to 1020) & 06/09/2023
8. Date of Start & Completion of Analysis : 06/09/2023 & 16/09/2023
9. Sampling Point : From accumulated w/w in farm of Mr. Bansibhai (Sr. No. 488/1) ~
10. Flow Details (Remarks) : --
11. Mode of Disposal : On Land
12. Ultimate Receiving Body : U/g strata
13. Temperature on Collection : 29 & pH Range on pH Strip : @4-6 on pH strip
14. Carboys Nos : Barcode
15. Parameters : 12

Sr Parameter Unit Test Method Result

1 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 5.66
2 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 5

3 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 418

4 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 60

5 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 2.97

6 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 26
7 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 5

8 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 102

9 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 bdl

10 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 1.52

11 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method bdl

12 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 14

Laboratory Remarks : APPROVED. By:327-r.o_327 Dt.: 16/09/2023

B.M.PARMAR,SO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:395449

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 49098 Date: 16/09/2023

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : J.M. MAHIDA, ROH
5. Quantity of Sample Received : 05 Liter.
6. Code No. of the Sample : 1927688
7. Date & Time of Collection & Inwarding : 05/09/2023 (1130 to 1130) & 06/09/2023
8. Date of Start & Completion of Analysis : 06/09/2023 & 16/09/2023
9. Sampling Point : From RO reject overhead collection cum disposal tank ~
10. Flow Details (Remarks) : --
11. Mode of Disposal : On Land
12. Ultimate Receiving Body : U/g strata
13. Temperature on Collection : 28 & pH Range on pH Strip : @7-8 on pH strip
14. Carboys Nos : Barcode
15. Parameters : 12

Sr Parameter Unit Test Method Result

1 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 7.90
2 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 5

3 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 5414

4 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 30

5 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 1.79

6 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 1153
7 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 160

8 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 13

9 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 bdl

10 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 0.21

11 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 0.42

12 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 <5.0

Laboratory Remarks : APPROVED. By:327-r.o_327 Dt.: 16/09/2023

B.M.PARMAR,SO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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PLOT NO: 5,6,
RANIA  POICHA , -,
Poicha ( Rania ) - 391780
DIST : Vadodara ,  TAL : Savli               ,  SIDC : Not In Gidc

Industry Details

Email :

Telephone :

akash@lactoseindialimited.com

7574863759

Type / Scale / Sector / Status : RED / LARGE / Pharmaceuticals / In Operation
 Inspection Dt & Time : 21/03/2024 15:50 /  Water 

Water Consumption in Kilo Lts Per Day 291.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

776901 ( Routine Visit )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Common E.T.P / Irrigation
CETP, EICL / CETP, EICL, Umaraya

Ind : Dom : 39.000
166.000Ind : Dom : 34.000 Waste Water generation / Discharge (klpd) :

AWH-100502-31/12/2023  Last Inward:303694-13/02/2024[PRO]

Enviro Infrastructure Co.Ltd.Umraya, Dist: Vadodara

 TSDF Name : Nandesari Enviro Cntl Ltd.BARODA [22333]

 Person Contacted : Mr. Akash Bhatt

4

17

Lactose I  Ltd

Ro Name : Vadodara

Last 3 Legal Action :

Source of Water Supply: Groundwater - borewell : 2 numbers

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/01/1992 10/07/1992

Borewells: 2
Tubewells: 0

Boilers=3 , DG Sets=2 , Flue Gas =5, Process =1 , ETP Cap = 503 , Capacity of All = 70 KLH, 74 KLH

 Env Audit Detail : Sch : N.A , Not Applicable . , Year : 2013 , On Dt : 14/06/2014

Applicability of CRZ Rules : No

Outward No: 44962-22/03/2024

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
05/09/2023 NOT 13/02/2024 31A,33A,, 751494 NOT COM 783690
05/09/2023 NOT 13/02/2024 31A,33A,, 751494 NOT COM 758611
05/09/2023 NOT 13/02/2024 31A,33A,, 751494 NOT COM 756345

Lab Charges Pending :  Rs. 5125.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2022-2023 Water Cess Return : 2017-2018 HW Monthly Return : 2024-02

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 422558, ETP - 122757, APCM - 0 Meter Reading  - 2398, Kilo Litre  - 2398 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202402 HAZD Waste Disposal : 107.790 (4 Trucks)

ETP Details : P-Chemical Dousing Tank,P-Collection Tank,P-Equalization Tank,P-Holding Tank,Primary,S-Aeration 
Tank,S-Settling Tank,S-Sludge Holding Tank,Secondary,T-Carbon Filter,T-Mlt. Effect Evaporator,T-Reverse Osmosis,T-
Sand Filter,Tertiary

APCM Details : Bag Filter,Cyclone ,Multi Cyclone 

Fuel Used : Agro Waste/Briquettes,Diesel

Stack Attached to : Boiler,D.G. Sets
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PCB-ID: ( 22174 )

Remarks :

Site  Observations  during  Inspection ,

One Time Updations
0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

e  - Electric Company Name (Power Supply) MGVCL

p  - On East Direction of the location of the Company Express way to Ahmedabad

p  - On North Direction of the location of the Company Open Land

p  - On South Direction of the location of the Company Open Land

p  - On West Direction of the location of the Company Village Poicha

o  - Production since (Date) or Proposed 10/07/1992

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 1, 1, 1

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) No.

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No VRD-1121

b  - Industry Operating without CCA Applied

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? Yes Discharge is observed in natural kaans. 

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? N.A

h  - Provision of any STAND-BY Pump ?? N.A

Water Parameter

b  - Source of Water Supply Groundwater - borewell : 2 
numbers

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? No. Discharge outside premises observed. 

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? Yes

h  - Nos of Samples collected 1

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes
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• ુલાકાત સમયે ETP, MEE,MVR અને Double Drum Dryer ચા ુ જોવા મળેલ.
• ુલાકાત સમયે એકમની બા ુમાં આવેલ વરસાદ  કાંસમાં એકમમાંથી નીકળતા ગંદાપાણીનો વાહ જોવા મળેલ નો 
ન ૂનો ૃ થકરણ માટ એકિ ત કરલ છે.
• ર વોકશનની શરત નં-૭ ું compliance આપ ુ.

Inspection Crux:

Water Observation:

Air Observation:

Hazard Observation:

General Observation:
Unit is visited with reference to complaint received. Detail IR is attached herewith. [508]-22/03/2024
~ RO Comments/Reply :Discharge of wastewater observed outside. -22/03/2024

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: ----------[508-ROH]~

I recommend : g. Recommend Strict Action

Point to point reason of recommendation for this action
Discharge of wastewater observed outside.. 
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Instructions in Previous Visits and Reply Insp Det Instruction Status

1. બોડ ારા પાઠવેલ SCN dated 10/11/2023 ના સંદભ OCEMS ના Installation 

બાબતે પ ટતા કરવી.; We have purchased OCEMS and installation will be 

completed by March-2024. We have submitted copy of Purchase Order at RO 
GPCB and also in Extra Documents (23/02/2024)

772642(17/02/24) ---

૨. છે લા ણ માસના ઉ પાદન,પાણી વપરાશ,વે ટ વોટર 
જનરશન/ડ પોઝલ,બળતણ વપરાશ,હઝાડસ વે ટ જનરશન/ડ પોઝલની મા હતી 
આધાર ુત દ તાવે  ુરાવા સાથે જમા કરાવવી.; We have submitted all required 

data at RO GPCB and also in Extra Documents (23/02/2024)

772642(17/02/24) ---

1) ુલાકાત સમયે સવ નં. ૪૮૮/૧ માં ગાડન ગ માટ ઉપયોગમાં લેવામાં આવતા 
Borewell RO reject ના પાણીનો ન ૂનો એકિ ત કરવામાં આવેલ છે.

751494(05/09/23) ---

2) ુલાકાત સમયે ETP, MEE અને MVRE કાયરત જણાયેલ. MVRE concentrate 

ના disposal ની મા હતી આપવી.
751494(05/09/23) ---

3) Spent carbon ટોરજ એ રયામાં શી ટ કરવો. 751494(05/09/23) Fully Complied

1. બોડના direction ુજબ RO Reject ના  disposal માટ alternative disposal 

mode explore કરવો અને તેને Implement કરવો.
749192(19/08/23) Still Pending

2. એકમમાં આવેલ u/g collection tank (Industrial/domestic effluent) સાથેના 
Pump સાથે level indicator બેસાડવા.

749192(19/08/23) Still Pending

4. MVRE/MEE Reject ના disposal ગે પ ટતા કરવી. 749192(19/08/23) Still Pending

5. બોડ વારા પાઠવેલ direction order ું ુ તપણે પાલન કર ું. 749192(19/08/23) Still Pending

3. ુલાકાત સમયે Point No. 11 & 13 માં દશાવેલ tank માં effluent ભરલ જોવા 
મળેલ છે. to તેને MEE/MVRE માં સ વર Trcat કર ું તથા MVRE/MEE efficiently 

ચલાવવા.

749192(19/08/23) Still Pending
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Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 Driers 12 FIL,CYC PM-150,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 D.G. Sets 11 320 KVA YES N.A Diesel 87 Lit/Hr -

2 Boiler 30 8 TPH YES FIL,MUL Agro 
Waste/Briquette
s

50 MT/Day

3 D.G. Sets 11 200 KVA YES N.A Diesel 55 Lit/hr
4 Boiler 33 4 TPH YES MUL Agro 

Waste/Briquette
s

16.8 MT/Day in operation , apcm 
working

5 Boiler 33 3 TPH YES MUL Agro 
Waste/Briquette
s

12 MT/Day not in operation( stand 
by)

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-12 @ 7-8 on ph strip / 32 1610-1610 REP  sample collected from natural drain ~ brown

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (22174)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Off Specification Products I  -28.4 1.000-M.T CIW,COL,STO
2 Contaminated cotton rags or  other cleaning materials I  -33.2 0.500-M.T COL,DSI,STO,TRA
3 Spent ion exchange resin containing toxic metals I  -35.2 0.500-M.T CIW,DSI,STO,TRA
4 Process Residue and wastes I  -28.1 3.000-M.T CIW,COL,DSI,STO,TRA
5 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 3.000-M.T COL,DCO,DEC,STO,TRA

6 Used or Spent Oil I  -5.1 0.060-M.T COL,CYC,STO,TRA
7 Chemical    sludge    from    waste    water treatment I  -35.3 5.000-M.T COL,DSS,STO,TRA,DST
8 Spent carbon I  -28.3 6.000-M.T CIW,COL,DSI,STO,TRA
9 Date-expired products I  -28.5 1.000-M.T CIW,COL,DSI,STO,TRA

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 capsules 200000000.000 200000000.000 - 

NOS
200000000.000 PER MONTH

2 electric power 0.000 0.000 - --- 0.000
3 festal 200000000.000 5000000.000 - NOS 200000000.000 PER MONTH
4 festal-n 25000000.000 1250000.000 - NOS 25000000.000 PER MONTH
5 general tablets 200000000.000 11250000.000 - 

NOS
200000000.000 PER MONTH

6 glutex 0.000 0.000 - NOS 0.000
7 glutex tablet 11250000.000 11250000.000 - 

NOS
11250000.000 PER MONTH

8 lactose 1031.260 1031.260 - M.T 1031.260 PER MONTH
9 lactose (galacto fructose) 0.000 0.000 - M.T 0.000
10 lactose (re-packing) 500.000 500.000 - M.T 500.000 PER MONTH
11 lactulose (galacto fructose) 1000.000 1000.000 - M.T 1000.000 PER MONTH
12 liquid formulations 210.000 210.000 - KLT 210.000 PER MONTH
13 neutraceutical formulations 1000.000 1000.000 - M.T 1000.000 PER MONTH
14 power demand 0.000 0.000 - --- 0.000

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 acacia powder 0.005 - M.T
2 acetic acid glacial 17.500 - M.T

Raw material :F
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3 acetone ip 26.666 - M.T
4 activated carbon 5.375 - M.T
5 aerosil 0.190 - M.T
6 aerosol 0.000 - M.T
7 ambroxol hcl  ip 91.000 - M.T
8 calcium carbonate 11.127 - M.T
9 carbohydrates 250.000 - M.T
10 caster oil 0.896 - M.T
11 caustic lye 50% 212.500 - M.T
12 cellulose acetate 3.200 - M.T
13 cetirizine hydrochloride 7.840 - M.T
14 ciprofloxacillin 49.000 - M.T
15 citric acid 0.065 - M.T
16 citric acid anhydrous 11.200 - M.T
17 colloidal silicon dioxide ip 0.065 - M.T
18 colour 21.000 - M.T
19 crospovidone usp-nf 0.525 - M.T
20 dextrose monohydrate usp 38.250 - M.T
21 dry orange flavour 0.210 - M.T
22 edible lactose 1258.130 - M.T
23 ethyl vanillin 0.120 - M.T
24 eudragit l 30 d-55 0.530 - M.T
25 filter aid/hyflow 80.000 - M.T
26 flavour 21.000 - M.T
27 gelatin 1.551 - M.T
28 glycerin 587.500 - M.T
29 glycerine 0.002 - M.T
30 guaiphenesin  ip 151.900 - M.T
31 gum acacia 0.214 - M.T
32 hcl 33% 175.000 - M.T
33 hemicellulos 10.000 - M.T
34 hydroxyl propyl methyl cellulose ip 0.126 - M.T
35 hydroxyzine hydrochloride 31.500 - M.T
36 iso propanol ip 1.119 - M.T
37 lactobacilli 35.000 - M.T
38 lactose 3500.000 - M.T
39 lactulose 0.000 - M.T
40 liquid glucose 1.130 - M.T
41 magnesium stearate 0.330 - M.T
42 methyl paraben ip 0.025 - M.T
43 micro-crystalline cellulose 0.350 - M.T
44 minerals 3000.000 - M.T
45 oxbile 5.000 - M.T
46 pancreatin 45.600 - M.T
47 pg 8000 usp nf 0.072 - M.T
48 piracetam ep/bp 1505.000 - M.T
49 polythelene glycol - 6000 0.038 - M.T
50 propyl hydroxy benzoate (propyl paraben) 2.450 - M.T
51 propyl paraben ip 0.006 - M.T
52 propylene glycol 0.021 - M.T
53 propylene glycol ip 147.000 - M.T
54 purified water 0.024 - M.T
55 re-packing 500.000 - M.T
56 shell 0.000 - M.T
57 sodium benzoate 9.800 - M.T
58 sodium chloride 3.750 - M.T
59 sodium hydroxide 0.008 - M.T
60 sorbitol 70% ip 588.000 - M.T
61 starch 3.240 - M.T
62 sugar 49.375 - M.T
63 sugar pharma grade / refined grade 7.700 - M.T
64 sugar pharma grade / refined grade / d 5.250 - M.T
65 talcum 8.902 - M.T
66 terbutaline sulphate ip 4.900 - M.T
67 titanium dioxide 0.500 - M.T
68 whey protein 31.500 - M.T
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 Inspection Team : J.M. Mahida, EE - R.N.Shaikh, EE - Mr. Padaria henil c

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 330.000 WWG : 200.000 Water Source     Remark
1 Boiler Feed 55.000 15.000 Borewell 47KLD FRESH WATER

(RO Permeate)+8KLD 
RECYCLED WATER 
FROM TREATED ETP 
WATER TANK

2 Cooling Water 25.000 5.000 Borewell 18 KLD (RO Permeate) 
WATER + 7KLD 
(RECYCLED WATER 
FROM ETP TREATED 
WATER TANK )

3 Domestic Purpose 39.000 34.000 Recycled Fresh RO water(2KLD) and 
Recycled Water(37KLD) 
consumption

4 Mnfg Process 95.000 79.000 Recycled 20KLD FRESH(RO 
Permeate) WATER+ 75 
KLD RECYCLED WATER 
FROM TREATED WATER 
TANK

5 Others ..... 49.000 0.000 Recycled Green belt (WTP/RO Reject)
6 Others ..... 10.000 10.000 Borewell Softner regenration(RO 

Permeate)
7 Wash  Water 57.000 57.000 Recycled TREATED ETP WATER 

USED FOR WASHING 
ACTIVITY

Water Consumption & Generation Break upG

Signature By(J.M. Mahida, EE )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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Gujarat Pollution Control Board 

Regional Office- Vadodara 

 

Name of unit: M/s Lactose I Ltd (PCB ID:22174)  

Visit Date: 21/03/2024.  

Ref: Telephonic complaint of Mr. Dipaksinh Virpura & Gohil Gopalsinh, Anagadh Village dated 21/03/2024. 

This unit is visited w.r.to complaint received regarding contaminated water flowing into River Mahisagar. 

Complainant claimed that M/s Lactose I Limited is discharging their untreated wastewater through natural 

kotar, which leads to River Mahisagar during odd hours. Based on this representation M/s Lactose I Ltd is 

visited and observations are as under:  

• Unit has obtained CCA (AWH-100502) valid up to 31/12/2023 for manufacturing of various Pharma 

product as mentioned therein. Unit has also applied for renewal of CCA.  

• During visit unit is observed in operation and manufacturing of lactose, lactulose, Festal is going 

on.  

• Unit has provided ETP consisting of Collections tanks, primary treatment units, NF, RO,IRF, 

MEE,ATFD,MVRE and double drum dryer for generated waste water from washing and cleaning 

process. waste water after primary treatment units send to MEE and MVRE. During visit it is 

observed that industrial wastewater treated in primary treatment units, which is further partly 

sent to MEE (3 stage) and partly effluent passed through the IRF (Iron removal filter) and send to 

MVRE. concentrate generated from MEE & MVRE is treated in double drum dryer. During visit 

primary treatment units, MEE, MVRE, double drum dryer is observed in operation. During visit 

RO/NF is observed not in operation. The generated condensate from MEE/MVRE is partly reused 

in Boiler, Cooling tower and vessel cleaning and remaining send to CETP-EICL for further 

treatment.  

• House keeping within ETP area is poor. All the tanks of ETP are filled up to brim level with floating 

sludge.  

• During visit, flow of industrial wastewater is observed in natural Kotar passing besides the unit 

particularly effluent treatment section side. During visit, one such sample is collected for analysis 

purpose. Entire area of natural kotar is covered with wild bushes. Access to exact location of 

discharge point is not possible. Looking to the colour and smell, it seems that untreated 

wastewater is flowing from the unit.  
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• RO reject of raw water is collected in (2 nos of HDPE 1000 ltr tank) on terrace and is still being 

discharged on land at survey no 488/1. 

• Unit has provided STP for treatment domestic wastewater and treated domestic wastewater 

utilize for gardening purpose within premises.  

• Photograph taken during visit is attached herewith.  

Instruction issued during visit are as below:  

• મલુાકાત સમયે ETP, MEE,MVR અને Double Drum Dryer ચાલ ુજોવા મળેલ.  

• મલુાકાત સમયે એકમની બાજુમાાં આવેલ વરસાદી કાાંસમાાં એકમમાાંથી નીકળતા ગાંદાપાણીનો 

પ્રવાહ જોવા મળેલ જેનો નમનૂો પથૃ્થકરણ માટે એકત્રિત કરેલ છે.  

• રીવોકેશનની શરત નાં-૭નુાં compliance આપવ.ુ  

 

H C Padaria R N Shaikh J M Mahida 

AEE EE EE/RO 
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Discharge of untreated wastewater into Natural drain 
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Discharge of untreated wastewater into Natural drain 
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Collection tank of MVRE with floating sludge.  
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:430808

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 51086 Date: 30/03/2024

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : J.M. MAHIDA, EE
5. Quantity of Sample Received : 05 Liter.
6. Code No. of the Sample : 8334806
7. Date & Time of Collection & Inwarding : 21/03/2024 (1610 to 1610) & 22/03/2024
8. Date of Start & Completion of Analysis : 22/03/2024 & 30/03/2024
9. Sampling Point : Sample collected from natural drain ~
10. Flow Details (Remarks) : --
11. Mode of Disposal : Into Natural drain
12. Ultimate Receiving Body : Underground Strata
13. Temperature on Collection : 32 & pH Range on pH Strip : @ 7-8 on pH strip
14. Carboys Nos : Barcode
15. Parameters : 12

Sr Parameter Unit Test Method Result

1 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 5.94
2 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 6000

3 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 26984

4 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 608

5 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 1.31

6 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 5095
7 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 175

8 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 24102

9 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 6.0

10 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 2.04

11 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 7.65

12 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 6013

Laboratory Remarks : APPROVED. By:327-r.o_327 Dt.: 30/03/2024

B.M.PARMAR,SO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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PLOT NO: 5,6,
RANIA  POICHA , -,
Poicha ( Rania ) - 391780
DIST : Vadodara ,  TAL : Savli               ,  SIDC : Not In Gidc

Industry Details

Email :

Telephone :

akash@lactoseindialimited.com

7574863759

Type / Scale / Sector / Status : RED / LARGE / Pharmaceuticals / In Operation
 Inspection Dt & Time : 29/07/2024 12:20 /  Water 

Water Consumption in Kilo Lts Per Day 291.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

812892 ( On Complaint )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Common E.T.P / Irrigation
CETP, EICL / CETP, EICL, Umaraya

Ind : Dom : 39.000
166.000Ind : Dom : 34.000

13117

 Waste Water generation / Discharge (klpd) :

AWH-135441-31/12/2028  Last Inward:303694-13/02/2024[GRT]

Enviro Infrastructure Co.Ltd.Umraya, Dist: Vadodara

 TSDF Name : Nandesari Enviro Cntl Ltd.BARODA [22333]

 Person Contacted : Dharmendra Chaudhary-Manager 
EHS

4

17

M/s. lactose i  ltd

Ro Name : Vadodara

Last 3 Legal Action :

Source of Water Supply: Groundwater - borewell : 2 numbers

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/01/1992 10/07/1992

Borewells: 2
Tubewells: 0

Boilers=3 , DG Sets=2 , Flue Gas =5, Process =1 , ETP Cap = 503 , Capacity of All = 70 KLH, 74 KLH

 Env Audit Detail : Sch : N.A , Not Applicable . , Year : 2013 , On Dt : 14/06/2014

Applicability of CRZ Rules : No

Outward No: 45809-30/07/2024

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
15/04/2024 REV 30/04/2024 3MT, 790358 REV APP 810005
21/03/2024 DIR 08/04/2024 33A,IMM, 776901 DIR ROU 808779
21/03/2024 DIR 08/04/2024 33A,IMM, 776901 DIR ROU 798345

Lab Charges Pending :  Rs. 9250.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2015-2016 Water Cess Return : 2017-2018 HW Monthly Return : 2024-06

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 555122, ETP - 116300, APCM - 0 Meter Reading  - 13492, Kilo Litre  - 2518 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202406 HAZD Waste Disposal : 278.510 (12 Trucks)

ETP Details : P-Chemical Dousing Tank,P-Collection Tank,P-Equalization Tank,P-Holding Tank,Primary,S-Aeration 
Tank,S-Settling Tank,S-Sludge Holding Tank,Secondary,T-Carbon Filter,T-Mlt. Effect Evaporator,T-Reverse Osmosis,T-
Sand Filter,Tertiary

APCM Details : Bag Filter,Cyclone ,Multi Cyclone 

Fuel Used : Agro Waste/Briquettes,Diesel

Stack Attached to : Boiler,D.G. Sets
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Inspection Crux:

Water Observation:

Air Observation:

Hazard Observation:

General Observation:
This unit is inspected w.r.t. telephonic Complaint of Mr. Chetansinh Vaghela & Mr. Ashok Bhoye received on 
29/07/2024, 10:30 hrs. regarding discharge of contaminated runoff by M/s. Lactose I Ltd (PCB ID-22174). 
Detailed IR is attached herewith. [4732]-30/07/2024
~ RO Comments/Reply :Appropriate action based on the analysis report sample collected, recommended strict 
action. -30/07/2024

PCB-ID: ( 22174 )

Remarks :

Site  Observations  during  Inspection ,

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No VRD-1121

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? Yes

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Water Parameter

b  - Source of Water Supply Groundwater - borewell : 2 
numbers

c  - W.W.G is EXCEEDING the CCA Limits Yes

d  - W.W Disposal as per the Consent Conditions ? No.

e  - Was the ETP in operation ? No As per IR

f  - Treatment System ADEQUATE to handle existing effluent Repair/Main Reqd

g  - Did u observe ANY ILLEGAL Discharge ?? Yes

h  - Nos of Samples collected 3

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes
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5. Double Drum Dryer બંધ હોય તેવી થિતમાં આપના વારા concentrated effluent નો િનકાલ કવી ર તે કરવામાં 
આવે છે તેની પ ટતા કરવી.
6. Double Drum Dryer ને લગતી કોઈ Operation logbook Maintain થતી નથી તો તે િનભાવવી (Hard bound with Pg 

No.)
10. ુતકાળમાં બોડ વારા આ સંદભ આપવામાં આવેલ ૂચનો તથા direction ું ુ તપણે પાલન કર ું
9. આપના વારા કરવામાં આવેલ premonsoon Activity િવશે પ ટતા કરવી.
2. ુલાકાત સમયે આપના એકમની storm water drain માં contaminated water/effluent ભરાયેલ જોવા મળેલ છે નો 
એક ન ુનો લીધેલ છે. એકમમાંથી contaminated effluent બહાર ન ય તેની તકદાર  રાખવી.
7. એકમમાં ઠર ઠર HW ુ લામાં જોવા મળેલ છે તો તા કા લક બંધ શેડમાં store કરવો તથા એકમ ું Housekeeping 

ુધાર ું.
8. હાલની ચોમાસાની ઋ ુને યાને લઇ એકમની drain clean કરવી. RM/FG/HW નો સં હ બંધ શેડમાંજ કરવો થી 
contaminated run off generate ન થાય.
1. આજરોજ આપના એકમની ુલાકાત આપના એકમમાંથી contaminated rain water/effluent નો િનકાલ આપના વારા 
એકમની બા ુમાંથી પસાર થતી ુદરતી કાંસમાં કરવા ગેની ફ રયાદના સંદભ લેવામાં આવેલ છે. ુલાકાત સમયે સદર 
ુદરતી કાંસમાં contaminated water નો ફલો જોવા મળેલ છે નો એક ન ુનો ૃ થકરણ અથ લીધેલ છે.

3. ુલાકાત સમયે એકમમાં Lactose & pharma plant ની પાછળ (દ ીણે) દ વાલને અડ ને આવેલા Garden માં 
contaminated water ના Patches/Small accumalationજોવા મળેલ છે. નોપણ એક ન ુનો લીધેલ છે. સદર Garden 

Area બાબતે પ ટતા કરવી તથા તેમાં contaminated effluent નો િનકાલ થતો બંધ કરવો.
4. ુલાકાત સમયે એકમમાં ETP તથા effluent collectionનીબધી જ Tank ભરાયેલ જોવા મળેલ છે. ુલાકાત સમયે 
એકમમાં MEE & MVRE ચા ુ જોવા મળેલ છે જયાર Double drum dryer બંધ જણાયેલ છે તો તે છે લા કટલા સમયથી 
બંધ છે તે જણાવ ું અને તેને તા કા લક કાયરત કર ું.

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: -----------------------------------[4732-AEE]~

I recommend : g. Recommend Strict Action

Point to point reason of recommendation for this action
Contaminate rainwater discharge is observed. 
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Instructions in Previous Visits and Reply Insp Det Instruction Status

1. છે લા ણ માસના ઉ પાદન, પાણી, બળતણ અને કાચામાલ વપરાશ, વે ટ વોટર 
જનરશન તથા ડ પોઝલ અને હઝાડસ વે ટના જનરશન તથા ડ પોઝલની મા હતી 
ર ુ કરવી.

807187(11/06/24) Partial Compliance

2. અગામી ચોમાસાની ઋ ુને યાને લઇ એકમની Internal drain clean કરવી. 
RM/FG/HW નો storage બંધ શેડમાં કરવો તથા Monsoon action plan ર ુ કરવો.

807187(11/06/24) Still Pending

3. બોડ વારા પાઠવેલ Direction order ું ુ તપણે પાલન કર ું. 791221(23/04/24) Still Pending

1. ુલાકાત સમયે આપની હાજર માં દ ીણ દશાની બાઉ  વોલ(outside premises) 

પાસેથી ુદરતી નાળામાંથી એક માટ  નો ન ુનો એકિ ત કરલ છે.
791221(23/04/24) Still Pending

2. આપના વારા તા. 25/08/2023 તથા 04/10/2022 માં જણા યા ુજબ Raw 

water RO-Reject ના Alternate ની દરખા ત કરલ હતી તે માટનો એ શન લાન 
અને સમયબ દ દરખા ત ની મા હતી આધાર ુત દ તાવે  ુરાવા સાથે ર ુ કરવી.

791221(23/04/24) Still Pending

બોડ ારા પાઠવેલ Direction Order ું ુ ત પણે પાલન કર ું 790358(15/04/24) Still Pending
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Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 Driers 12 FIL,CYC PM-150,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 D.G. Sets 11 320 KVA YES N.A Diesel 87 Lit/Hr -

2 Boiler 30 8 TPH YES FIL,MUL Agro 
Waste/Briquette
s

50 MT/Day

3 D.G. Sets 11 200 KVA YES N.A Diesel 55 Lit/hr
4 Boiler 33 4 TPH YES MUL Agro 

Waste/Briquette
s

16.8 MT/Day in operation , apcm 
working

5 Boiler 33 3 TPH YES MUL Agro 
Waste/Briquette
s

12 MT/Day not in operation( stand 
by)

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-12 @ 7-8 on ph strip / -- 1235-1235 REP  scattered accumulations of contaminated water observed 

in garden within premises ~ 
Whitish + Turbid

2 W-12 @ 7-8 on ph strip / -- 1225-1225 REP  contaminated runoff/effluent observed in final chamber 
of storm water drain within premise ~ 

Brownish + Turbid

3 W-12 @ 7-8 on ph strip / -- 1210-1210 REP  contaminated runoff observed in natural drain passing 
adjacent to unit in south side (o/s premises)

Brownish + Turbid

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (22174)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Off Specification Products I  -28.4 1.000-M.T CIW,COL,STO
2 Contaminated cotton rags or  other cleaning materials I  -33.2 0.500-M.T COL,DSI,STO,TRA
3 Spent ion exchange resin containing toxic metals I  -35.2 0.500-M.T CIW,DSI,STO,TRA
4 Process Residue and wastes I  -28.1 3.000-M.T CIW,COL,DSI,STO,TRA
5 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 3.000-M.T COL,DCO,DEC,STO,TRA

6 Used or Spent Oil I  -5.1 0.060-M.T COL,CYC,STO,TRA
7 Chemical    sludge    from    waste    water treatment I  -35.3 5.000-M.T COL,DSS,STO,TRA,DST
8 Spent carbon I  -28.3 6.000-M.T CIW,COL,DSI,STO,TRA
9 Date-expired products I  -28.5 1.000-M.T CIW,COL,DSI,STO,TRA

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 capsules 200000000.000 200000000.000 - 

NOS
200000000.000 PER MONTH

2 electric power 0.000 0.000 - --- 0.000
3 festal 200000000.000 5000000.000 - NOS 200000000.000 PER MONTH
4 festal-n 25000000.000 1250000.000 - NOS 25000000.000 PER MONTH
5 general tablets 200000000.000 11250000.000 - 

NOS
200000000.000 PER MONTH

6 glutex 0.000 0.000 - NOS 0.000
7 glutex tablet 11250000.000 11250000.000 - 

NOS
11250000.000 PER MONTH

8 lactose 1031.260 1031.260 - M.T 1031.260 PER MONTH
9 lactose (galacto fructose) 0.000 0.000 - M.T 0.000
10 lactose (re-packing) 500.000 500.000 - M.T 500.000 PER MONTH
11 lactulose (galacto fructose) 1000.000 1000.000 - M.T 1000.000 PER MONTH
12 liquid formulations 210.000 210.000 - KLT 210.000 PER MONTH
13 neutraceutical formulations 1000.000 1000.000 - M.T 1000.000 PER MONTH
14 power demand 0.000 0.000 - --- 0.000

Products :E
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Sr Raw Material Name Capacity - Unit / Month
1 acacia powder 0.005 - M.T
2 acetic acid glacial 17.500 - M.T
3 acetone ip 26.666 - M.T
4 activated carbon 5.375 - M.T
5 aerosil 0.190 - M.T
6 aerosol 0.000 - M.T
7 ambroxol hcl  ip 91.000 - M.T
8 calcium carbonate 11.127 - M.T
9 carbohydrates 250.000 - M.T
10 caster oil 0.896 - M.T
11 caustic lye 50% 212.500 - M.T
12 cellulose acetate 3.200 - M.T
13 cetirizine hydrochloride 7.840 - M.T
14 ciprofloxacillin 49.000 - M.T
15 citric acid 0.065 - M.T
16 citric acid anhydrous 11.200 - M.T
17 colloidal silicon dioxide ip 0.065 - M.T
18 colour 21.000 - M.T
19 crospovidone usp-nf 0.525 - M.T
20 dextrose monohydrate usp 38.250 - M.T
21 dry orange flavour 0.210 - M.T
22 edible lactose 1258.130 - M.T
23 ethyl vanillin 0.120 - M.T
24 eudragit l 30 d-55 0.530 - M.T
25 filter aid/hyflow 80.000 - M.T
26 flavour 21.000 - M.T
27 gelatin 1.551 - M.T
28 glycerin 587.500 - M.T
29 glycerine 0.002 - M.T
30 guaiphenesin  ip 151.900 - M.T
31 gum acacia 0.214 - M.T
32 hcl 33% 175.000 - M.T
33 hemicellulos 10.000 - M.T
34 hydroxyl propyl methyl cellulose ip 0.126 - M.T
35 hydroxyzine hydrochloride 31.500 - M.T
36 iso propanol ip 1.119 - M.T
37 lactobacilli 35.000 - M.T
38 lactose 3500.000 - M.T
39 lactulose 0.000 - M.T
40 liquid glucose 1.130 - M.T
41 magnesium stearate 0.330 - M.T
42 methyl paraben ip 0.025 - M.T
43 micro-crystalline cellulose 0.350 - M.T
44 minerals 3000.000 - M.T
45 oxbile 5.000 - M.T
46 pancreatin 45.600 - M.T
47 pg 8000 usp nf 0.072 - M.T
48 piracetam ep/bp 1505.000 - M.T
49 polythelene glycol - 6000 0.038 - M.T
50 propyl hydroxy benzoate (propyl paraben) 2.450 - M.T
51 propyl paraben ip 0.006 - M.T
52 propylene glycol 0.021 - M.T
53 propylene glycol ip 147.000 - M.T
54 purified water 0.024 - M.T
55 re-packing 500.000 - M.T
56 shell 0.000 - M.T
57 sodium benzoate 9.800 - M.T
58 sodium chloride 3.750 - M.T
59 sodium hydroxide 0.008 - M.T
60 sorbitol 70% ip 588.000 - M.T
61 starch 3.240 - M.T
62 sugar 49.375 - M.T
63 sugar pharma grade / refined grade 7.700 - M.T

Raw material :F
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 Inspection Team : MR. JIGNESH JAYSUKHBHAI RAIYANI - Dhruvinkumar C Patel

64 sugar pharma grade / refined grade / d 5.250 - M.T
65 talcum 8.902 - M.T
66 terbutaline sulphate ip 4.900 - M.T
67 titanium dioxide 0.500 - M.T
68 whey protein 31.500 - M.T

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 330.000 WWG : 200.000 Water Source     Remark
1 Boiler Feed 55.000 15.000 Borewell 47KLD FRESH WATER

(RO Permeate)+8KLD 
RECYCLED WATER 
FROM TREATED ETP 
WATER TANK

2 Cooling Water 25.000 5.000 Borewell 18 KLD (RO Permeate) 
WATER + 7KLD 
(RECYCLED WATER 
FROM ETP TREATED 
WATER TANK )

3 Domestic Purpose 39.000 34.000 Recycled Fresh RO water(2KLD) and 
Recycled Water(37KLD) 
consumption

4 Mnfg Process 95.000 79.000 Recycled 20KLD FRESH(RO 
Permeate) WATER+ 75 
KLD RECYCLED WATER 
FROM TREATED WATER 
TANK

5 Others ..... 49.000 0.000 Recycled Green belt (WTP/RO Reject)
6 Others ..... 10.000 10.000 Borewell Softner regenration(RO 

Permeate)
7 Wash  Water 57.000 57.000 Recycled TREATED ETP WATER 

USED FOR WASHING 
ACTIVITY

Water Consumption & Generation Break upG

Signature By(MR. JIGNESH JAYSUKHBHAI RAIYANI )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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Page 1 of 7 
 

Gujarat Pollution Control Board 
Regional Office- Vadodara 

Complaint Investigation Report 
 

Subject: Regarding discharge of contaminated runoff by M/s. Lactose I Ltd 
(PCB ID-22174).  

Reference: Telephonic Complaint of Mr. Chetansinh Vaghela & Mr. Ashok Bhoye 
received on 29/07/2024, 10:30 hrs. regarding discharge of contaminated 
runoff by M/s.  Lactose I  Ltd (PCB ID-22174). 

Inspection Date and 
Time: 

29/07/2024, 12:10 Hrs Onwards. 

Observation: 
 

 This office has received telephonic complain of Mr. Chetansinh Vaghela & Mr. Ashok Bhoye on 
29/07/2024, 10:30 hrs. regarding discharge of contaminated runoff by M/s.  Lactose I Ltd (PCB ID-
22174). 

 To verify the fact, we have met complainer, Mr. Chetansinh Vaghela and Mr. Ashokbhai Bhoye, 
personally at place of concern. He has shown us natural drain passing adjacent to M/s.  Lactose I 
Ltd (PCB ID-22174) and there is flow contaminated runoff having brownish color observed. One 
sample of this contaminated runoff has been collected for analysis purpose. (Sample-S3). This 
contaminated runoff is observed flow through natural drain and finally goes into river Mahi as per 
geographic condition of area. Photographs taken are attached herewith.  
Flow of contaminated runoff observed in natural drain passing adjacent to unit in south direction 
(Outside premises) 

 
 For further investigation, we undersign have inspected, M/s. Lactose I Ltd (PCB ID-22174) with 

limited purpose. Observations made are as below: 
o During inspection, it is observed that final storm water drain is full with contaminated effluent, 

however, there is discharge outside is not observed going on during course of inspection. One 
sample of this contaminated effluent observed in final outlet chamber of storm water drain is 
collected for analysis purpose (Sample-S4).  Looking to the physical appearance of 
contaminated runoff samples collected from natural drain outside premises and storm water 
drain final chamber within premises, it is primarily concluded that unit has discharge their 
contaminated runoff outside premises through storm water drain.  

76

329



Page 2 of 7 
 

contaminated runoff sample collected from 
natural drain outside premises  

contaminated runoff sample collected from 
storm water drain final chamber within 
premises 

 
o There was patches / scattered accumulation of contaminated water observed in garden area 

situated at back side of lactose & Pharma manufacturing plant adjacent to south side boundary 
wall within premises. One sample of this contaminated water accumulation has been collected 
for analysis purpose. (Sample-S5) Unit has been instructed to clarify regarding the concern 
garden area and also stop the discharge of contaminated water into garden area.  

o Unit has provided lifting pump and fixed pipeline with this storm water drain to lift the 
contaminated runoff from chamber and sent to collection tank / intermediate storage tank. 
During inspection, provided all the collection tanks and ETP units observed fully filled with 
effluent.  

o Unit has provided ETP consisting of Collections tanks, primary treatment units, Iron removal 
filter, NF-RO, MEE-ATFD, MVRE and double drum dryer for treatment and disposal of 
generated industrial effluent. However, during inspection, provided MEE and MVRE are 
observed in operation. Rest of treatment units are observed not in operation.  

o Upon checking the logbook records, it is observed that unit is not maintaining the any operation 
records of double drum dryer (logbook) and looking to the site situation of double drum dryer, 
it seems that it is not operated since few days. Hence, unit has been instructed to clarify since 
when it is non-operational and how they are disposing their concentrated effluent generated 
from MEE & MVRE in case of non-operation/breakdown of double drum dryer. 

o There is hazardous waste (salt generated from MVRE/ ETP sludge/ Process sludge) observed 
stored here & there in open on pucca floor within premises. Looking to the ongoing rain, it will 
contribute significant amount of contamination in rain water.  

o All the internal drain within premises observed filled fully with contaminated runoff/effluent. 
Moreover, housekeeping in ETP area is observed very poor. Hence, unit has been instructed to 
improve housekeeping within premises.  

o As there is continuous rain is going on since last 1-2 days, exact quantification of contaminated 
runoff being discharged outside could not be worked out.    
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Final chamber of storm water drain within premises 
Opening into 
natural drain 
passing 
adjacent to 
south side of 
unit  

 
Scattered patches & accumulation of contaminated water observed in garden area within 
premises 

  

   
Provided all the collection tanks and ETP units observed fully filled with effluent.  
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Intermediate effluent storage tanks Collection tank of ETP 

   
Treatment tanks provided in ETP Area MEE/MVRE Concentrate 

collection tanks  
Storage of HW in open within premises 

   
Double Drum Dryer  

  

79

332



Page 5 of 7 
 

Very poor housekeeping observed within premises 

  

  
Internal drain within premises observed fully filled with contaminated effluent 

  
 Following instructions were given during inspection: 

1. આજરોજ આપના એકમની મુલાકાત આપના એકમમાાંથી contaminated rain water/effluent નો નનકાલ આપના ધ્વારા 

એકમની બાજુમાાંથી પસાર થતી કદુરતી કાાંસમાાં કરવા અાંગેની ફરરયાદના સાંદર્ભે લેવામાાં આવેલ છે. મલુાકાત સમયે સદર કુદરતી 

કાાંસમાાં contaminated water નો ફલો જોવા મળેલ છે જેનો એક નમનુો પૃથ્થકરણ અથે લીધેલ છે. 

2. મુલાકાત સમયે આપના એકમની storm water drain માાં contaminated water/effluent ર્ભરાયેલ જોવા મળેલ છે 

જેનો એક નમનુો લીધેલ છે. એકમમાાંથી contaminated effluent બહાર ન જાય તનેી તકદેારી રાખવી. 

3. મુલાકાત સમયે એકમમાાં Lactose & pharma plant ની પાછળ (દક્ષીણે) દીવાલન ે અડીન ે આવેલા Garden માાં 

contaminated water ના Patches/Small accumalation જોવા મળેલ છે. જેનો પણ એક નમનુો લીધેલ છે. સદર 

Garden Area બાબત ેસ્પષ્ટતા કરવી તથા તમેાાં contaminated effluent નો નનકાલ થતો બાંધ કરવો. 

4. મુલાકાત સમયે એકમમાાં ETP તથા effluent collectionની બધી જ Tank ર્ભરાયેલ જોવા મળેલ છે. મુલાકાત સમયે એકમમાાં 

MEE & MVRE ચાલુ જોવા મળેલ છે જયારે Double drum dryer બાંધ જણાયેલ છે તો તે છેલ્લા કેટલા સમયથી બાંધ છે ત ે

જણાવવુાં અન ેતેન ેતાત્કાનલક કાયયરત કરવુાં. 

5. Double Drum Dryer બાંધ હોય તવેી નસ્થનતમાાં આપના ધ્વારા concentrated effluent નો નનકાલ કેવી રીતે કરવામાાં આવ ે

છે તનેી સ્પષ્ટતા કરવી. 
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6. Double Drum Dryer ન ેલગતી કોઈ Operation logbook Maintain થતી નથી તો તે નનર્ભાવવી (Hard bound 

with Pg No.)  

7. એકમમાાં ઠેર ઠેર HW ખુલ્લામાાં જોવા મળેલ છે તો તાત્કાનલક બાંધ શડેમાાં store કરવો તથા એકમનુાં Housekeeping સુધારવુાં. 

8. હાલની ચોમાસાની ઋતુને ધ્યાન ે લઇ એકમની drain clean કરવી. RM/FG/HW નો સાંગ્રહ બાંધ શેડમાાંજ કરવો જેથી 

contaminated run off generate ન થાય. 

9. આપના ધ્વારા કરવામાાં આવેલ premonsoon Activity નવશે સ્પષ્ટતા કરવી. 

10. ર્ભુતકાળમાાં બોડય ધ્વારા આ સાંદર્ભે આપવામાાં આવેલ સૂચનો તથા direction નુાં ચુસ્તપણે પાલન કરવુાં. 

Date: 29/07/2024 
Visited by:  

 
D. C. Patel 

AEE 

 
J. J. Raiyani 

AEE 
 

 

 

 

 

 

 

List Of Samples Collected 
PCB 
ID  

Inspection 
ID 

Sample 
No. 

Source 

22174 812892 
S-3 

Contaminated runoff observed in natural drain passing adjacent to 
unit in south side (o/s premises) 

S-4 
Contaminated runoff/effluent observed in final chamber of storm 
water drain within premise   

S-5 
Scattered accumulations of Contaminated water observed in garden 
within premises 
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Google map showing respective locations:  

 

Yellow line shows path way of contaminated runoff flow from discharge point to natural drain 

Google map showing natural terrain having slope towards river Mahi.

 

 

Copy NEI will be sent separately through email due to size constrain in XGN.  

Flow of contaminated runoff observed during inspection 
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:451501

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 52148 Date: 09/08/2024

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : MR. JIGNESH JAYSUKHBHAI RAIYAN
5. Quantity of Sample Received : 05 Liter.
6. Code No. of the Sample : 1366615
7. Date & Time of Collection & Inwarding : 29/07/2024 (1210 to 1210) & 30/07/2024
8. Date of Start & Completion of Analysis : 30/07/2024 & 09/08/2024
9. Sampling Point : Contaminated runoff observed in natural drain passing adjacent to unit in 

south side (o/s premises)
10. Flow Details (Remarks) : Yes
11. Mode of Disposal : Natural drain
12. Ultimate Receiving Body : River Mahi
13. Temperature on Collection : -- & pH Range on pH Strip : @ 7-8 on pH strip
14. Carboys Nos : Barcode
15. Parameters : 12

Sr Parameter Unit Test Method Result

1 1 - Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) --
2 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 7.04
3 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 80

4 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 3642

5 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 170

6 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 3.94

7 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 544
8 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 114

9 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 3137

10 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 2.4

11 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 BDL

12 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 807

Laboratory Remarks : Freeze By:327-r.o_327 Dt.: 09/08/2024

B.M.PARMAR, SSO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:451502

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 52149 Date: 09/08/2024

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : MR. JIGNESH JAYSUKHBHAI RAIYAN
5. Quantity of Sample Received : 05 Liter.
6. Code No. of the Sample : 1302467
7. Date & Time of Collection & Inwarding : 29/07/2024 (1225 to 1225) & 30/07/2024
8. Date of Start & Completion of Analysis : 30/07/2024 & 09/08/2024
9. Sampling Point : Contaminated runoff/effluent observed in final chamber of storm water drain 

within premise ~
10. Flow Details (Remarks) : --
11. Mode of Disposal : Natural drain
12. Ultimate Receiving Body : River Mahi
13. Temperature on Collection : -- & pH Range on pH Strip : @ 7-8 on pH strip
14. Carboys Nos : Barcode
15. Parameters : 12

Sr Parameter Unit Test Method Result

1 1 - Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) --
2 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 7.16
3 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 80

4 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 1975

5 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 205

6 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 1.35

7 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 331
8 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 103

9 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 1749

10 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 1.2

11 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 BDL

12 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 413

Laboratory Remarks : Freeze By:327-r.o_327 Dt.: 09/08/2024

B.M.PARMAR, SSO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:451504

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 52150 Date: 09/08/2024

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : MR. JIGNESH JAYSUKHBHAI RAIYAN
5. Quantity of Sample Received : 05 Liter.
6. Code No. of the Sample : 5846342
7. Date & Time of Collection & Inwarding : 29/07/2024 (1235 to 1235) & 30/07/2024
8. Date of Start & Completion of Analysis : 30/07/2024 & 09/08/2024
9. Sampling Point : Scattered accumulations of Contaminated water observed in garden within 

premises ~
10. Flow Details (Remarks) : --
11. Mode of Disposal : On land
12. Ultimate Receiving Body : u/g strata
13. Temperature on Collection : -- & pH Range on pH Strip : @ 7-8 on pH strip
14. Carboys Nos : Barcode
15. Parameters : 12

Sr Parameter Unit Test Method Result

1 1 - Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) --
2 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 6.31
3 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 40

4 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 2014

5 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 218

6 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 0.86

7 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 406
8 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 124

9 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 9376

10 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 3.6

11 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 BDL

12 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 2520

Laboratory Remarks : Freeze By:327-r.o_327 Dt.: 09/08/2024

B.M.PARMAR, SSO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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GUJARAT POLLUTION CONTROL BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD,  

VADODARA - 390007,  

(T) 0265-2354850

 

 
No.: GPCB / VADODARA / PCBID-22174 / 853488 Date: 08/06/2025

 
1. Name & Address of the industry : Lactose I Ltd 

PLOT NO: 5,6, 5,6, RANIA POICHA , 
Poicha ( Rania ) - 391780 
DIST: Vadodara, TAL: Savli

2. Scale & Category : Large/Red
3. Name of the authorised person :
4. Date of commencement of production : 01/01/1992
5. Date & time of visit : 08/06/2025 01:20 hrs
6. Name of the person contacted : Mr. Dharmendra Chaudhri- Manager 

EHS
7. References
 

8. Observation crux
Type Detail
AIR ~ 12/06/2025 --, Entry By ROH

Water

~ 12/06/2025 This office has received telephonic complaint of Mr. Ashok 
Bhoi, Sarpanch, Poicha on 07/06/2025 at 23:30 hrs regarding wastewater 
discharge by M/s Lactos I Ltd into natural Kotar. Detail IR is attached , 

Entry By ROH
Hardous ~ 12/06/2025 --, Entry By ROH

General

~ 12/06/2025 This office has received telephonic complaint of Mr. Ashok 
Bhoi, Sarpanch, Poicha on 07/06/2025 at 23:30 hrs regarding wastewater 
discharge by M/s Lactos I Ltd into natural Kotar. Detail IR is attached , 

Entry By ROH

9. Details of samples taken during inspection
Sr 
No.

Sample 
Type

Collect Date
Color & 

Condition
Ph 

Range
Fields 

Observation
Collect 
Charge

LAB

1 Water
06/11/2025 
00:00:00

Greyish 
Yellow

@ 6 960 VAD

2 Water
06/11/2025 
00:00:00

Greyish Yello @ 6 440 VAD

10. Inspection team : J.M. Mahida, EE, Rohit Mehulbhai A

11.Instruction Details:
Sr No. View Instruction Type of Instruction

1 . Water
2 . Water

12. Photographs:
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Google map showing 

sample location

 
Strom water drain found 

seal

 
Ponding of water observed 

in Natural Kotar down 
stream of unit

13. Documents Collected:
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Gujarat Pollution Control Board 

Regional Office, Vadodara 

Inspection Report 

 

Name of unit: M/s. Lactose I Ltd (PCB ID-22174)  

Address: Block No.5,6, Vill: Rania Poicha, Tal: Savli, Dist: Vadodara.  

Date of Inspection: 08/06/2025 @ 01:20 Hrs onwards.   

Reference: Telephonic complaint received from Mr. Ashok Bhoi, Sarpanch, Poicha 

regarding illegal discharge of wastewater by M/s Lactos I Ltd.  

Observations: 

• This office has received telephonic complaint of Mr. Ashok Bhoi, Sarpanch, 

Poicha on 07/06/2025 at 23:30 hrs regarding wastewater discharge by M/s 

Lactos I Ltd into natural Kotar. With reference to complaint, this office has 

visited the site on 08/06/2025 @ 01:20 Hrs and contacted Mr. Ashok Bhoi, 

Sarpanch, Poicha and other 5 villagers at site. He informed us that two days 

back M/s Lactos I Ltd has discharged wastewater into Natural Kotar leading 

to River Mahisagar. He has not justified delay in lodging complaint to us.  

• Site besides to M/s Lactos I Ltd (Natural Kotar) is not accessible due to growth 

of wild bushes. Sarpanch has shown us little ponding of water in natural Kotar 

besides industry. No flow of water is observed in kotar at this point. One 

sample is collected from the ponding of water for analysis purpose. 

Complainant has also shown another point downstream of natural Kotar 

@85 Mts away from the unit. At this point, ponding (area 5 ft *2 ft and dept 

of water is 0.5 ft) of water is observed within Kotar and no flow of water 

observed in Kotar. One sample is collected from the ponding of water for 

analysis purpose. This area is also entirely covered with wild bushes.  

• Then after, M/s Lactos I Ltd is visited.  

• Unit has valid CCA vide order no. AWH-135441 up to 31/12/2028 for 

manufacturing of pharmaceutical products as mentioned therein.  
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• During inspection, unit is observed in operation. • Source of water is borewell 

(2 nos.) Unit has provided ETP consisting of Collections tanks, primary 

treatment units, Iron removal filter, NF-RO, MEE-ATFD, MVRE and double 

drum dryer for generated wastewater from washing and cleaning process.  

• During inspection, it is observed that presently unit is treating generated 

industrial effluent in ETP having primary treatment (coagulation-flocculation) 

and iron removal filter. Treated effluent from ETP is partly sent to MEE and 

MVRE. Condensate from MEE and MVRE are reused within premises in boiler, 

cooling tower and vessel cleaning whereas concentrate of MEE and MVRE is 

spray dried in double drum dryer.  

• During inspection, ETP, MEE, MVRE and double drum dryer observed in 

operation. Earlier, unit was disposing of RO rejected on land in farm having 

survey no. 488/1 (outside premises). Line to farm is also removed. Presently 

sending RO reject only to the CETP EICL.  

• Unit has provided STP for treatment of generated domestic effluent and 

treated domestic effluent is utilized for gardening purpose within premises. 

During visit, STP is not observed in operation as it is operated on batch mode.  

• Strom water drains within premises are found dry within premises.  

• Final disposal point of storm water line to natural kotar is also found seal 

within premises.    

• Unit has provided 25 KL capacity of above ground storage tank for collection 

of contaminated storm water within premises. 

 

 

 

M A Rohit J M Mahida 
AEE EE/RO 
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Detail IR

14. NEI Document:
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i:221Eh

ગુજરાત પ્રદૂષણ નિયંત્રણ બોર્ડ, પ્રાદેશિક કચેરી।
ગેરી કમ્પાઉન્ડ, રેસકોર્સ રોડ, વડોદરા-૩૯૦૦૦૭ ફોન  : ૨૩૫૪૮૫૦

વેબસાઇટ: www.gpcb.gov.in, http://gpcbxgn.gujarat.gov.in

તપાસ માટે દાખલ થવાની નોટીસ

પાણી અધિનિયમ ૧૯૭૪ ની કલમ-૨૩, હવા અધિનિયમ ૧૯૮૧ની કલમ-૨૪ અને પર્યાવરણ (સુરક્ષા)
અધિનિયમ-૧૯૮૬ની કલમ-૧૦ હેઠળ અમોને મળેલ સત્તાની રૂએ અમો નિીચે સહી કરનાર અમોને જરૂરી લાગે તેની સહાય।
લઈને કોઈપણ સમયે નીચેના હેતુઓ માટે આપની જગ્યામાં દાખલ થવાનો અને તપાસકરવાનો અધિકાર ધરાવીએ છીએ.।

(૧) અમોનેસોંપેલા  રાજ્ય બોર્ડ/ કેન્દ્ર  સરકારનાં કાર્ય બજાવવાના હેતુ માટે.

(૨) આવા કોઈ કાર્યો બજાવવાના છે કેકેમ અને તેમ હોય તો કઈ રીતે તે બજાવવાના અથવા આઅધિનિયમ અથવા તે હેઠળ।

બનેલા નિયમોની અથવા આ અધિનિયમ હેઠળ બજાવેલ નોટીસની, કરેલા કોઈ હુકમની, આદેશની અથવા આપેલા
કોઈ અધિકારપત્રની  જોગવાઈનું પાલન કરવામાં  આવી રહ્યું છેકેકેમતેનક્કીકરવાના હેતુ માટે.|

(૩) કોઈ સાધન સામગ્રી, ઔઘોગિક પ્લાન્ટ, રેકર્ડ, રજીસ્ટર, દસ્તાવેજ અથવા અન્ય કોઈ મહત્ત્વની વસ્તુની તપાસ કરવા।
અને તેની ચકાસણી કરવાના હેતુ માટે અથવા જે જગ્યામાં તેને એમ માનવાના કારણ હોય કે આ કાયદા કે તે હેઠળ।
બનેલા નિયમો સંદર્ભે કોઈ ગુનો કરવામાં આવ્યો છે, અથવા થવાની તૈયારીમાં છે, તેવી કોઈ જગ્યાની ઝડતી લેવા માટે ।

અને તે માટે એમ માનવાને કારણ હોય કે આ કાયદા કે તે હેઠળ શિક્ષાપાત્ર કોઈ ગુના કર્યાનો પુરાવો, તેવા સાધન।
સામગ્રી, ઔદ્યોગિક પ્લાન્ટ, રેકર્ડ, રજીસ્ટર, દસ્તાવેજ અથવા અન્ય મહત્ત્વની વસ્તુકબજે લેવા.।

ઉપરોક્ત સત્તા મુજબ અને ફરજો બજાવવાના હેતુસર અમો નીચે જણાવેલકર્મચારી/અધિકારી સાથે આપની જગ્યામાં દાખલ।
થઈએછીએ.

2. Mehcel Rahit - AEE

૨. 2
3.

ઉદ્યોગ/ કારખાનેા સ્થળમાં દાખલ થયાનો સમયઃસવારના।સાંજના. (1=20 4.08/ CC/2025
AM

પ્રતિ,

Lactos Jndia id.

Paiclis (Ralwa

સહીઃ Guuluce
અધિકારીનુંનામઃJ.M.Nalidc

Ta savlu wododae હોદ્દોઃ। EEIRC

આ સૂચના (નોટસ)  મેળવનારી સહી:।

сообр

અને તારીખઃ

Mn. Dhormendrı clhaucllin
Mauager-EHS.
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NEI

15. Check List:
Sr 
No.

Question Option Remark

1 EIA Notification, 2006 and Amendment thereof NA
2 CRZ Notification, 2019 and Amendment thereof NA
3 Environmental Audit Scheme of GPCB Yes Alloted
4 The Public Liability Insurance Act, 1991 Yes Obtained
5 NOC of Central Water Ground Authority (CGWA) Yes Obtained
6 The Petroleum Act, 1934 and The Petroleum Rules, 2002 NA
7 Inclusion in Eco Sensitive Zone (Notified / Draft) of Protected Areas NA
8 The Forest (Conservation) Act, 1980 and Amendment thereof NA

9
Applicability of Rule-6/Rule-9 of the Hazardous and other Wastes (Management & 

Transboundary Movement) Rules, 2016 and Amendment thereof
NA

10
The Manufacture, Storage and Import of Hazardous Chemical Rules, 1989 and 

Amendment thereof
NA

11 On-site emergency plan prepared and approved Yes Yes

12
Online Continuous Emission & Effluent Monitoring Systems installed and connected 

with SPCB / CPCB.
NA

13 Registration under Plastic Waste Management Rules, 2016 and Amendment thereof NA
14 Registration under Battery Waste Management Rules, 2022 and Amendment thereof NA

GPCBID: 22174, InwID: 0, Print by: 508

Print Date: 12/06/2025 04:57:45
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:485797

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 55105 Date: 23/06/2025

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : 508 - J.M. MAHIDA, EE
5. Quantity of Sample Received : 5
6. Code No. of the Sample : 7820014
7. Date & Time of Collection & Inwarding : 08/06/2025 01:25 to 08/06/2025 01:25 & 12/06/2025
8. Date of Start & Completion of Analysis : 12/06/2025 & 23/06/2025
9. Sampling Point :
10. Flow Details (Remarks) : -
11. Mode of Disposal : Natural kotar
12. Ultimate Receiving Body : river maahi
13. Temperature on Collection : 28 & pH Range on pH Strip : @ 6
14. Carboys Nos : 1
15. Parameters : 12

Sr Parameter Unit Test Method Result

1 1 - Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) 28
2 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 4.653
3 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 201

4 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 4628

5 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 180

6 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 BDL

7 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 699
8 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 235

9 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 5777

10 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 8.4

11 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 0.90

12 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 1355

Laboratory Remarks : Approved By:631-Dr. Dipali M Shukla, SSO Dt.: 23/06/2025

Dr. Dipali M Shukla, SSO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.

 

94

347



ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:485798

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 55106 Date: 23/06/2025

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : 508 - J.M. MAHIDA, EE
5. Quantity of Sample Received : 5
6. Code No. of the Sample : 1797386
7. Date & Time of Collection & Inwarding : 08/06/2025 01:45 to 08/06/2025 01:40 & 12/06/2025
8. Date of Start & Completion of Analysis : 12/06/2025 & 23/06/2025
9. Sampling Point : Open drain @85 mts away from the unit
10. Flow Details (Remarks) : nil
11. Mode of Disposal : Into reiver mahi
12. Ultimate Receiving Body : River maahi
13. Temperature on Collection : 28 & pH Range on pH Strip : @ 6
14. Carboys Nos : 2
15. Parameters : 12

Sr Parameter Unit Test Method Result

1 1 - Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) 28
2 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 4.493
3 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 348

4 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 4065

5 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 465

6 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 BDL

7 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 687
8 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 188

9 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 5944

10 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 9.2

11 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 1.20

12 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 1405

Laboratory Remarks : Approved By:631-Dr. Dipali M Shukla, SSO Dt.: 23/06/2025

Dr. Dipali M Shukla, SSO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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Gujarat Pollution Control Board 

Regional Office, Vadodara 

Inspection Report 

 

Name of unit: M/s. Lactose I Ltd (PCB ID-22174)  

Address: Block No.5,6, Vill: Rania Poicha, Tal: Savli, Dist: Vadodara.  

Date of Inspection: 08/06/2025 @ 01:20 Hrs onwards.   

Reference: Telephonic complaint received from Mr. Ashok Bhoi, Sarpanch, Poicha 

regarding illegal discharge of wastewater by M/s Lactos I Ltd.  

Observations: 

• This office has received telephonic complaint of Mr. Ashok Bhoi, Sarpanch, 

Poicha on 07/06/2025 at 23:30 hrs regarding wastewater discharge by M/s 

Lactos I Ltd into natural Kotar. With reference to complaint, this office has 

visited the site on 08/06/2025 @ 01:20 Hrs and contacted Mr. Ashok Bhoi, 

Sarpanch, Poicha and other 5 villagers at site. He informed us that two days 

back M/s Lactos I Ltd has discharged wastewater into Natural Kotar leading 

to River Mahisagar. He has not justified delay in lodging complaint to us.  

• Site besides to M/s Lactos I Ltd (Natural Kotar) is not accessible due to growth 

of wild bushes. Sarpanch has shown us little ponding of water in natural Kotar 

besides industry. No flow of water is observed in kotar at this point. One 

sample is collected from the ponding of water for analysis purpose. 

Complainant has also shown another point downstream of natural Kotar 

@85 Mts away from the unit. At this point, ponding (area 5 ft *2 ft and dept 

of water is 0.5 ft) of water is observed within Kotar and no flow of water 

observed in Kotar. One sample is collected from the ponding of water for 

analysis purpose. This area is also entirely covered with wild bushes.  

• Then after, M/s Lactos I Ltd is visited.  

• Unit has valid CCA vide order no. AWH-135441 up to 31/12/2028 for 

manufacturing of pharmaceutical products as mentioned therein.  
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• During inspection, unit is observed in operation. • Source of water is borewell 

(2 nos.) Unit has provided ETP consisting of Collections tanks, primary 

treatment units, Iron removal filter, NF-RO, MEE-ATFD, MVRE and double 

drum dryer for generated wastewater from washing and cleaning process.  

• During inspection, it is observed that presently unit is treating generated 

industrial effluent in ETP having primary treatment (coagulation-flocculation) 

and iron removal filter. Treated effluent from ETP is partly sent to MEE and 

MVRE. Condensate from MEE and MVRE are reused within premises in boiler, 

cooling tower and vessel cleaning whereas concentrate of MEE and MVRE is 

spray dried in double drum dryer.  

• During inspection, ETP, MEE, MVRE and double drum dryer observed in 

operation. Earlier, unit was disposing of RO rejected on land in farm having 

survey no. 488/1 (outside premises). Line to farm is also removed. Presently 

sending RO reject only to the CETP EICL.  

• Unit has provided STP for treatment of generated domestic effluent and 

treated domestic effluent is utilized for gardening purpose within premises. 

During visit, STP is not observed in operation as it is operated on batch mode.  

• Strom water drains within premises are found dry within premises.  

• Final disposal point of storm water line to natural kotar is also found seal 

within premises.    

• Unit has provided 25 KL capacity of above ground storage tank for collection 

of contaminated storm water within premises. 

 

 

 

M A Rohit J M Mahida 
AEE EE/RO 
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GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE 
ROAD,  

VADODARA - 390007,  
(T) 0265-2354850

 
 
No.: GPCB / VADODARA / PCBID-22174 / 876911      Date:

 
1. Name & Address of the 

industry
: Lactose I Ltd 

PLOT NO: 5,6, 5,6, RANIA 
POICHA , Poicha ( Rania ) - 
391780 
DIST: Vadodara, TAL: Savli

2. Scale & Category : Large/Red
3. Name of the authorised 

person
:

4. Date of commencement of 
production

: 01/01/1992

5. Date & time of visit : 19/09/2025 01:45 hrs
6. Name of the person 

contacted
: Mr. Vishal Gohel (Sr. Manager 

SRM)
7. References
 

8. Observation crux
Type Detail

AIR

~ 04/10/2025 Inspection is carried out in mentioned 
specific reference only and no other details are 
verified. , Entry By DEE Rohit Mehulbhai A 
Mr Rana Ravirajsinh P, DEE
~ 04/10/2025 During inspection unit is found in 
operation. Unit has obtained CCA for manufacturing 
of lactose & other products mentioned therein valid 
up to 31.12.2028. During inspection it is observed 
that near gate no. 8 of the unit (behind boiler area – 
within unit premises) a ponding of whitish coloured 
contaminated water on open kuchaa land (having 

Water
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same physical characteristics and smell as observed 
accumulated in farm opposite to the unit) is there in 
an area of @ 2 m* 10 m. One sample from this 
ponding is collected. As informed by unit 
representative the provided underground pipeline 
used earlier for water conveyance by the farmer 
was passing from their unit under this ponding area 
only and informed that they had earlier sealed this 
pipeline. On further investigation it is observed that 
in the nearby MVRE area an underground tank is 
provided in which also whitish coloured 
contaminated water is observed stored. No fix 
pipeline system has been provided at the outlet 
pump of this tank and flexible pipelines are 
observed kept in this area. Unit has not furnished 
any proper details regarding use of this tank during 
inspection and informed that this is STP treated 
waste water storage tank. However to check the 
same a sample from this underground tank 
provided behind MVRE area is also collected for 
analysis purpose. Unit is instructed to clarify 
regarding accumulation of contaminated water on 
open land within unit premises and to clarify 
regarding accumulation of similar contaminated 
water in farm area located opposite to the unit. Unit 
is also instructed to immediately dispose the 
accumulated contaminated water from the open 
land as per norms and inform the Board. It is 
observed that whitish coloured waste water (having 
similar physical characteristics & smell as that 
accumulated in opposite farm area) is there in u/g 
effluent collection tank of pharma plant & in various 
u/g w/w transfer chambers up to ETP. Unit is 
instructed to treat and dispose the same as per 
norms. One sample from pharma plant waste water 
u/g collection chamber within unit premises is 
collected for analysis purpose. Unit is instructed to 
check regarding seepage/leakage in all the 
underground effluent tanks, effluent collection & 
transfer chambers, area from where earlier the u/g 
cement pipeline from opposite farm was passing 
etc. and submit details regarding corrective 
measures taken. Provided ETP & MVRE are found in 
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operation during inspection. Provided STP is 
operated batch wise and is not in operation during 
inspection. One sample from treated waste water 
holding cum disposal tank of STP (to be utilized for 
gardening within unit premises) is collected for 
analysis purpose. Unit is instructed to furnish 
documentary details pertaining to last three 
months production, water consumption, waste 
water generation-reuse-treatment-disposal, ETP, 
MEE, MVRE operation, etc. as per written instruction 
note and to take utmost care that no contaminated 
water goes outside the unit during monsoon 
season. Remarks are issued to the unit as per 
written instruction note. Requisite google image & 
photographs taken during inspection are attached 
herewith. , Entry By DEE Rohit Mehulbhai A 
Mr Rana Ravirajsinh P, DEE

Haz

~ 04/10/2025 Inspection is carried out in mentioned 
specific reference only and no other details are 
verified. , Entry By DEE Rohit Mehulbhai A 
Mr Rana Ravirajsinh P, DEE
~ 04/10/2025 This office has received a telephonic 
complaint from Mr. Miteshbhai regarding 
contaminated water being discharged in their farm 
from M/s. Lactose I Limited. Inspection in this 
specific reference is carried out. First of all 
complainant is contacted personally. He showed us 
his farm (located opposite to this unit) where crop 
of banana is observed grown. He verbally informed 
that this farm is located at Sr. No. 6A, 6Bp/1, 4/2p/1, 
Vill: Poicha (Ranaiya), Ta: Savli, Dist: Vadodara and 
also informed that in an adjacent farm located at Sr. 
No. 9p/1 he is having a tubewell from which he is 
giving water to nearby farms through underground 
pipeline network. He further informed that an 
underground cement pipeline was used earlier for 
transfer of tubewell water to distant farms at Sr. No. 
279/p2, 270/p1 etc. (located on other side of M/s. 
Lactose I Limited ) and this pipeline was passing 
from beneath the area of the industry. He informed 
that this pipeline is presently not used by him, 
however a leakage has occurred in this pipeline and 

General
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whitish coloured contaminated water from the unit 
has oozed out from this underground pipeline and 
has accumulated in his farm. During inspection it is 
observed that whitish coloured contaminated water 
is accumulated in the banana farm shown by the 
compliant in stretch of @ 20 m * 0.5 m. One sample 
from the same is collected for analysis purpose. 
Then after the industry is inspected to identify the 
source & details of underground pipeline passing 
from beneath the unit area as informed by the 
complainant. , Entry By DEE Rohit Mehulbhai A 
Mr Rana Ravirajsinh P, DEE

9. Details of samples taken during inspection
Sr 

No.
Sample 

Type
Point of 
Sample

Color & 
Condition

Ph Range

1 Water Whitish
@ 4-6 on pH 

strip
2 Water Whitish @ 6 on pH strip
3 Water Whitish @ 6 on pH strip

4 Water Greyish
@ 7-8 on pH 

strip
5 Water Whitish @ 6 on pH strip

10. Inspection team : Rohit Mehulbhai A 
Mr Rana Ravirajsinh P, DEE
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11.Instruction Details:
Sr 

No.
View Instruction

Type of 
Instruction

1

MVRE area પાછળ એક Underground tank જોવા 
મળેલ જેમાં પણ whitish coloured water જોવા મળેલ 
અને સદર tank નાં outlet pump જોડે કોઈ fix further 
pipeline જોવા મળેલ નથી અને સદર વિસ્તાર માં flexible 

pipeline જોવા મળેલ જે અંગે ખૂલાસો કરવો.

Water

2

એકમમાં આવેલ તમામ u/g tanks, effluent collection 
& transfer system તથા area where earlier U/G 

pipeline was passing from opposite farm 
Check કરાવી કોઈ seepage - leakage ન હોય તે તપાસી 
તમામ જરૂરી સુધારત્મક પગલાં લઈ આધારસહ જાણ કરવી.

Water

3
વર્ષાઋતુને ધ્યાને લઈ કોઈ પ્રકારનું contaminated પાણી 

એકમની બહાર ન જાય તેની તકેદારી રાખવી.
Water

4
છેલ્લા ત્રણ મહિનાના ઉત્પાદન,પાણી વપરાશ, w/w gen- 

treatment-reuse-Disposal, ETP-MEE-MVRE 
operation વગેરે દસ્તાવેજી વિગતો આધારસહ રજૂ કરવી.

Product

5

એકમમાં આવેલ pharma plant ની U/G effluent 
collection tank તથા તેના ETP સુધીના U/G transfer 

chamber whitish coloured having similar 
physical characteristic & smell અસ observed in 
contaminated water in opp. Farm થી ભરેલા જોવા 
મળેલ, જેને યોગ્ય ટ્રીટમેન્ટ આપી નીકાલ કરી જાણ કરવી.

Water

6

આજરોજ આપના એકમની મુલાકાત એકમના સામેના ભાગમાં 
આવેલ કેળાના ખેતરમાં contaminated પાણી આપના 

એકમમાંથી U/G pipeline થકી discharge કરેલ હોવાની 
ફિયાદની તપાસના Specific reference માં જ લેવામાં 
આવેલ. મુલાકાત સમયે એકમનાં gate no. 8 પાસે (B/h 

Boiler Area) સામેના ખેતરમાં જોવા મળેલ જેવુજ whitish 
coloured contaminated water having similar 
physical characteristic & Smell ખુલ્લી જગ્યામાં 
કાચા floor પર ponding થયેલ જોવા મળેલ. આપના 

જણાવ્યાનુસાર સદર જ્ગ્યા પર જ સામેના ખેતરમાંથી પાણીની 
underground line આપના એકમમાંથી પસાર થતી હતી 

જે અગાઉ seal કરી દીધી હતી. સદર બાબતે similar 
contaminated water accumulated in unit in 
open Area સામેના ખેતરમાં ગયા હોવા બાબતે વિગતવાર 

ખુલાસો કરવો તથા સદર contaminated water ત્યાં કેમ 
એકઠું થયેલ તેનો ખુલાસો આપી તેનો નિયમોનુસાર નિકાલ કરી 

આધારસહ જાણ કરવી.

Water
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12.Photographs:

 
Google image showing 

farm & unit location.

 
Whitish coloured 

contaminated water 
accumulated in 

complainant farm.

 
Whitish coloured 

contaminated water 
accumulated in 
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complainant 
farm.

 
Contaminated whitish 
water accumulated on 
open land within unit 
premises (Nr. gate no. 
8 - behind boiler area)

 
Contaminated whitish 
water accumulated on 
open land within unit 
premises (Nr. gate no. 

8)
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Underground tank 

behind MVRE (having 
outlet pump without 

any further fix pipeline 
system).

 
Underground tank 

behind MVRE (having 
whitish coloured 

contaminated water)

 
Pharma plant effluent 

collection u/g chamber.

13.Documents Collected:
NIL

14.NEI Document:
NEI
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15.Check List:
Sr 

No.
Question OptionRemark

1 Environmental Audit Scheme of GPCB Yes Alloted

2
Online Continuous Emission & Effluent 

Monitoring Systems installed and connected 
with SPCB / CPCB.

NA

3
CRZ Notification, 2019 and Amendment 

thereof
NA

4

Applicability of Rule-6/Rule-9 of the 
Hazardous and other Wastes (Management & 
Transboundary Movement) Rules, 2016 and 

Amendment thereof

NA

5
Inclusion in Eco Sensitive Zone (Notified / 

Draft) of Protected Areas
NA

6
EIA Notification, 2006 and Amendment 

thereof
NA

GPCBID: 22174, InwID: 0, Print by: 534
Print Date: 06/10/2025 10:32:21
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:493646

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 56158 Date: 03/10/2025

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : 644 - ROHIT MEHULBHAI A
5. Quantity of Sample Received : 5 lit
6. Code No. of the Sample : 5865070
7. Date & Time of Collection & Inwarding : 19/09/2025 13:20 to 19/09/2025 13:20 & 22/09/2025
8. Date of Start & Completion of Analysis : 22/09/2025 & 03/10/2025
9. Sampling Point : From ponding of contaminated water observed in farm of Mitesh Patel (opp. 

to unit)
10. Flow Details (Remarks) : --
11. Mode of Disposal : Accumulated on land
12. Ultimate Receiving Body : Accumulated on land
13. Temperature on Collection : 30 & pH Range on pH Strip : @ 4-6 on pH strip
14. Carboys Nos : Barcode
15. Parameters : 13

Sr Parameter Unit Test Method Result

1 1 - Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) 30
2 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 3.82
3 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 60

4 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 4400

5 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 450

6 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 3.03

7 24 - Percent Sodium %Na IS11624-1986(Reaffirmed 2009) 17.54
8 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 584
9 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 177

10 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 5796

11 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 2.8

12 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 3.41

13 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 2833

Laboratory Remarks : Approved By:631-Dr. Dipali M Shukla, SSO Dt.: 03/10/2025

Dr. Dipali M Shukla, SSO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:493647

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 56159 Date: 03/10/2025

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : 692 - MR RANA RAVIRAJSINH P, D
5. Quantity of Sample Received : 5 lit
6. Code No. of the Sample : 1002063
7. Date & Time of Collection & Inwarding : 19/09/2025 13:50 to 19/09/2025 13:50 & 22/09/2025
8. Date of Start & Completion of Analysis : 22/09/2025 & 03/10/2025
9. Sampling Point : From ponding of contaminated water observed on open land near gate no. 8 of 

the unit (within unit pr
10. Flow Details (Remarks) : --
11. Mode of Disposal : Accumulated on land
12. Ultimate Receiving Body : Accumulated on land
13. Temperature on Collection : 30 & pH Range on pH Strip : @ 6 on pH strip
14. Carboys Nos : Barcode
15. Parameters : 13

Sr Parameter Unit Test Method Result

1 1 - Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) 30
2 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 3.93
3 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 60

4 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 4152

5 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 552

6 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 3.15

7 24 - Percent Sodium %Na IS11624-1986(Reaffirmed 2009) 22.31
8 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 817
9 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 291

10 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 7181

11 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 3.6

12 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 2.66

13 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 4063

Laboratory Remarks : Approved By:631-Dr. Dipali M Shukla, SSO Dt.: 03/10/2025

Dr. Dipali M Shukla, SSO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:493648

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 56160 Date: 03/10/2025

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : 692 - MR RANA RAVIRAJSINH P, D
5. Quantity of Sample Received : 5 lit
6. Code No. of the Sample : 8392089
7. Date & Time of Collection & Inwarding : 19/09/2025 14:10 to 19/09/2025 14:10 & 22/09/2025
8. Date of Start & Completion of Analysis : 22/09/2025 & 03/10/2025
9. Sampling Point : From u/g tank behind MVRE area.
10. Flow Details (Remarks) : --
11. Mode of Disposal : --
12. Ultimate Receiving Body : --
13. Temperature on Collection : 30 & pH Range on pH Strip : @ 6 on pH strip
14. Carboys Nos : Barcode
15. Parameters : 13

Sr Parameter Unit Test Method Result

1 1 - Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) 30
2 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 3.21
3 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 60

4 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 12860

5 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 2100

6 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 3.88

7 24 - Percent Sodium %Na IS11624-1986(Reaffirmed 2009) 22.13
8 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 1295
9 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 487

10 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 18550

11 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 9.2

12 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 1.99

13 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 9818

Laboratory Remarks : Approved By:631-Dr. Dipali M Shukla, SSO Dt.: 03/10/2025

Dr. Dipali M Shukla, SSO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:493647

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 56159 Date: 03/10/2025

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : 692 - MR RANA RAVIRAJSINH P, D
5. Quantity of Sample Received : 5 lit
6. Code No. of the Sample : 1002063
7. Date & Time of Collection & Inwarding : 19/09/2025 13:50 to 19/09/2025 13:50 & 22/09/2025
8. Date of Start & Completion of Analysis : 22/09/2025 & 03/10/2025
9. Sampling Point : From ponding of contaminated water observed on open land near gate no. 8 of 

the unit (within unit pr
10. Flow Details (Remarks) : --
11. Mode of Disposal : Accumulated on land
12. Ultimate Receiving Body : Accumulated on land
13. Temperature on Collection : 30 & pH Range on pH Strip : @ 6 on pH strip
14. Carboys Nos : Barcode
15. Parameters : 13

Sr Parameter Unit Test Method Result

1 1 - Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) 30
2 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 3.93
3 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 60

4 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 4152

5 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 552

6 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 3.15

7 24 - Percent Sodium %Na IS11624-1986(Reaffirmed 2009) 22.31
8 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 817
9 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 291

10 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 7181

11 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 3.6

12 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 2.66

13 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 4063

Laboratory Remarks : Approved By:631-Dr. Dipali M Shukla, SSO Dt.: 03/10/2025

Dr. Dipali M Shukla, SSO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:493651

GUJARAT POLLUTION CONTROL 
BOARD 

VADODARA, GERI COMPOUND , RACE COURSE ROAD, 

VADODARA - 390007, (T) 0265-2354850

Test Report No. : 56162 Date: 03/10/2025

1. Name of the Customer : Lactose I Ltd
2. Address: : 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara 

Pin: 391780
3. Type of Sample : REP
4. Sample Collected By : 692 - MR RANA RAVIRAJSINH P, D
5. Quantity of Sample Received : 5 lit
6. Code No. of the Sample : 6716310
7. Date & Time of Collection & Inwarding : 19/09/2025 02:35 to 19/09/2025 02:35 & 22/09/2025
8. Date of Start & Completion of Analysis : 22/09/2025 & 03/10/2025
9. Sampling Point : From pharma plant waste water u/g collection chamber within unit premises.

10. Flow Details (Remarks) : --
11. Mode of Disposal : For further treatment
12. Ultimate Receiving Body : To ETP units
13. Temperature on Collection : 30 & pH Range on pH Strip : @ 6 on pH strip
14. Carboys Nos : Barcode
15. Parameters : 13

Sr Parameter Unit Test Method Result

1 1 - Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) 30
2 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 3.86
3 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 60

4 9 - Total Dissolved 
Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 3400

5 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 610

6 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

2012 5.71

7 24 - Percent Sodium %Na IS11624-1986(Reaffirmed 2009) 17.04
8 25 - Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012 487
9 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 487

10 35 - Chemical Oxygen 
Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 9202

11 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 4.0

12 37 - Phenolic 
Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct 

Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012 1.97

13 55 - B.O.D (3 Days 
27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 1736

Laboratory Remarks : Approved By:631-Dr. Dipali M Shukla, SSO Dt.: 03/10/2025

Dr. Dipali M Shukla, SSO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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I tir pir,-: t,/\ s.:*isr r j r' tt i f i rit i Ilcati tt't l()()6.
Ap1;licarrt shalioi.,Lain irritrr pt'r'nrrssir)n ()l (lrrtrrrt.l \\al,-'r' 1r-rt'lri;riir.' lirr rtitirdraw'al ol'
tlrtr.rncl ivlilcrlrts(-' ()i' ti(,r'c \\,cils. 1 il'applicablcT
N.lanagc'ncrrt oi'Solicl \\/astt: ecrrcrar,cci li'orn indr"rstrial activitics sirall hc lls pcr Solid
Waslc N4anagcriicnt iiuics-2016 (soiid wastc as dcfrncd in I{Lrlc-3(46).
,\s pcr ;;rrrvision .rl l{r-rlc-l[i o[- S,rlid Waslc i\"4arragcnrcnt ii.u]cs-201o all industrial
units usir:i,. lucl ar:d locatc,.l w:ihin 100 km lionr thc rcluscci d,:rivcd lucl (ltl)i:) plant
shall madc an ai:rangcmcnt to rcplacc at lcast flrc pcricrtt o{'lhcir 0,cl rcquirct,'rcnl.
bv rclusccl ,lcri.;cii [ucI s,r pr'.,.luocd.

J

?,.4

Clean Gujarat Green Gujarat
Website : https://gpcb.gujarat.gov.in
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4

4
CONDITION UNDI.]II.'IIIE WATEIT ACT 1974:
Irollowing total watcr consurnption:

Sr.
No

'l'otal l)omestic
watcr consumption

39 KL/da1'

'I'otal Industrial
watcr
consqmption
242 Kl.lclay

-l'l'otal
gardcning
consumntionrl
49 Klida,v- l

'l'otal watcr
Consumption

330 Kliclar
4.2 I'hc cluantity o{' thc iuclLrstrial clllLrcnt to bc gcrrcratccl li'orn thc rnanulacturing

proccss and othcr ancillary indLrstrial opcratior-rs shall bc not cxcccd 166 Kl,/l)ar'.
'l'hc quantity ol-thc domcstic wastcwatcr (scwagc) shall not cxcccd 34 Kl/l)ay.
'l'hc applicant shall providc adcquatc clflucnt lrcalmcnt systcm in ordcr to achicvc
thc ualit of thc trcatcd cfflucnt mcntioncd in colurnn No.3

4.3
4.4

2 J

5

l

l

6
1

tt
()

I

I

0.

'l'cmpcraturc

Colour (pt.co.scalc) in units

Sus ndcd Solids
5 Oil and (ircasc

Phcnolic Compounds
Cyan idcs

I;luoridcs
Srllphi{cs
Amrnoniczrl Nitrogcn
Arscnic

t2 l'otal Chromiurn
I Icxavclant Chromiurn

4 Coppcr

Lcad

6 Mc

t9
20 qqrl_

COI)
(! days al2 C)

2t

CI,l,Tl' Inlct Norms
5to9
45 C

600 m

5 rngll
0.2 rn_e/l

2 mg/l
2 rlg/l
50 rng/l

0.2 rng/l

20 \s4

2 ngll
1.0 mg/l
2 ngll

)

I

l

l

l

I

l

l

l

l

5 0.2 mgll
0.0 r

5

2 mgll
500 mg/l
2000 rng/l

a

22. Irrcc Ammonia 5 rng/l

All clibrls shall bc madc to rcnlovc color & unplcasanl odor as lar as praclicablc.
Indr.rstrial wastcwatcr (166 Kl/day) & cftrncstic rvastcwatcr (34 Kl /day) conrbinccl
shall bc lrcalcd in Ir'l'l' and NI;-l{O-MIrlr-A'l'lrl) syslcrn. Ou1 ol' to1al trcatccl

wastcwatcr 200 Kl/day. 165 Kl/day shall be rccyclccl.5 Kl/day losscs and rcst 30
Kl/day shall bc scnd to Common lrfflucnt'l'reatment t'}lanl (CIl'l'P) opcratcd by M/s.
lrnviro Inliastructurc Co. Ltd (lllCL) through notificd/dcdicated tankcrs lirr further
trcalmcnt.
Applicant shall trcat fresh borcwell watcr from borcwell no.l in water trcalmcnt
plant RO plant and its ItO rcject -38 Kl/day shall bc utilizcd for grecnbelt in survey
no.488/l and flresh borewcll water from borewell no.2 shall be treated in watcr
treatment plant ItO plant & its RO rejecl-3O Kl/day generates. Ou1 of which ll
Kl/day shall bc utilizcd for grccnbelt in survey no.488/1 & rest 19 Kl/day shall bc

utilizcd for toilct flushing.

CONDITIONS UNDE,R AIR ACT I98I:
'l'hc lbllowing shall bc uscd as lucl in various utilitics rcspcctivcly

4.5

4.6

5

5

I

Sr. No Paramcters
I

2

3

4

Nicklc

Cadmium

/.inc
t7
l8

I

l
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GUJARAT POLLUTION CONTROL BOARD
PARYAVAFIAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

(T) O7e-23232152GPCB

I

I

-)

Sr No

No. 1'o

Fucl
Agro []rrqr,rcttcs

Agro llriquctics
(],;al cr ltl)l;

Quantitv
l2 M'l'/clay

I6.ti \4',r'1day

50 M'l/clai
l42litlhr

I

i

+ i

I)icsc I

'l'hc applicant shalI install & opcratc air pollution conlrol syslcm in ordcr to achicvc
norms prcscribcd hcrcrvith.
'l'he flue gas emission ihrolrgh stack attachcd to Iloilcrs & I). G. Set shall conlbrrn tcr

thc foilowi slandards

Sr Stack Attachcd Stack AI}CM
T

Pa rf,metcr I'crmissiblc
Limit

4

5.2

5..,

2

I

t

I

I

i

Iloilcr ([i 'l'l'}il)

tla I).(i, Sct (320

LV^)
t,l"O. Sct (200

[]oilcr (3 'i'l']ll)

ilcilcr (4 'l'Pil)

Multi cyclonc
scparator
Multi cvclonc 

,

scparator
Mr-rlti cyclonc
scparalor I bag

Il ltcr
,\cor-rs1ic

Moasurc
Acoustic
N4casurc

Hci ht
JJ
mctcr
-) -1

mctcr

-) -)

rlctcr

li
rnclcr
l1
rnctcr

I)arlicu latc
Mallcr
s(),
l'lO.

I

I

I

I

l

l

I

L

d

ls0
mgiNMi

it)0 pprn
50 ppm

Pcrmissible i

Limit I

KVN
:;.4. 'l'hc proccss gas cmission through stack/vent attachc io vanous rcactors. procrcss

vessel shall confonn to thc iollcwin standards

Stack
No.

I
I

t
I

Stack
Attach*:tl'l'o

Stack AI)CM Parametcr
IIe

lirycr l2 r"rictcr r Cyclonc I

I bag filtqr

40N4 icro

Particu Ialc 50 mg/Nll'
1, N'latlcr l

).) Stack rrorriioririg Iacilitics likc port [rolc, platlorm/laddci c,,c..:;hall bc providcd wrrh
stacksivcnts (lhimncv in rrrclcr to laciliiarc sarnpling ol'gas;cs bcing crnittcd into thc
a irr i osphc ri
l'hc couccrriration r;['thc Ibllowing paranrctcis in thc arnhicnt air within thc prcmiscs
of'thc ir,clusi-r'y anr-l n;iislongc 1rl'l0mctcrs lrorr thc soLrrcc) r:1hcr'than thc stacl</vcnl)
sl,ali uot cl^cccri [hc lolk'wrpg lcvcis. Apoiica'rt shriil c,rrlplv with thc Nationai
Ambient Air Quality Standarcis rotillcd by Ccntral i)ollulion Control Iloa.r'd, No,r
I)elhi tirnc to tinrc unclcr thc provls

Paramctdr
Annr.ral

Parliculate mattcr- r o[PM I 0 60M lq_og rarn ln't'
Particulate mattcr-z,s I PM2. 5 40Microgram /r'ir

Sul ur [)ioxidc lQvlqqe,euld 80Micro

irrn of' thc Ilnvironri'cnt
T

I Pcnnissiblc l.imit
(Protcctir.ln),\c1 - I 98!,

1 Pcrmissiblc I i'.rit 2+ '

ll0N-{icrogr tam3
n1

5.i. 'l'hcrc shall no any l-ugitivc cmission and/or oclcur pollution duc to nrauuiacturirrB
activitics arrd ancillary opr:r:rtions. Aclecluatc fflcasLlrosr shall bc tal<cn thcrc..-.i.

N n i)ioxidc' t

Clean Gujarat Green Gujarat
Website : https://gpcb.gujarat.gov.in
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5.8. 'l'hc Industry sliall takc adccpratc mcasLlrcs lbr control ol'noisc lcvcls liom its own
sourccs within thc prcmiscs so as 1o maintain ambicnt air cluality standards in rcspcct
ol noisc to lcss than 75 dl](A) during day time and 70 dll(n) during night tirnc.
I)aytimc is rcckoncd in bclwccn 6 a.m. and 10 p.m. and nighttimc is rcckoncd
bctwcen l0 p.m. and 6 a.m.

(}ENEITAI, CONDI'I'IONS : -
Any changc in pcrsonncl, cquipn-rcn1 or working conditions as mcnlioned in thc
conscnts lorm/ordcr should irnrncdiatcly bc intimatcd to this [Joard.
II thc products/proccss lalls in SCIII]t)tJLlr-l or II of'thc Irnvironmcntal Audit
Schcmc. as spccificd in thc ordcr datcd l313l91 ol-llon. IIigh CoLrrt in M('A
NO.326197 in S(lA No.770195. lhc applicarrt shall also abidc by thc said schcmc.

ATJ'I'IIOITIZN'I'ION TJNI)T.III IIAZAITDoTJS ANI) O'I'IIFIIT WAS'I'F-
(MANA(;tiMItN't' ANt)'r't{ANSI}OtJNt)AttY MOVI,tMI,tN't') t{tjLES-20t6
l'OIrM-2 (Scc rulc 6(2)).
Numbcr olaulhorizalion and datc of issuc: AWII-135441 datcd: 0610712024.
I{clcrcncc of applicalion No. 303694 l)alcd: 1310212024.

M/s. Lactosc India l,imitcd is hcrcby granted an authorization bascd on thc
cncloscd signcd inspcction rcport lor gcncration. collcction. lrcatrncnl. storagc.
lransport of hazardous wastcs on thc prcmiscs silualccl at- Plot no. 5 & 6.7lA,4tl8i l.
Vill: Itania (Poicha),'l'al: Savli. I)ist.:Vadodara.
l)ctai ls of Authorization.

6.

6.1

6.2

1.1

7.2
I .-t

7

7.4

Sr.
No

Catcgory of
Ilazardous waste as

thc Schcdulcs
LJscd Spcnt Oil
(5. I Schcclulc-l)

l)roccss R.csiduc &
Wastc
(28.1 - Schcdulc-l)

Spcnt Carbon
(28.3 - Schcdulc-l)

Oli spccification
products
(28.4-Schcdulc-l)

Authorizcd Modc of disposal

(lcncratiorr. Collcction. Storagc.
'l'ransportation and I)isposal by' sclling to
rcgislcrcd /ar.rthorizccl rcllncr having valicl
C(lA ol'(it)CIl & pclrnission unclcr IIWM
Ii.Lrlc-2016 bir usc ol' (il'S cnablc vclriclc
and x ncratcd manilcst.

Quantit-v

0.06
K[.r'Ycar

-)

M'l/Ycar

6

M'l'/Ycar

i

I

I

n

2 Gcncration, Collcction. Storagc.-l'ransportation ancl l)isposal by
incincration to approvcd authorizcd
CIIWIIT having valid CCA of (i['C[]/scnt
to co-proccssing having valid CCA of
GPCI] by use of G[']S cnable vchiclc and

ratcd manilcst
(iencration, Collcclion, Storage,
'l'ransportation and Disposal by
incincration to approvcd authorizcd
CIIWIIT having valid (lCA of (i}'}Cll/scnt

1cl co-proccssing at Ccrncnt industry having
valicl ('(lA of- (lI'}CI] bv usc of-(ll'}S cnablc
vchiclc ancl lgqgcncratcd malil'cst. t(icncralion. Collcction. Storagc.
'l'ransportation and I)isposal by scnding
wastc to Ccment industry having valid
CCA of (IPCB by usc of GPS cnablc

I

M Ycar

I

v9!1glryn{:fgqeqle r4cd rne!&|1

I

J

4
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR . 382010,

(T) 079-23232152

I
!

I

I

I

I

I

.5 Datc cxpircd producls
(28.5- Schcdulc-l)

Irmpty
barrc ls/conta incrs
/lincrs r:ontarn inatcd
with hazarclous

i chcmicals,' wastcs

, (i3 I Schccitrlc-l)

Contaminalcrj cittlort i (lcncratiort.

rags or otLrcr clcaning i i'ransportation
matcriais
(.33.2 Suhcduric-l,l

Chcmical Sludgc lrorn
w'asic\va1cr trcatnrcnt &
MI:l: snlts
(35.3 Schcdulc-l)

Spcnt lot-t cxcltangc
rcsin c()ntlining toric
tnctals (35.2

Schcclr"rlc- I )

(icncration, Collcction. Sloragc.
'l'ransportation and l)isposal bi,'

inc incration to approvcd authorized
CIIWIF l-iaving valid (lCA of'(l}'}CIl/scnt
to co-proccssing at Ccmcnt industry having
valid CCA of (ll'CIl bv usc o[ (]['}S cnablc
vchiclc and xgr gcnc'ratcc! mani lcst
(icncration. Collcction. Slorage.
'l'ransportation ancl I)isposal by sclling to

rcgistcrcd iar-rthorizcd rc-cvclcr having
valid CCA of' (il'('l] & pcrnrissiorr rttrdcr

I iWN4 Itulc-20ltr br Ltsr.: ol (il'S crrablc

vclricic ancl xgn qcncratcci nrarrilcst.

( ollcctiott. Storagc.
and l)isposal by

I

M caIYt'

6

8

7

M'l'/Ycar

0.5

M'l'/Ycar i

incincralion to apprr,vcd authorizcd
CIIWIi having valid C(lA of (lI'(ll] hv r,sc

ol' (]PS cnablc vchi,:lc and xgn Ectrci'atcd

manilcsl.
Gcneration ('ollcction -+

Storage. I 
-r

'l'ransportation and I)isposai hy scnding to
approvcd authorizcd'l'Sl)lr havirtg .''311i1

CCIA cl (il'CI] 'oy Lrsc ol' (il'}S cnabic
vchiclc an{ xgn gcncratcd manill'si.
(lcr-,cra1ion, ('oilccl-i.rir. Stolagc.
'l'ransporlatron ancl l)isposal bv

ir-rcincration to ttpprtrr'cc1 aLtthorizccl
('l lWIIrico-proccssirtgt havirrg valicl (l(,\
ol'(il'Ct] by risc rri'(il'S cttablc vchiclc and

xu,n gcncratcd r,ratti ll'st.

'i'lYcarVI

() 5
't'

0.

M ca|,( r

7.5

7 .5.1

7 .5.2

7.5.3

i..4

7 t.i I'hc z\.ttlitorizatitrrr shall bc valicl lbr a pi:riod of'31/l2l702tl

GENEITAI, CONI)I'I'IONS T]NI)I.,IT IIAZAITI)OT]S ANI) ()'I'IIEIT WAS'I'ES
(N{&I'M) RUT,ES.20l 6.
'l'lic Authori;:cd pcrson shall cc.,niJrly rvith thc provisions o[- 1hc I]nvironmcltt
(Prolection) Act, l9tl5, and thc rules madc thcrc untlcrl
'l'he lruthorv,aLit'tn or its rcncrval shall br: producrccl lirr inspcction at thc rcqucst o!-an

officcr Aulhorizccl bv thc Statc Pollutiori Control lloarci.
'l'hc pcrsoi-r r\utl.orizcci sliall rrol rcni, lcnd, scll. translcr oi: c.thcrrt'isc tran:;port thc

hazardous and othcr$/aslcs cxccpt what is pci'rnittcd thr,tirgh this aLrthorizalion.

An),unauthori;:ccl changc in pcrsonncl. cclr.riprncrtt ()r rvorl<irts coltdiliclns as

rncntioncd in thc rpplicatir.rn hv tlrc person authorirccl shall corrstittttc a brcach ol'his
al'i.l-iori,:at i t-,n.

.J

Clean Gujarat Green Gujarat
Website : https://gpcb.gujarat.gov.in
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1 .5.5

7 .5.6

7 .s.7

7.5.8

7 .s.9

7.5. I 0

7.5. I I

7 .5.t2

7 .5.13

7 .5.14

I'hc pcrson authorizccl shall implcrrcnt l'.rrcrgcncv [{cspolrsc [)roccclurc (l:ltt'}) ltrr
which this authorization is bcing grantccl consiclcrinq all sitc spccilic possihlc
sccnaritls srlch as spillagcs. lcal<agcs. llrc c1c. ancl thcil possiblc inrpacts anc'l alsrr

carry out rnock drill in this rcgarcl at rcgular intcrval ol'tirrc;
'l'hc pcrson authorizcd shall comply with thc provisions outlincd in thc Ccntral
Pollution Control lloard guidclincs on "lmplcmcnting Liabilitics lor I'.rrvironmcntal
I)amagcs duc to I landling and l)isposal of I lazarckrus Waslc ancl ['cnalt1,"
It is thc duty ol'thc authorizcd pcrson to takc prior pcrmission olthc Statc Pollution
Control Iloard to closc down thc lacility.
'l'hc importcd hazardous and othcr wastes shall bc hrlly insurcd for transit as wcll as

Ibr any accidcntal occurrcncc and its clcan-up opcration.
-l'hc 

rccord of consumption and latc of thc irnportcd hazardous and othcr wastcs shall
bc maintaincd.
'l'hc hazardous and othcr wastc which gcts gcncratccl during rccycling or rcusc or
rccovcry or prc-proccssing or Lrtilization of imporlccl hazardous or othcr wastcs shall
bc trcatcd arrd disposcd o['as pcr spccil'ic conditions ol'authorization.
'l'hc ilnporlcr or cxportcr shall bcar thc cost o[- irrport or cxport and rnitigation ot'
clarlagcs il- anr,.

An application for thc rcncvval ol'an authorit.alion shall bc rnaclc as laicl ckrvrn unclcr
thcsc [{ulcs.
Any otlrcr conditions fbr compliancc as pcr thc (iuidclincs issucd by thc Minislry ol-
linvironmcnl, l"orcst and (llirnalc Changc or Ccnlral [)ollution Control l]oarcl liorn
timc to timc.
Annual rcturn shall bc filccl by .lunc 30tl' for thc pcriocl cnsuring 3l't March ol'thc
ycar.

SI'ECIFIC CONDITIONS UNDER IIAZARI)OT]S AND O'I'IIEIT WAS'I'}IS
(M&TM) RULES-2016.
'l'hc autlroriz.cd actual uscr oI hazardous and othcr wastcs shall maintain rccords ol'
hazarclous and olhcr waslcs pr.rrchascd in a passbool< issucd by thc Statc [)ollLllion
Control Iloard alorrg with thc authorization.
Ilanding ovcr olthc hazarcloLrs ancl othcr waslcs to thc authorizcd aclual Lrscr shtrll hc

onlr"alicr rnaking thc cnlrv into thc passbool< of'thc actrral uscr.
In casc ol'rcncrval ol'authorizzrtion. a sclf-ccrtillccl cornpliancc rcp()rl. irr rcspcct ol'
c[Ilucnt. cmission stanclarcls anci thc conditions spccilicci in thc authorizal.ion lirr'

hazardous and othcr wastcs shall bc subrnittcd to SI'(ll].
'l'hc occupicr o['thc lacility shall comply Standard opcrating proccdurc/ guiciclincs
publishcd by MoliF&CC or CI'}CI] or (il'}Cl] lorm timc to timc.
LJnit shall cornply provisions ol- ll-Wastc Managcmcnt Ilulcs-201 6.
'l'hc disposal of Ilazardous Wastc shall bc carricd out as pcr thc wastc Managcmcnt
hicrarchy.

F'or and on bchalf of
()ujarat Pollution Control lloard

LhJ,
(li.l). l'>rasad)

Environmcnta I l)ngincer
NO. (l PC l]/(lCn -V RI) -45 4(1 2) I lI) :22 I 1 4 I

Issuccl'l'o:
M/s. Lactosc India Limitcd
Plot no. 5 & 6, 71A,48811,
Vill: l{ania (l'oicha),'l'al: Savli,
Dist.: Vadodara.

7.6

7.6.1

7.6.2

7.6.3

7.6.4

7.6.5
1.6.6
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gguqrar sLrql r{rvo{rvo(. rf.Iril"u +qr+qqi r{tq4t 6u]ct{e[l "[F4.ft U9Q.t

urqflpll {5qrr"r rrqr"fl +io(cr"(r E. r

6ur'ls< ii*cilui (. SLIIL su€, qqlqeqr dvf1. rlrrta gquqt RrrtqL oIS. qtqft

u[88q{"0 se{ 3 3 q t6rn {Ac{ {"{i 3rl "{ll 5lrr,r quat r,{tg g },

ry utuar Gulctdl 6.utE"t uCSqt oitr. s?qt utq0 r,r[QRa,r-re ox "0 tc.or :: r,t.]out ttt

{r) qtLqt d r4ru.{t:

? ) A qtqdl 6dlr"r u0ur r,uuat ularat 1!rJl<) ut.rr wit"a ! S[ u a{ utcr.0 o]a.

al i i{qt 6ur-Isa qf0Rerrr rcox4 g(tq-ll {{ ton ru ,u) Ia qi <,it{ s?qtat

uttltt < r,rttrq.t:

3) l,{rq"tr.Gulrra {edl dlv'gr.ro1 r,ri urgft ytqo] srql 4tu{c{t"(. Guelca qoaqr{
teox "ft 

gctrt-:: t4 &6(n ett Hrz uttqt 4 r{tucn?

Clean Gujarat Green Guiarat
GPCBID:??lOX lSO9001 2(lrlU & !SO'lril{]1 2Cr.14 CFrrlr{ ed Organisator lol 2

ti,r 1) .it ,.

Ou
tw
ar
d 
No
:5
19
64
4,
05
/0
9/
20
19

Annexure-R2

118

371



f, r,uu [ta-rqal r,nu"fl cllQa ?V?xrcr 5?qrrr[ ] r,jatul sz<txl RtSr^ "deit af

r{rqi r,rt o{ro{a. rSrona sr+t"[ abd aell i{ qr"0i o Si.{q{l r,rQRqr{-reoy dl
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E

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A, Gandhinagar-382 01 0
Phone : (079) 23226295
Fax : (079) 23232156
website : www.gq:F.f3y.i.

GPCB rD:2217Ubart 
Guj arat Green, Guj arat

sry\t7z
GPCB

NOTICE OF DIRECTION UNDER SECTION 33.A OF THE WATER
(PREVENTION AND CONTROL OF POLLUTION) ACT-1974
(HEREINAFTER REFERRED TO AS THE WATER ACT) AS AMENDEI)
FROM TIME TO TIME.

WHEREAS you I\{/s. Lactose India Ltd. is having an industrial plant at- Plot No. 5

& 6, 7 I A, 488 I l, Vill : Rania (Poicha), Ta-Savli, Dist-Vado dara-39 11 60.

AND WHEREAS Gujarat Pollution Control Board has granted Consolidated Consent

and Authorization (CC&A) under Water Act-1974, Air Act-1981 and Hazardous And
other Waste Rules-2016 for the operation of industry vide order No. AWH-I00502
dated 03104120L9 which is valid up to 3111212023 for operation of the industrial
plant.

AND WHEREAS during the inspection of your industrial plant on 1910712021 by the

officers of the Board, it was noticed following adverse remarks:

Poicha (R), Savli and (2) Shree Hanumanbhai Bhavsinh Rathod, Poicha
(R), Savli regarding illegal discharge of industrial wastewater into
Mahisagar river and nearby farm, wastewater was found accumulated at

varsadi natural drain near S. No. 488/l (Bansibhai farm) and analysis

report of this wastewater sample is pH-6.11, COD-5833 mgA, BOD-I600
mgA.

operation.

storage tank for RO permeate & MEE condensate which is partially reuse

and partialty disposed at CETP-EICL. Unit has not provided separate

facility for neutralized purpose for this wastewater.

was observed and analysis report of this wastewater sample is pH-7.43,

COD-I88 mg/l, BOD-48 mg/I.

accumulated wastewater in farm of Bansibhai at Survey no. 488/l and

analysis report is pH-7.03, COD-508 mll & BOD-150 mdl.

collection tank of ETP & from RO permeate collection tank of ETP to

check compare with accumulated wastewater at natural drain outside

premises and with natural drain located at opp. Farm. This both samples

were matching with varsadi drain near boundary wall of the unit at outside

in south east direction & varsadi natural drain near S. No. 488/1

(Bansibhai farm).

tso - 9001 - 2008 & lso - 14001 -2004 Certified organisation
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AND WHEREAS, why your closure order no. GpCB/ccA-vRD-4s4(10)/ID-
221741570490 dated 1911012020 is not re-implement?

NOW THEREFORE Board proposes to issue directions under Section 33-A of the
Water Act-I974 as under: -

To prohibit you manufacturing of above said product.
To close the operation of your industrial plant on the above mentioned site
till compliance of above adverse remarks.
To direct the concerned authority to stop supply of electricify and water till
that time.

YOU ARE HEREBY directed to reply within 15 days on receipt of this notice,
failing which directions as proposed above will be diemed to be passed without
further reference to you.

For and on behalf of
Gujarat Pollution Control Board

bF f-o-t-

s en i o r E n v i ro n m 
""[l; 

"r,i-?i.l].

NO : GPCB/CCA-VRD -45 4(t 0) fiD :2217 4 /

Issued to:
IWs. Lactose India Ltd.
Plot No.5 & 6, 71A,48811,
Vill: Rania (Poicha),
Ta-Savli, Dist-Vadodara-391 760.

Copy To:-
1. Regional officer, Regional office, G.p.c.Board, vadodara......For carryout

fresh inspection of this unit with reference to above non-compliances.

L
2.

J.

GPCB lD:22174
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOF 1O-A,

GANDHINAGAR . 382010,

{) 079-23232152
\z

GPCB

llY I{.1,..,\.t).
\o'r'rcF- oF l)n{lacl't()N UNI)Elt sl'tc'ilo.\ -13-A o} 't'ilE w/\'t't..t{
(Pl{F-VENI'ION ANI) (lONl'l{OL OI POl,l.ti'l'l()N) AC'l'-197.1 (llElllilNA}"ll.llt
llltFIaltllt,))'t'o As'l'tIu w^Tul{ Ac'l') AS AMltNl)ul) }'ttoM 'ilMIi't o I'tN,n,t.

\\'lll,l{lrAs you M/s. Lactosc lndia l,trl., is having an indtLstrial ltlanr at- I,lot No: -5 & (r

7/.A.,1ttti/i. Villagc-Ilania (l'oicha). l'a-Stvlr .I)isl-Vackrclara-j9I7tt0.

.^\l) WIII:l{1rnS (}ujarat l)ollution Clonttol lloar-d Iras qrantccl ('onsolitlatccl ('onscnl anrl

.\uthorization (('('&n ) unclcr \\'a1cr Acl- I 97-1. Air ,\cr I 9tl I ancl I Iazartlous .,\nd othcr
Uaslc I{Lrlcs-10 I6 lirr thc opcration ol industl\ riclc orclct \o.AWll-l005(12 ilarcd
0.1/0-li20l9 u hich rs valid up to 31ll2l2ll23 lirr opcration o1'1hc industrial ;rlanr.

,\Nl) Wl Il:ltlrAS. during inspcction on datcd 24101i)023 ucccsslrr)' rcrnarks givcn Lo roLr
lirr non-cor.npl iancc obscrvccl at your plant.

r\Nl) \\'lll:l{lrAS. .vou liar,c submiltcd rcpll
rcnrarks uircn 1() vou on datcd l.l/0lll02l
accclltalllc.

viclc lcttcr datcd 30/0I/2023 of ncccssarr
tntl rour- rcpll is rrot convincing & not

,\\l) \\lll:l{l:..\S during thc irrspcctiorr ol rorrr irrdLrstLiaJ plant rrn 2Jl{)l/202J br ll:c
olllccrs ol'thc lloard. it rvas noticccl li,.llor,rrng adrclsc rcnrarks:

. I)tu'ing insl.lcctior.r ponding ol- \\'astcwirtcf r.r,as obsclvcd on sur\ cv no. -lll8i I and lirLrl

smcll lLlt liorn accumulatcd wastc\\,atcr.

. I)uring inspcction no anr planlation ancl gurclcning obscrr ctl o11 sLu'\'cv no. -1lJll/l .

. [-init )ras pror idcd llcxiblc l.ripclirrc approrirurLciy 2(X) nrctcl to lll)l'l: line lil-
ilischarge ol thc \\irtcr xl SrLr\c) JlJlii l.

. [.nir is contrnuir.rg cristing praclicc ol'tlischrrrgc oJ'I{O lc'lcct on lancl at srrr\c\ r()
.18IJ/1 alicr dircctcd on ttial rclocalion tlatcrl 0-1/10/1022.

. I.,;nit has not providcd storm uatcr collcction lank r'',hich uas dircctcd orr triui

rcvocaliou datcd 0.1/ I 0/2022.

ANI) Wllliltl,)AS, rvhl' vour closurc ortlcr no. (;P(lll/(l(lA-Vltl)-.15{(10)/ll)-
221 7 -l I 37 (|.19(l tlatcd I 9/l ()/2()20 is nol rc-inrplrrncnt'l

\O\\: I Ill:l(l:lrOI{1. il'rolr alc no1 con.rplling atrorc 1.ioir.rts. l}oirrtl rrill ploposc to is:r,
dir-eclions rurdcl Scctior.r -ll-,\ ol'tlrc Watcr (l)rcvcntion ancl ('outr-ol ol l)ollr-rtion).\ct ;r)l-l
as undcr: -

l. 'lir closc thc opcraLion ol'r'our irrtlrrslr-iri plant ou thc abolc nrcntioncd sitc till
cornpliancc ol abovc advcrsc rcnrarl.:.s.

Website : https://gpcb. gu.larat. gov. in

I()i l
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L lo dirccl lhc conccrnc(l authorit\ to stop suppl\ ol'clcctljcitr an(l \\alcr till thllt

llmc

NO: (iI'}( li/('('A vl{I)-.1-i4(I I )11I):ll17.1,

YOt, AItl: IlllltlrllY tlircctcd to rcplr riithin l5 dar,s on rcccipt ol'lhrs nolicc. il lou ar-c not

srrbrnittccl anl rcpll'or srLbrlittctl rcplr,is nol convinc ing/acccptab c- ncccssarr actions riill
bc initiatcd agaillst vour indtrstlial pl2lnt LLndcr scclion li -A ol'thc 'r\,lrtcr Act- I ()7.1.

I or antl on bchall'ol'
()u,jaral l'ollu tion (lontrol l}rartl

DPt^s-f
( l).1'. Shah)

Scnior 1,.nvironmcntaI l)nginccr

lssucd to:

M/s. l,actosc Indir Lt(1.

. /ut \,,, 5 & 6. 7/.\. {tlll/l,
- \'illagc-llani:r 1l'oich:r.;. 1:r-S:rr li .

l)ist-Varlotlara-391 780

('opr

I

I o:-

I{cgional o l llccr. Itcsional o l llcc. (i. l'.('. Iloarcl. Vaciodara

vcrilication ol thc coLlplirrncc

Llnit- I l')

lor Vloritoring ct

2ol 2
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

(T) 079-23232152

ffi\Z
GPCB

R.P.A.D.
NOTTCE OF DIRECTTON UNDER SECTTON 31(A) OF THE ArR (PREVENTTON AND
C0NTROL OF POLLUTION) ACT-1981 (HEREINAFTER REFERRED TO AS THE "AIR
ACT") AND SECTTON 33(A) OF THE WATER (PREVENTTON AND CONTROT OF
POTLUTION) ACT-I974 (HEREINAFTER REFERRED TO AS THE 'WATER ACT'J AS
AMENDED FROM TIME TO TIME.

WHEREAS you are having an industt ial plant M/s. Lactose I Ltd. at plot no.: 5, 6, Vill :

Poicha (Rania), Ta. Savli, Dist. Vadodara-391780.

AND WHEREAS the Guiarat Pollution Control Board has granted you Consolidated Consent
and Authorization [CC&AJ undet' the provisions of the Environmental Acts/Rules for the
manufacture of products and subject to the conditions, mentioned therein.

AND WHEREAS, Central Pollution Control Board has issued directions dated January 12,
2011, February 05, 2014 and March 02, 2015 to Gujarat Pollution Control Board to direct all
the 17 categories of highly polluting industries, Common Effluent Treatment Plants (CETP)
and STPs, Common Bio Medical Waste and Common Hazardous Waste Incinerators to
install online air and water quality continuous emission monitoring system and connect
with CPCB & GPCB server; and CPCB has published Guidelines for Online continuous
monitoring system for Effluents in November 2014 and Guidelines for Continuous Entission
Monitoring Systems in luly 2017 which is further revised in August 2018.

AND WHEREAS, Gujarat Pollution Control Board has already issued informed you ro install
and connect online air and water quality continuous emission monitoring system for
effective compliance through self-regulatory mechanism, and till date you have not
complied with the same.

THEREFORE, you are required to submit following documents:
a. Bank guarantee of Rs. 5 lakh of any scl.reduled nationalized bank consisting of following

clause.

1) If M/s. Lactose I Ltd.atplotno.: 5,6,Vill : Poicha (RaniaJ, Ta. Savli, Dist. Vadodara-
391780 will fail to install and connect OCEMS system for the parameters which is

prescribed in CPCB guideline with CPCB and GPCB server up to 31.t March 2024, rhis
bank guarantee will be forfeited by Board.

2) Bank guarantee shall be valid up to minim u m one year from date of issue.

3) Notarized undertaking consists of action plan for installation of OCEMS shall contain
[ollowing conditions.

Clean Gujarat Green Gujarat
Website : https://gpcb.guiarat.gov.in
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1l M/s. l,actose I Ltd, at plot no.: 5,6, Vill : Poicha (Rania.),'l r Savli, Dist. Vadodara-
391780 shall p,rovide and connect OCEMS with CPCB and r;PCB seryer up to 31't
March 20']4 f r;r air emission anrl elfluent parameters ,r hich is prescribed in
CPCB guide line. Further bifurcation of time limit is as und(, .

Sr. i Name of eyent
No.

1 . To de:jde technology for each paranteter

2 To issue purchase order to technology supplier 
,

3 To in;tall OCEMS for all parameters prescribe in
, CPCB guirieline

1L
I

'tate of completion of
ctivity

4 . To connect OCEMS rvith CPCB and GPCB server

Considering this an opportunity of being heard following the prin, rple of natural justice,
you aIe required to subrrit above documents within 15 days lron I e date of issue olthis
notice. In case of failure to provide Bank guarantee and nota|ised undertaking as
above, the Board proposes to issue difections under Secti(,]r-3l (a) of the Air
(Prevention and Control of Pollution) Act-1981 and Section-:3 [a) of the Water
(Prevention and Contro| of Pollution) Act-1974 as under: -

. To prohibit you front the above sard operation ofyour industr rl plant after 15 days,

For and on behalf of
Guiarat Poll,rtion Control Board 

|'

t )L ^ .Ll )*
(BDPrasad)

F vironment Engineer

NO: GPCB/ VRD-GEN-37,/ID:22174/ Dar -.:

Issued to:

,.Zmtt. Lactose I Ltd. a' plot no.: 5,6, Vill : Poicha [Rania), Ta. Savli, Dist Vadodara-391780

Copy To; Regional Of!ice. Vadodara
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w\Z
GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

(T) 079-23232152

NorrcE oF DTRECTT.N ,NDER sECTroN 33-A oF ,rr'"$li"?(PREVENTION AND CONTROL OF POLLUTION) ACT-197I 6NNUNATTTNREFERRED TO AS THE WATER ACT) AS,IUTXNfN FROM TIM[, TO TIME.

WHEREAS you M/s. Lactose India_ Limited are carrying out industrial activity at- plot no.
5 &6,71A,488/1, Vill: Raniya (poicha), Tal: Savli, Di;t:Vadodara_3917g0.

AND WHEREAS, the Board has granted you consoridated consent & Authorization (CCA)
under the provisions of water Act-r974, Air Act- lgg l and Hazardous w"rt" nrt"-zd io uy
its order no. AWH-13544I dated 0610712024 which is varid up ro 3r/r2r202E for operation
of the industrial plant.

AND WHEREAS, during inspection on dated 2gt07 12024 necessary remarks given to you
for non-compliance observed at your plant.

AND WHEREAS, you have submitted repry vide letter dated 0r/0Er2024 of necessarv
remarks given to you on dated 2gr07 t2024 and your repry is not convincing & not
acceptable.

AND WHEREAS during the inspection of your industrial plant on 29107 12024 by the
officers of the Board, it was noticed following adverse remarks:o During inspection, observed that natural drain passing adjacent to M/s. Lactose I Ltd

(PCB lD-22174) and there is flow contaminated runofihaving brownish color observed
and this contaminated runoff.is observed flow through natuiar dr.ain and finally goes
into river Mahi as per geographic condition ofarea.

o During inspection sample was collected from contaminated runoff observed in natural
drain passing adjacent to unit in south side (o/s premises) and anarysis report shows
COD-3137 mgll & BOD-807 mg/I.

o During inspection. it was observed that final storm water drain is full with contaminated
effluent.

o During inspection sample was collected from contaminated runoff/effluent observed in
final chamber of storm water drain within premise and anarysis report shows pH-7.16,
TDS-1975 mg/1, SS-205 mg/I, NH3-N: 1.35 mgit, Chloride-331 mg/t, COD_lia9 mg/i
& BOD-413 mg/I.

o During inspection patches/scattered accumulation of contaminated water observed in
garden area situated at back side of lactose & pharma manufacturing plant adjacent to
south side boundary wall within premises.

o During inspection sample was collected from scattered accumulations of contaminated
water observed in garden within premises and analysis report shows coD-9376 mg/l &
BOD-2520 mg/1.

o During inspection, provided MEE and MVRE are observed in operation and rest of
treatment units including double drum dryer are observed not in opeiation.

GPCB ID: 22174 p

Clean Gujarat Green Gujarat
Website : https://gpcb.gujarat. gov.in
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a During inspection hazardous waste (salt generated from MVRE/ ETP sludge/ Process
sludge) are observed stored in open on pucca floor within premises. Hence it is
contributing significant amount of contamination in rain water.
During inspection all the intemal drain within premises observed filled fully with
contaminated runoff/effl uent.

a

NOW THEREFORE if you are not complying above points, Board will propose to issue

directions under Section 33-A of the Water (Prevention and Control of Pollution) Aca-1974
as under: -

l. To close the operation ofyour industrial plant on the above mentioned site till
compliance of above adverse remarks.

2. To direct the concerned authority to stop supply of electricity and water till that
time.

3, Unit shall lift contaminated runoff/eflluent & dispose it in environmental
sound manner and submit detail for the same.

YOU ARE HEREBY directed to reply within l5 days on receipt of this notice. if you are not
submitted any reply or submitted reply is not convincing/acceptable, necessary actions will
be initiated against your industrial plant under section 33 -A ofthe Water Act-1974.

For and on behalf
Gujarat Pollution Control Boa

of
rd

/Eh^
(B.D. Prasad)

Environmental Engineer
NO: CPCB/CCA -vRD-454(12)llD:221 7 4

Isliued to:
yrz'.7lts. Lactose India Limited

Plot no. 5 & 6,71A,, 4E8ll,
Vill: Raniya (Poicha), Tal: Savli,
Dist.:Vadodara-391 7E0.

Copy To:-
l. Regional oflicer, Regional office. C.P.C. Board. Vadodara

verifi cation of the compliance
2. Unit-12

For Monitoring &

t

CPCB ID: 22174 Page 2 of 2
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ffi\Z
GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN. SECTOR 1O-A.

GANDHINAGAR - 382010,

I) 079-23232152

BY R.P.A.D

NOTICE OF DIRECTION UNDER SECTION J3.A OF THE WATER (PRE}'ENTION

AND CONTROL OF POLLTTTION),{CT.I97{ (HEREI}-AFTER REFERRT]D TO.{S
THE WATER ACT) AS AMENDED FRONI TIME TO'IIME.

\\'HLRII,AS )ou \{/s. Lactose India Limited. rs harrng an tndustrial pl,rnt at Plot \o 5 & 6
7,A. -lll8, l. Vrll Ranra (Porcha). Ial Sarlr. Drst Vadodara - 191780.

AND \\ HEREAS Cu.jarat Pollution ( orrtrol Board has cranted Consoltdated C on\ent and

A.uthonzatron ( CC&A ) undcr \\ ater Act- I 97-1. A rr ,\ct- I 98 I and HazardoLts and othcr \\ aste:

(M& lM) Rules-1016 for the operatron of rndustry r'tde order No ,rt\4'H-135.{{l dated

0610712024 rihich is \alrd up to 3111212028 fbr operation o1'thc industrial plant.

A\D \\ HEREA\ durrng the lnspection ofrour rndustrtal plant on 08/06/2025 undcr Sectron

-2-3 o1'the \\'ater Act br the authorized olficers of the Board lirllourng non-compltances nerc

obsen etl

I Thrs unlt is inspccted s rt complarrrt resardrnq uaste\\atcf dischargc h1 \{ s

Lactosc Indta Ltd . rnto natural Kotar ladrng to Rncr N{ahisagar Pondtng oluater
in natural Kotar hcsides industrr ts obsc'r'red ,Anall sis report ol'tht'*atcr samplc
collectcd t-rom the ponding sho*s parxrneter ptl .1 653. Cot) 5777 m!r l. EIOD

1355 mgrl
I At another porrt do\\nstream ofnatural kotar rr 85 meter\.1\\a\ f'rttm the untt.

ponding (area 5 l'r *2 ft and depth ol sater rs 0 -5 lt) of uatcr is observcd rrtthttl
Kotar Anallsis rcport of thc \\ater :ample collccted fiom this pondtnu shols
paramcter pH:J.-lt)3. SS .165 mg l. C OI) 59-l+ mg l. tlOD; I-1{)5 rrg L

AND \\'HEREAS on site. \\ntten remarks \\ere qr\ en & dirccted to corrpll rrithtrr strpulated

time pcnod Houerer. 1ou hare not suhmrtted anl compltances

Now. therefore lH. I. Maniar. Senror Sc:entillc Ollicer proposes 1o rssue Nottce under

section ,13-A of the Water Act- 1974 as uncler -

I To close the operatron of roLrr industrral plant on the abo\c Inentioncd \lte tlll
complrancc ol abor'e adl'erse rcrnarks

I fo direct the concerncd authont) to stop \upph ofelcctricitr and \\ater tlll thrt time

You are herebv drrected to repll & submrt compltance of abore pornts utthrn l5 dar s

liom the date ofserving o1'thrs notice fa ilrn g rihreh. rt shall be ptesumed that 1ou have uothrng

Page I af 2(,PCll Il):lL-i

Clean Gujarat Green Gujarat
Websrte : https://gpcb guJarat.gov.in

Ou
tw
ar
d 
No
:8
70
92
4,
05
/0
8/
20
25
 0
5:
19
:0
0 
PM

128

381



tosa) rn thismatterand appropnatc action \\ l ll he rnrtratcd agarnsl \ou fortheconductol the

busincss of r ou r rndustrr . under the \\'ater Acl- | 97.1 fbr ahor e non-comp lrance

For and on behalfof
Gujarat Pollution Control Board

' ,]
4, ,^.,,"'' c)l''

(H. L \laniar)
Senior Scientific 0ffi cer

NO. (iPCB,/CCA -VRD-.151( l3ytD 22 I 7.1/

Issued to:

,,4'Ils. l.actose India Limited.
\,' ptot \o.5 & 6. "/A. {88/1,

Vill: Rania (Poicha), Tal: Savli,
Dist: Vadodara -391780.

c op)

I

Io -
Regronal oflicer. Regtonal olflce. Cr I'C Boald. Vadodara

reriflcatron ofthe compliancc \\rthin l5 dals
L nrt- ll

For N'lonrtorrng &

(, P( R II):ll-.1 Page 2 al 2
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010
Phone : (079) 23222425

(079\ 23232152
Fax : (079) 23232156

Website : www.gpcb.gov.in

B) R.P.A D

DIRICTION UNDER SECTION 33(A) OF THE WATER (PREVENTION AND
CONTROL OF POLLLTTION) ACT-I971 IHf,REINAFTER REFERRED TO AS 'I'HE
6WATER A(;'I"I AS AMENDfD FROM TIME'II) TIME.

WHF,RI-IAS )ou M/s. l-aotosc India LirDiled arc carrying our industrial activil] at Plot No. 5 & 6
Vill :Raniya (l\richa). lal . Sa!li. Drsl. :Vadodara.

nND WIIFRFAS (iuJarat Pollution Control Board has granred Consolidalcd Consenl and
Authorization (CC&A) under Warer Act,l97{. Air Act.t9l and ltazardous Urarlc Rulc,:0t6
vide ordcrNo. AWH 100502. dared 01,/0.t,':019- !alid upro i t/t2l20?l wilh ccrtain condirions.

AND \!I IER FA S duc ro complaint of induslrial Planr !isir.d on 19 0j;10:0 under scclion (ll)
of The \tratcr (Prelcnrron and Control ol Pollution) AcFlgTt b! authonzcd oiljccrs ol lhe
Iloard. rJuring said visit il sas obseNed rhal:

. I he ntrealed ra\\'rndustrial cliluenl (fiom the Pt LAC,'OL/D\.t El P-10 near compound
lvall) and untreated domcstic clllueDl (fiom sronn water drain line) was fbund to be out
oflhc premises and goes lo oulside ol prcmises lor\' laling arca.

. During visit onc sanrplc \\as collected from Waste watcr flowing from oham^Lr no.l0 of
h l P near compound \\all \\,ithin premrses and COD & BOI) of the same sas too high
(i.e. ?709mgl & :25orng/L)

AND WHERLAS, your repl) is nor acceptable and you harc Iailed lo compliance ot-insrru,ilion
giren durinr r isit.

tlNDl-lR THL CIRCLiVSTANCES. l. D.P.Shah. En!ironmcnlal Engineer ofrhe CUiarat
Pollution Control Board issue the dircction Urder Scction ll(A) of Thc Warcr { Prcvenrion and
Conlrol of Pollution ) Act-1974 as undcr: -

l) To prohihil you tiom operation ol induslral Plant t\.e I 30 days. and atier l0 days
slop opcrlring irdustrial Irlanr salcly.

l) To prohihir ]ou fiom operatins induslrial Plart ifoperarcd rhrough (apti\e Poser
Plant and/or D. (j. Sets u.e.f. 30 days.

i) To direcl the concemed authoril) to stop suppl] of elcclrici! (crcept srDgle phase)
ard Nalcr \\ iih effect aftcr 30 days.

If the abore drrcctions are nol co plicd.Tou are liable lor prosccution under Sccti(in
.l l(2) of the Water (Prcvention and Conlrol ol'Pollut'o'r) Acr- 1971 which pro\,ides punishment
$ith imprisonmenl li). a tcrm not less thao one vcar and six months and ma) e\rend to sii
)ears and \rilh finc.

For xnd on beholfof
Gujarat Pollulion Control Board

cPk'l
(D P' shah)

f n\ ironmentrl Engincer

Clean Guiarat Green Guiarat
ISO-9001-2008 & ISO-14001 - 2004 Cert fied Organrsalon
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NO: (;P(lB/(l( A-! R l)-J5{(gylD-22 l7{/
lssucd to: -
\.{,'s. Lactose tndia l-inrLtcd..
Plot No. 5 & 6. Vill : Rani]a (h)icha).
Tal : Sar li. Dist. : Vadodara.

Drlc

Bv. R.P.A.l)
Copy 'I'o

The oftlce.
\ladhla (;ujaral Vij ( (nnpa") Ltd
Race Cou.se. Vadod ra

l. thc ofllccr
Madhra (iujarar Vii Cornpan)'I.td
Sub DiYisi( olliuc. Sa!li.
Ll: Sa! li. I)is1: Vadodara.

Director,
Ln\iro lntiasrr ucturc ( o Lld..(LICL)
Plot No. 6l:B- I'( P Cartal Road.
Vill :lrrrrra\r lrl : Padr.r. Dist. Vadodcra

\!irh a requeil lo diseLnrrccl lhe suppl) ol l-llcctricil) (c\ccpt liDgle phase) \!ith cllcct alicr l0
da)'s ol'rhe induslrial plant ol lurs. Lactose lndia Lirnitcd localed at Plol No. 5 & 6. vill :

Rani]'a (Poicha). l'al : Sa\li. Dis1. : Vadodara and intinrrte lo lls aocordingly.

Ior and on b€halfof
Guiarat Pollution Cotrlrol Boord

D f L4'\
(D.P. Sh.rh)

Enlironmenlal Enginccr

Copy To
L The Reeionnl Otllcer, CPCB. Vadodara.

\ erifi catron ol- lhc compliance.
l. Legal tlranch Ilead olllce. CPt B. (iflrilhinagar
'1. L Dit -ll

For monitoring &
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GPCB

$UJARAT POLL{iTION C*i'i r'*tCI[- EOAIn:"*u
pp.p'v "''.: ltrFi,A,N []i lA'." j. t.i

Sector-10-A, Gar:dhinagar 382 tj id
Plti:i;r, )!J:?322?+t:)

,, t 7 9\ it,).i.3?-'i li?
F a, t t 9l :'3?.'32 ."'t

Webr;l;.,.,;.'.;1;;i:!.i.q1:': "1

Bv R.P.A.I)
DIRECTION UNDER SECTION 3.3(A) OF THE WA'TER (PREVENTION AND
CoNTROL OF POLl,l.jTlON) AC'I'-1974 [[I[,REINAFTf,lt IaEFE,RRED TO AS

THE "WATER ACT'I ,{S AMEir-DED FI{Oi\t TI}IE TO TI\tE.

WIIERh.AS 1t-xr N4ls. L;tctosc Irtdi* t.intiL.'i1." arc carrrl ing oul indtrslrial acliYit!' at- Plot

no. 5 & 6, Vill: Ranil"a (Poicha). l'al: Savli. Dist.:\"allodala - i9l7ti0.

.t
AND WHERE,\S. the'Buard has grantetl 1'ott Consolidated Cotlsenl & Authorization
(CCA) under the provisions of Water Ac1-1974. Air Act-1981 and l lazaldous Waste

Rule-2016 by its order rro. .{WH-100502 dated A3 0412019 which is valid up to

3l11212023 tbr operation olthr"' inclustrial plant.

AND WI'lhlRF.;\S. during thc inspcction of your industriai plant by tho offrcers of the

Board on 22l0712020 and l4i 09i2020. lbllowing notr-cortpliances are obsewed:

1. 1'ou have ttot tnarle & iniplemenl nronsoort action plan.

2. \'ou had disposcd vtrur untreated industrirrl \\aste walcr havirtg nomrs

higher tlien consettled trornts itrltt souli. 1'rit & in larnr stlrvel'- no 488/'l'
rillagc trroicha. ta. Sar Ii. l)is. \"adoclaLa.

3. \'ou arL'r1o1 oprraling [to & \{l.l:.

AND WHEREAS. you [ave submil{etl ba[li guuantee ol l{s. 21.}.00,0c101 in sBI account

of thc hoard on 2810512tEt) is forl,.'iLcd.

LjNDBR l]lH CllRCtr Ir{S'I'ANCIT:S. I. D.P. Shah. Flnvironntetrtal lingineer of the Gujarat

Pollution Control Board issue the diiectitrn untler Se,rtion 33(A) o1' The Water
(Prevention and Conlrol of Pollution)Ac1-1974 as ttndt'r:

I ) 'l o prohibit ynrt fionr opor.rtion of induslrial Plant alter i5 da1''s, and after 15

<ia1..s stop operating inrlustrial Plnnt sal'el,v rurd be ensure diat then industrial

sllall h* stof, I 'pcl el ing.

2) To prohibit 1'ou l}om operatillg induslrial Plant i1'operated lhrough Captive

Porvcr Plant anclrcr I). (;. S!'ts aft'lr 1-i davs

3) To direct the rroncernerl auilror-in 10 slol) sui-rpl: .rl.'lectricitl (cxccpt si gle

phase) and r;r!.r'r \\'ilh ,-"i'ictt rrllci iS Jars.

4,} Made & implenrenl lllollsoon uctioll fllzrll.
5) l-Jmptl, our )qur soak pit & collect back urltreatcd indnstrial waste vvater from

farm at sun'$' no 48811. village poicha. ta. Savli" Dis. Vadodara into your

E'l'p and dispise as per consont-coriditi.rns. Subrnit thc cviclences of the same.

6) Atso collecl contaurinated lanrl fiom lirrm at surve). no 488i 1. village poicha"

ta. Savli. Dis. Vaclodara & lrorn soak pit and dispose at approved 'l'SDl" site

Clean Gu arat Green Guiarat
ISO-9001-2008 & ISO-14001 - 2004 Certified Orga

CPCB 1D:22174
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f'

through online lratilesi. Suhrnir rhe eviclences oI the same & copy of
nranifest.

If the above dircctions are not complied, you are liable &rr prosecution under
Section ,11(2 t ol lhc' Water (I,reveulion anti Control ol' Pollution) r\ct-1974 rvhich
provicles punishmcnt r.ritlr inrprisonnisnt {'or a ternr nryf'less thall one year and six
months ancl n1a\ e\tr'ltd io six y!'{11's aird l ith llne.

For and on behalf of
(Jujurat l'ollution Control lloard

gP.--a--,\
(D.P. Shah)

Invironmental Engineer

NO: GPCB/CCA-!' RD-154( I 0)l lD-2211 I I Date:

Issued to: -
Ivl/s. Lactose Indiu Liurited.

L..-l,lot no. 5 & 6. Vill: l{ani"va (Poicha;,
Tal: Sar,li" Disl.:V;rdodora.

By. R.P.A.D.
Copi To:
l. rc ()tllcrr

\lfarllrl a (irrj;rl,rrt \iii ( r)t'1tl1au\ l.trl .

Race (burse- Vatlodara

#'

l. lhc Oillccr
i\liidlrra (iujarat \rij Cornpanl- Lld..

Sub l)ivision officc. Savli.
fal: Sar'li. Dist: Vadodam

With a request to disconnect the suppl). ot'Eiectricity (except single phasey a1ler i5 days
of the indr.rstrial pliint of iVlr's. l.actosc tndia Linrited. ar- ptot no. 5 & 6. Vill: Raniya
(Poicha), Tal: Savli" I)isr.: Viid<lclara anrl intinrate to us accorr.lirrslv.

F or and on behalf of
Gujarat Pollution Cnntrol Board

'f' O /,^,A_ !
(D.P. Shah)

Enr.ironmental Engineer

2
CP('U lD:2liJ-1
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GPCB

GTJJA$?AT POLLI.JTISN Ci;A* I*{OL $OAriil
PAA / "'\P.,\N Bl-l/rr/r:.lJ

Sector-'l C-A, Gari*hircagar lj82 0.'i [)
Phoni, t..Ji9'123222425

itiTg) 73?_32152
Fa,,. ri)79; ilJ231;i i :i*i

WebSr:,. . .!.Ljj),.^L.gui r.r

,.^*,

,".on''oin" Regional 
.ot'tber' GpcB' Vadodara"''''" For monitoring &

verif,rcation of the comPliance'

2. Legal Branch H"uO ofi'"tipCB' Gandhinagar" ' ' ' ' " 'for information'

3. Unit -12

_.*

Clean Gujarat Green Gujarat
ISO-9001-2008 & ISO-14001 - 2004 Certified Organisation

}PCB,[i,:22174 ..*
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010
Phone : (079) 23222425

(079)23232152
Fax : (079)23232156

website: wyyflBcPfov in

DIRECTION UNDER SECTION 33(A) OT THE WATER (PREVENTTON A]\D
CONTROL OF POLLUTION) ACT-I974 [HEITEINAFTER REFERRED TO AS

THE'WATERACT'I AS AMENDED FROM TIME TO TIME.

WHEREAS you M/s. Lactose lndia Ltd. is having an industrial plant at- Plot No. 5 & 6'
'r.1A, 48811, Vill: Rania (Poicha). I'a-Savli. Dist-Vadodara-391 780.

AND WHEREAS Guj arat Pollution Control Board has gra-nted Consolidated Consent and

Authorization (cc&A) under water Act-1971, Air Act-1981 and Hazardous And other

Waste Rules-2016 fbr the operation of industry I'ide order No. AWH-100502 dated

0310412019 which is valid up to 31t1212023 for operation of the industrial plant.

AND WHEREAS the Board has issued Direction of Closure under section 3l-A of the

water (Prevention and contr,rl of Pollution)/\ct-l974 vide its order dated on 1911012020.

AND WHEREAS, Notice of Direction under section 33-A of the Water (Prevention and

Control of Pollution) Act-1974 is issued or,30tl0/2(t21.

AND WHEREAS, you have submitted repll'of Notice of Direction under section 33-A of
the Water (Prevention and Control ol' Potlution) Act-197 4 dated 3011012021, vide letter

dated 1011112021.

AND WHEREAS, during inspection on dated 02112t2021 necessar)' remarks given to you

for non-compliance observed at yoru plant and lor>king to the remarks it is similar as

Notice of Direction under seotion 33-A of the water (Prelention and Control of
Pollution) Act-1974 is issued on 10,'1012021.

AND WHEREAS, you hav.' submitted repl1. vide letter datcd 0q l2l202l of necessary

remarks given to you on dated O2't1212021 and ','our replf is not convitrcing & not

acceptable as repeated violation observed.

AND WHEREAS, CompLLint received against yoru unit liom Shri Chetansinh

Shankarsinh Vaghela regarding illegal discharge of industrial wastewater into Mahisagar

river and nearby farm.

AND WHEREAS, your industrial ptant was visited by the ollicers of the Board on

02tl2l202l,following non-compliances are observed:

During inspection \\astewater sample was collected from varsadi drain near

boundary \ 'all of the unit al outside in south east direction and anall sis rcport of

this wastewater sample is pH-5.35, COD-9858 mgil, BOD'2313 mg4.

Clean Guiarat Green Guiarat
ISO-9001-2OOB & ISO-14001 - 2004 Certified Organisation

CPCB ID:22174
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o

During inspection one sample wrs collec',ed from RCC flooring near storm wat.i
,Jrain pit phich is llou'ing outside premise and nnalysis report of this *astewatel.
sampie is pH-4.80, CO'l)-11274 mg/I. BOD-2625 mg/l.
During inspection found that. unit is using storage tank of RO permeate & MEl.
condensate lor the MVI{ feed tank.

During inspection two ,,vaste\r/ater samples vrere collected from primary colleoi.r^
tank of ETP & from Nt' Feed tank of ETp to check c.mpare with accumulate;
wastewater at Varsadi Drain near Bouncary u,all of the unit at outside fui scutl-
east direction. Thi-s hoth samples raere rlatching with varsadi Drain ne:.:.
Boundary rvall ofthe unit at outside in south east direction.
During inspection found that. unit has store spent carbon in open area at back side
of the unit rvithin premises and unit has not maintain record for the same.

a

'TJNDER Tl{E CIRCUIUSTANCES. I, Rajeshkumar parmar, Environmerta,
Engineer of the Gujarat Pollution control Board Re-Implement the direction oi
19/1012020 under Section 3.j(A) of rhe water (prevention and control of pollution) hcr-
1974 as under:

1) To prohibit 1'ou from operarion of industriar plant after 15 davs, aad after rS
days stc\p operating rndustnal Ptant safely and be ensure that then industrii
shall be stop operating.

2) To prohibit you fr.nr operating industrial l)lant if operated through capriv..
Power Planr and,'or D. G. Sets after l5 days.

3) To direcr the conct:nred authorirr* ro stoo supply of electriciry- (except sirrglc
phase) and u,ater with effect after 15 davs..l) To direct submission of 7.00,000 Rs (Seven Lirkh Rupees only) Banf
Guarantee with revocation application.

5) Llnit is liable to pay interim Environment Damage Compensation (ED( ;
to the Board.

6) To lift rvastewater from varsadi drain near boundary wal of the unit a-
outsitle in south east direction and disposed it as Environment Sounc
Manner.

If the above directions are not complie,J, ;.ou are liabre for prosecution ur:de
Section 4l(2) of the water lprevention and control of pollution) Act-l974 whici,
provides punishment with imprisorunent for a rerm not less than one vear ald si,
months and may extend to six years and with fi;re.

For and on behalf rr,
( Jujarat Pollutig(Control Boarcr

(\
J

(Rajes-hkutar Parm a r';

Environmental Enginer:r

Note: Those units having continuous process that can take out their batch safe\,or
close down process saferv so that accident or poflutions may not occur, if requir.
maximum upto 48 hours this process can be done and thus doing so co_pty tt.
immediate closure order. The officer from Vig. company or officer who went to seei
the industry shall also requested to implemeni this instruction.
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010
Phone : (079)23222425

(079)23232152
Fax : (079)23232156

Website : www.gpcb.gov.in

NO: GPCB/CCA-VRD-454(10) lll.t:2217 4 I

Issued to: -
M/s. ctose India Ltd.

t No. 5 & 6,71A,48811,
Vill: Rania (Poicha),
Ta-Savli, Dist-Vadodara-391760.

Copy To:
l. The Officer

Madhya Gujarat Vij Compa:ry Ltd.,
Race Course, Vadodara

By. R.P.A.D.

2. The Officer
N{adhya Gujarat Vij Company Ltd.,
Sub Division otEce. Savli.
Ta: Savli, Dist: Vadodara

With a request to disconnect the supply of Electricity (ercept single phase) with 15 days

effect from the date of issue of this order of the industrial plant of M/s. Lactose India
Ltd. is having an industrial plant at. Plot No. 5 & 6,'71A,488/1, Vill: Rania (Poicha), Ta-

Savli, Dist-Vadodara-391780and intimate to us accordingly.

f,'or and on behalf of
Gujarat Pollution Control Board

(Rajeshkumar Parmar)
Environmental Engineer

Copy to:
1. The Regional Officer, GPCB. Vadodara... . .....For monitoring & verification of

the compliance.
2. Unit -12

Clean Gujarat Green Guiarat
3GPCB ID:22174 ISO-9001-2008 & ISO-14001 - 2004 Certified Organisation
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A, Gandhinagar-382 01 0
Phone : (079) 23226295
Fax : (079) 23232156
Website . www.gpp.b,0.Ov.in

ANt)' Iu
I)ll{l'l(11'lON trNI)Elt SEC'IlO\ 33(A) Ol' IIIB wA'l'ER (PI{LVuNl'lOn-
coN Il{ot, ()}, P()t,l.tJI'I()N) ,,\c1'- 197,1 lIIut .tINAt"l }.t{ ttE}'uluut) 't'o AS
.wA Ir,tR n,-'a"1 AS AMENr)ltr) !'l{oM 't'IMll 'ro 'l IME.

\\ ill.l(1.,\S roLr M/s. l,actosc lndia Ltd., is hai'irrg an inclrrslrial planl at- I)lot \o:5 & 6. 7,A.
1llll.. l. Vi llagc-l{ania ( l)oicha). I a-Savlr. l )isl-Vadt;dara-l9 l 7ll0.

\\l) \\'l ll l{l.AS (iuiarat I)ollLrtion ('ontrol l}oard has grantcd ( onsolidatcd (onscnl and
,\Lrlholization (( (l&A) r.rndcl Watcr Act 1974. Ail Acl-l9lll and Ilazardous And olhcr Wastc
llulcs l0 l6 lirr thc opcratior ol'industrr vidc ordcr No. AWII-100502 drtcd 0J/0{i2019 rvhich
rs ralid rtp ro 3l/12/21123 lirr opcration ol thc indLrstrial plarrt

.\Nl) \\'l lliltl:AS Noticc ol l)ircction ortlcr rras issucd Lrndcr Scction .ll .^ of thc U'atcr

il)r'crcrrlion and ('ontrol ol'l)ollution) nct. 197+ \idc lcttor \o. (jl)( llt(.('A Vl{l)-l-il( l0)/ll)
12l7{,'(r05995 datcd i l/ l0/202l.

\\l) \\ !ll Itlr,\S closrrlc ordcr rras issrrctl rrndcl Scclion i.l-,\ ol thc \\'atcr (l)rcrcntion and
( irrlr()i ()l l'r,llr.ition) :\et. l97l \.idc lcllcr \o. (il,(llli( (,\ VItl)-,15-l( l0)lll)-2217.1i(r2178.1
drrr(l l7i0| l()21 \\ith I5 darscll.;cr.

\\l) \\ lll l{l:n S. in compliancc 1o closule ordct rou havc subnriltcri rc\,ocal.i()r'1 appli(atiorr
rrith undcrlaking on stan'lll Dapcl ol lis.l00l- statinr: that 1ou rrill cornph, thc cnvironrncnl:ti
lrtus unC sLrtrmittcd rcqLrircrl d,rcr.iu:cnts. \ud sLrhnrittcd bank sLlurilntcc irl lts.7.00,0001
lSercn-lacs rul.rccs onl,.) \ali(i up l() 08 0l l0ll

,\Nl) \\'ltl-ltlr\S rcvocation ordcr rras issLreri Lrndcr Sur:tion -.i3(A)ol thc Watcr (l)rcvcntion
ancl ( ontrol ol l)ollrrtit:n) \ct-197.1 r itlc lcttcr \o. (;l'( lli ( (-'A-VItl)-+51(l()),/lt)-
ll I 7..116(r i-ll6 daLcd 07i 0.i,2021.

'\\l) \\ Illrlllrr\S. dLrlirrg thc irsl.rcctrolt ol rr'rirl inclrrstrial pl.lnt b\ llle r'lllccrs rrl tirc lloartl ol
(lll(lli/2022. Iirlloling non-conrpliancc. -rrc ohsclreJ:
o 1'ornplaint rcccivcd il'om Shri ('hctansinh Virghcla and Shri t)ipaksinh VirpLra rcgarding

disprisal ol' industrial cl-llLrcnt b) thc industrr ir)1o tirc natural drairr ncarhl. during
irspccliorr \\as1c\\atct srut'tplc uas L()licctcd liorrr rars.rrli clrain lcar boLrnilarr rrall ol'thc
Lrnit al oulsidc in soLrlh cast dilcctiorr atrd anallsis rcpor'l ol this \\as1c\\iltcr samplc is pl l-
() +1. ('()l)-278{ mg/1. l}()l)-7JJ nrg/1.

. ilre blck Ilorr lirrrl thc intclrncdiltt collcetior llLr:k Ploridci-l l.rr cl'llLrcnt lionr luctosc.
lirlLrid and phalnra plants is ovcllloui,rr liour rntcrmcdiatc charrhcls and going
co;.ttinttottslr inl() thc st()!.nr rralcr drain iintl uralrsis rcport (rl \\astc\\irtcf \anrplc \\il5
c,rilcctcJ lioir inlcrnrcdietc uollcction tank is l)ll-5 ll. ('Ol)-1061(r mg/1, llol)-2t175 nrg./1.

. l)unlg rlsl.rcction ()nc sanrplc rras eollcctctl lr()rr1 \\irstc\\a1cr hrckllos collcction tank
llorrinlt oirtsi,lc Plt'rnises viir storrrr satcr dnrin arrd analvsis rcporl ol this rrastcrratcr
slr:rplu i. pll-5.0(r. (lOl)-91100 rng/1, llol)-265(l nrgil.

1,1 r t\ 'l ''

Clean Gujarat Green Gujarat
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. l)Lrrin!l insPc,:tiL,r I ll) i: nL,L ir (rtrerirlr(rlr & thc cirllcctirrn lllL Ptrrr itlctl ltlicr scttlirrr l\
llllcd to thc h"in, r'nLl is closc trr or ct llLrrr irr r.

. [.nit l]as n()[ lrf(]\ r lcrl lrrleilrutc I ll) l{\ tlcirlr]rcnl 0l gcltcrilted \\li ,'cu llcr.

. ['nit has plor rclcrl otl cl inlct: linc irto intcrnrcrlialc collcclion tu rl..

. I rril hr\ l]11,\ dcrl rrtl,liliorur llr.erl IrrrrlT: rrillr collcction tanL.
o lhc irtcrnrctliatt :r,llcclion tlrnk Ploritlcd lirr collcctiorl ()l rci(i (d \!lstc\\lrtcr-liorn \l .

I{O ancl \lVIll i' rls.r llllcd lrr thc l.rr inr rnrl elrrsc t() r)\ct ll()\\in!
. [.]nit hlts n()t I f()\ rrl(( Ilorr nrclcr: arrrrrhcrc in thc Lll).
. I nit has Pror itlrLl ].rihlc Irl,c!rne' 1(r tak ng \\lstc\\atcr to \l\ 1(l iuld IIO I)crncirtc &

Ml I contlen.ute i . lr rrurltt L,r tlre llrirl .li.l.,,.ll tank rrl'l.l( L al:r, lr lle riblc lincs
. []nit is not rnl inLuirir I lolhr,i,k lor'11,. , ,,'
. L,nit is n()l ltLr r! iare dtLlrrrl llrc l]r,rD:oLrn t() l)rc\cltl I]lc rir( usL a rraslcr.,alcl liirnr

llorring rnt,r h.- :,,rr rrulcr tlrair unrl crrrl Lrp bcine clispo'erl rt tht'rtttLttul drain rrhiclr
ntar lcad Lrl) l\'ll.( \l,thr I(irl'

[ \l)l ( Ill ( llt( I \l\ I \\( IS. I. I).|'. Shah. Scnior Inrirortmcntal l'.nginccr
ol thc (iLrjarat l)() Lrttor ( orrtlrrl Ilolrlrl i:srrc llre tlircction rrnrlcr.Se,ri.rn il(r\l ol lhc \\ater
(l)r'c!cntion an(l (,)lrt\' ',I I)ir||LtLrL,rr) \rt lt)r-l ir\ undcr.

,. lL,prolribi. rorr llLrnr rrl.telttion,rl indLrslrial l'lartt ltitcr l5 dars. xltd ulicr i5
rlars.t,,. r,Pelatinl irtlLrrtr al l)lunt salcl,r and bc clr5rr! hrtt thcn tnrlLrstt iltl :hall
he . Loir ,, rCtalttttt

- lrr pr,,lrbil roLL lr()rr (r]lcfutiirr irtdLrstr ial I)la!r1 il ()r),il)li(i thrrrLtglr ( aItire
l,r)\,ar l)llnt,rnrl irr I). (i. \ct: alier l5 dats,

z lrr dircrt thc concclnccl illlh()ril\ to slop sr.lllpl\ r,l rlcctricilr (c\ccpl sinrlc

Il[r.ctlr rr1 \\irter \\ rll] allc!t irliar l5 da\s.
. lo rlit,., : :Lrbnri:strrrr rrl lts.Il.(10.000 (l ourtccn I rt.h l{Ltpccs onlr ) l}arrr.

( ,t.. t'.r"\. , itl ir ',.r , t .t1'I' :..tt ,.tl
z I nil i. liablc lo par I,.rrr ironnre nl l)amagc (.orrrp,:rrsirtion (l,ilX') to lhe

llou rrl
. lo lilt r\nrilcuatcr lirrnr rarsrrli rlrain ncar bounrliLn 'rirll ol thc rrnit al

oul,iirlc in \outh cirsl rlilerlion antl rlisposctl it a; l.rrrironnrcnl Soun(l
\lannlr

ll thc ub,,r,' ,iir-'1i()r. llr( f(,1
-l ltlt ,'l llt,. \\ ;rtr" ' l't,. rrttt ,',r
punishnrcnt rr ith irrrpris,rnnrcnt lirr'

c\lcnrl t\1 ri'. 'err .. r ,t ', itlr tlrtr

\O: (ll'('ll/('( \ \'ltlr liJ( I I )/ll)-221?-l/
lssrrcrl Io: -

M/s. Laclosc ln(liN I t{l
\_--?kn \o:5 & (r. - \. Jl{x I .

Villagc-llania (Poichir) .l'.r 
Sar li.

l)ist-\'adrxlara--19,110.

.r,rrll1tctl. \(rLr arc liahlc ti)r
attrl ( o ttr',rl ol l)ollLrtion)

)r'r\c( tt ion untlcr Sccii,,I
t.c - l() '-1 ulrich prolitic'
.I r.l \ \ I'n\rrtlls ar)(l nr \ir [(|.l]t n(rl lcss than ()nc \cllr

l'or a nrl on hchallol
(;u.iarll l')llrtion ( ontr(,1 llorr(l

i: ,' l.*- [-.
( l).1'. Shah)

Scn io r I'.rtr ir, rn mcn tll l.lr ginccr

(it(ll )'.rrl

l)a lc
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A Gandhinagar-382 01 0
Phone : (079) 23226295
Fax : (079)23232156
Website ' www.gpcb.gov.in

llv. ll.l'.A.1).

GPCB

I Ihc l)cpLrtr Lnqincer.
\'laJhra (iLi.jarat Vi.t ( ()nlpJn\ Ltd
llacc ('oursc. Vadodara.

( ol)l lo:
l. 'lhc l{cgiorrul Olljcr:r. (ll'('l}. Vackrclara

cr; nr flilncc.'' t.rrit'I2

2. l hc I)r. l:nginccr (O&\l)
!ladhra (iLrjarat Vij ( L)rnpan\ l.td
\rrh-elir i:iLrnal ( )llluu. :irr li.
la: Sav li. l)ist: Vadori.rla.

\:rrillr u rcqLrcst ti) disconncct thc supplv of lilcctricitl,(crccpt singlc phasc) sith l5 davs clltct
l:i)rn iirc dat,j ,rl issuc ol this ()rdci ol' lhc indLrstrial plant ol M/s. Lactosc India Lld., is having
an irtlustrtli pl,inl irt I)lot iro j & (r. 7iA. tlitii l. Villagc-l{ania (l'oicha). Ia-Savli. I)ist-
Vad,,J.rra-l9l 780. r,ntl intinralc tLr irs accordiunlr.

l'or and on bchall ol'
(iu.iarat l'ollution Control l}rarrl

(l).1'. Shah)
Scnior linvironmcntal Engi rrccr

(lopr 'l o:

l:ol n.rc,nitoring & r,crillcalion ol thc

Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

(T) 07e- 232321 52

Ilv lt.I'.A.I)
DIRI,]C]'ION UNI)I,]R SI,]C'I'ION 33(A) OI.'THE WATER (PREVEN'I'ION AND CONTROL
OF- l'OLLtll'l()N) AC'l-1974 [III]IIIIINAFI'EIr RI,IFIIRRED'l'O AS'I'IIE "WA'I'I,IR AC'f"l
AS AMI,lNl)ltl) l.ltOM'l'tMIl I'O 1'IMI,I.

WIIITI{1r,,\S yoLr M/s. Laclosc tndia Limitcd arc carrying oul industrialactivily a1- Plot no. 5 & 6,

llL^ 48811. Vill: I{aniy,a (l'oicha). l-al: Savli, I)ist.:Vadodara.

n Nl) WIll:l{l:n S. thc l}oald has granlcd you Oonsolidatcd Conscnt & Ar-rlhorization (CCA) irndcr
tlrc provisions of Walcr Act-l914. Air Ac1-19tll and Ilazardous Waslc I{ulc-2016 by its ordcr no.
AWII-100502 datcd 0310412019 which is valid up I<t 3ll12/2023 for opcration oIthc induslrial
plant.

ANI) WI Ilrl{l,AS closurc ordcr was issucd undcr Scction 33-A of thc Watcr (Prcvcntion and
Corrtrol ol'[)ollution) Act, 1974. vidc lc11cr No. GPCI]/CCA-VI{I)-454(10)llD-221141510490 datcd
1911012020 with l5 davs clll'ct.

ANI) WIII,RI,AS trial rcvocation ordcr was issucd undcr scction 33-A oIthc Watcr (Prcvcntion
arrd Corrtrol oI I'}ollution) Act, 1974 vidc lc11cr No. GPCI]/CCA-VRI)-454(10)llD-221741512384
datcd 05i I I12020lbr thrcc months.

ANI) WIII:ltl,nS trial rcvocation orclcr was issucd unclcr sccliou 33-A ol'thc Walcr (Prcvcnti<ln
and Corrtrol ol'Polh:tion) Act. 1974 vidc lcttcr No. (iPCII/CCA-VI{l)-454(10)flD-221141584156

datcd2610212021 for thrcc months.

ANI) WIII:l{l:n S. Slrow Causc Noticc issucd on 1510112021

ANI) WI IlrltlrAS. Noticc ol- l)ircction ordcr was issucd undcr scclion -13-A ol tho Walcr
(l)rcvcn'Lion arrd (]orrtxrl ol-Pollution) Act, 1974 on datcd30ll0l2021.

ANI) WI Il:l{lrAS closurc ordcr was issucd undcr Scction 33-A o[ thc Watcr (Prcvcntion and
(lontrol of'['ollurion) Ac1. 1974. vidc lcltcr No. GPCI]/CCA-VI{I)-454(10)llD-22ll4l62l7tl4 datcd

21 0112022 rvith 15 days cffcct.

n Nl) WI Ilrl{lrAS lrial rcvocation ordcr was issucd undcr scction 33-A ol'thc Watcr (l'rcvcntion
and Control o[' I)ollution) Act, 1914 vidc lctlcr No. GI'CI]/CCA-VI{[)-454(10)llD-221141661436
clatccl 07i0-512022 lor thrcc months.

ANI) WI Il:l{lrAS ckrsurc orclcr was issucd undcr Scclion 33-A ol- thc Watcr (Prcvcntion and

Contr<rl of'l'}ollulion) Ac1. 1974. vidc lc11cr No. GPCI]/CCA-VRI)-454(10)llD-221141681i67 datccl

2310812072 rvith l5 tlavs cll'ccl.

ANI) Wl Il:ltllAS trial rcvocation orclcr was issucd undcr scction 3-i-A ol- thc Watcr (l'rcvcnlion
and (lontrol ol'l)ollution) Act. 1974 vidc lctlcr No. GPCII/CCA-Vltl)-454(ll)llD-221741685281
datcd 04/1012022 firr thrcc monlhs.

n Nl) \\'lll;l{lrAS. lrnprovcrncnt Noticc issucd on25lll12022

Clean Gujarat Green Gujarat
Website : https://gpcb. gujarat.gov. in
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ANI) WI tlll{lrn S. \r'1icc ol' [)ircctiorr orclcr was issucd un(lcr s('(1,on l ]-A ol' thc Watcr
(Prcvcntion and (.orr1rol irl [)olluliorr) Act. 197,1 on datcd 2810212023.

nNI) WI Ilrl{lrnS. clrrring thc inspcctiun ol-voul indrrslrial plant bv tlrr rrl'ficcrs ol'thc lloard on

06107 12023. IirIlowinlr non -conrpIiunccs arc obscrvcd:
o [Jnit has not co,rrl,licd conditions rncnlioncil in carlicr l'rial Itc'trralion datcd 04/lOl)02).

([)oint no. 3. rl & (r)

. I{cgional Olllcc. Vaclrdara has issr-rcrl lcttcr 1o all thc inclustrics rc rirrcl ing thc implcrncnlalion
olr-nonsoou actiorr plan. trnit is lailccl to irnplcrncnt thc saurc.

o I)uring inspcction r,'aslcwatcr sarnplc was collcctcd liom natLrral cllrn opposrlc to this rrnil and

analysis rcport slror,,s rrll-t3.00. ('OI)-16q7 rne/1. IX)l)-440 rngrl.
. I)uring inspcctirln'.rastcwatcr sanrplc rvas collcctcd llorn slorrl utttr'r'cllrttt.r oLtllct in tratttt'al

drain bcsidcs this Lurit ancl analysis lcport shorvs pll-5.77. (lOl)-290 ) r'rg/1. I3()l)-7(r3 rng/l
o J)uring irrspcctiorr. ratLrral drain irr fi'on1 and hcsiclc thc prcnriscs ol lhc inclustr\ was inspcclccl

and slightl-v- lilul :;rrrcllscnsccl rvhiclr did not sccrr to bc onlv rainuul c,'irtto rr,rtutal draitt.
. Nalural drain lics o r thc soulhoasl sidc ol'thc industrv and is paralhrl to thc I I [) and thc stornr

watcr drair.r;lrovirlcJ rvithin prcn'riscs also lcacls to this drain and clr rrrrg irrspcctiun wastc\\atcr
sarnplc was collcclctl lrorr"r st()n)l watcl clrairr rvithin prcnriscs ancl iir,allsis rcport shows pl I-

6.36. COI)-21lll7 rrr!yl. lX)l)-550 rng/1.

o l)uring insl-lccliorr s1()nu watcr drain bcsidcs lr I'P is loLrnd lirll ()l'$a cr
. [Jni1 has providcrl ;oirk pit/scptic lank bcsiclcs thc charntrcr ol'st.r,'ru rvatcl dlitiu aud soal'

pit/scptic lank is alio lilund ovcrl)orving anc] ovcr llorvrr walct'is r srt clischarsccl into slonn
walcr drairt.

o Ot.tc pipc opcninp. ol',1 " cliatnctcl is obscrvccl ncar slonn walcl dnrr r rlhich rs corrncctcd rvilh
onccharnbcrof l"kl"ncarcollcctiontarrkol'I:'l'l'andthcpurposc rl'thcchaurbcrisnolclcar'
cxccpl dischalgc rll' tnlrcatcd rvatcr liom collcclion tank dul'ing oclcl r,rrrrs.

. 'l'hc clllucnt chanrbo's and thc storrn walcr clrain chambcrs arc loca ccl lrcxt 1() cach othcr. Onc
wastcwatcr saurpic is also collcctcd liorn 1hc collcction lank anrl rnalr,sis rcporl shows pl I

9.99. COI)- l502ll nr.q/1. IIOI)-4250 rnei I

. IJnit has providc<l i nc morc collcction tanl< (olcl 5'1'1';. whiclr is a s,r lirtrnrl lirll ol'rrrttrcatctl
wastcwalcr.

. I)uriug visi1. l:ll' i:; [irund nclt ir.r opcration. All thc subscqucnl I: II' unils arc lbLrnd full ol'
watcr watcr u1-r 1o thr' [r,'inr lcvcl.

r Inlcrnrcclialc tanl<s proviclcd lbrcollcclion ol-rc'jcct wastcwatcr fiorrr \1. llO-rrrcl MVItI: which
gocs to thc MI:lr^ is rrls,r llllcd to lhc brinr.

o I{O l)lant atrtl Ml.l rrrc also nol liruncl in opcration. l;cccling pumps cl'Ii.() plant uncl Mlrl: plant
arc lbuncl disconncctcc: . As pcl thc loehook availablc at sitc I{O I) arrt rrncl MIrl: planl is not

opcratcd sincc lasl six rr.ronllrs.

. ['ool ol'wa1cr is obs:rvccl in l:l'I'}arca. Ml.,l: arca and MVI{ arca. r,,lrich is found alkalinc on
pl I strip.

o Storagc taltl<s lirr MYILr: arc lirund aln.rosl lirll ol'conclcusatc walcr'.
. [,]nit has disposcd ol'l.l tanl<crs (1otal- 290 KI-) cl-l'lucul to lrlCl ir lrc rnonth ol'.lunc-2()2.1.

Avcragc 9.67 KLI.) ol'clllr-rcrtt scttt to Ill('1. against thc bookcd qualtl t,'ol..l0 KLI).

nNI) WIIIiltlins. [Jnir hrs not cornplicd Rcvocalion clatcd 04/1012022

tJNI)l:l< I'lll: ('lttCtJMS.lnN('l:S. l. l).I'>. Shah. Scnior I,ln''ironmcntal linginccr ol
thc (iLrjaral Pollulion ('ontrol Iloarcl llc-Implcmcnt thc dircclion undcr Stctiorr 33(,{) ol'I'hc Watcr.
(Prcvcnlion ancl c'ontrol ol'Pollulion) Act- 1974 datccl lgllol2o2o as unclcr :', 'lir prohih t 1ou lrotr otrtcration of- industrial Plant aftcr l:i!avs, ancl alicr 15 dayl

stop op('t'iltirls, indtrslrial I)lartt salclr' ancl bc cnsurc thal th:rr iltclusr rial shall bc srop
opcrat irrt.

/ 'lir prtlhibit r,olt lrtlttt opcrating irrclustlial I)lant if opcrarc.l throrruh ('aprivc I)pwcr
I)lan1 andlrr. I). (i. Scts alicr 15 days.

GPCB ID,22I74 ')
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 3B2O1O,

(T) 079- 23232152

Iir clircct lhc conccrrrcd authorily to stop supply olclcctricity (cxccpl singlc phasc)
ancl walcr with cll'cct alicr 15 tlays.
l'o dircct subrnission of 11s.2tt.00.000/- Ilank Guarantcc with rcvocalion application.
tlnit is liablc to pay Environmcnt I)amagc Compcnsalion (lll)C) to thc lloard.
t-lnil shall Iill waslcwatcr liom natural drain at outside prcmiscs & storm
watcr drain at insidc & outsidc prcmiscs and disposcd it as Environmcnt Sound
Manncr.

II'thc abovc dircctions arc not conrplicd, you arc liablc lor proscclrtior-r undcr Scction 4l(2)
ol-thc Watcr (Prcvcution and Control ol- Pollution) Actl974 which proviclcs pr"rnishmcnt with
imprisonrrcnl lor a tcrm not lcss than onc ycar and six rnonths and may cxlcnd to six ycars and
with finc.

"ll'any pcrson aggricvcd by, thc alorcsaid dircclion, yoll rnay Illc an appcal undcr scclion
.l3l] ol-thc Walcr ([)rcvculiort and (]onlrol ol-Pollulion) Act-1974 bclclrc National (irccn'l'ribunal
rvilhin thirly days liorn lhc clatc oIthis ordcr."

F or and on bchalf ol'
()u.iarat I'ollution Control lloard

6 Pr..sLJh
(l).P. Shah)

Scnior Ilnvironmcntal l)ngincer

NO: (l l'(llt/CCA-Vltl)-454( I l)/lD-2217 4I
Issuctl 1o: -

M/s. Lactosc India Limitcd

\fitl rrrt.5 & 6. 7/,\. -ltitl/1,
g,/t'ill: ltaniya (l'oicha),

'l'al: Savli, l)ist.: Vadorlara.

Copr'l'o:
I . t hc l)cptrty' l'.nginccr.

Madhya Oujaral Vij Conrpany I-td..
llacc (.oursc. Vadodara.

2. 'l'hc I)y. Irngir.rccr (O&M)
Madhya Gujarat Vij Company Lrd
Sub-divisiorral Olllcc. Savli.
'l'a: Savli, l)ist: Vadodara.

I)atc:

lly. lt.I'.A.1)

With a rcqucst [o disconncct thc sr"rpply ol' lrlcctricity (cxccpt singlc phasc) aftcr 15 days cffcct
liom thc datc ol' issuc o(- this ordcr ol 1hc indr"rstrial plar-rl of M/s. Lactosc India l,imitcd arc
carrvins out irrclustrial activitv a1- I)lot no. -5 & 6.71h.48811, Vill: I{aniya (}'oicha).'l'al: Savli.
I)ist.:Vadoclara.. ancl inLirnatc lo us accordingly.

For and on bchall of
Guiarat l'ollution Conlrol Iloard

(D.I'>. Shah)
Scnior Ii nvironmcntal Enginecr

Copv to: I hc l{cgional Ol'llccr. (il)CI}. Vadodara
compliancc.

l;or rnor.ritoring & vcrilication ol-1hc

Clean Gujarat Green Gujarat
Website : https://gpcb. gujarat. gov. in
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR . 382010,
(T) 079-23232152

7'
GPCB

DIltllcTION UNt)tit{ sl,lc'l'toN 33(A) o[' 't'ilI,] wA'r'r,){ (t,tuivuN't'IoN ANI)
CON'r'IrOL Ol' POt,r,tjl'ION) LC',t',-1974 lilERrirNnl"r'r.)r trr,ltfr,lrillEt) 1'o AS 't'rIE
"WATU,R AC'I"l AS AMITNI)I.]I) F'ltOM ]'tMIi'I'()'t'tMl,l.

WIIITI{IIAS you M/s. Lactosc India Limitctl arc carrying ou1 inclLrslrial activitv at- Plot no. 5 8:

6, 1 I L. 4tt8/1, Vill: Itaniya (l'}oicha),'l'al: Savli. l)ist: Vadoclara.

nNI) WIIlil{liAS, thc I}oard has grantcd you Consolidatcd (lonscut & Autholization (CCA)
undcr llrc provisiolts ol-Watcr hct-1974, Air Act-l9tll and Ilazarclorrs Wastc Ilrrlc-20l6 by its
ordcr no. AWII-100502 datcd 0310412019 which is valid up 1tl Jl/1212023 lirr opcration ol'thc
iudustrial plan1.

ANI) WI Ilrl{lrn S ckrsurc orclcr rvas issLrccl urrdcr Scction jj-,,\ ol'tlrc Watcr (l)rcvcrrliou ancl
(lontrol ol' I)ollution) Act. l!)7:1. vidc lcttcr No. (il'('l]/(,('.\-\'ltl)-.1i4( I l)llD-22it741681161
clatccl 23l0ti/2022 with l5 tlays cl'lt'ct.

nNI) WIllrl{l:n S trial rcvocation ordcr was issucd un(lcr sccLi()rr ,l l l\ ol'tlrc Walcr'(l)r'cvcnlion
arrd Conlrol o['l'ollr.rtion) Act, I 9]4 virlc lctlcr No. (il'}Cllic(lA-VI{t)-,154( | l)llD-2211416852t11
datcd 04/1 012022lirl thrcc monlhs.

nNI) WI IItl{l:n S closurc orclcr was issucd undcr Scction -l.i-A ol'thc Watcr (l)rcvcrrtion arrd

Conlrol c1'I)ollution) Act. 1974. viclc lcttcr No. Gl'Ctl/('(1,\-Vl{l)-4-54(ll)llI)-221741750151
rlatcrl 0"i08/2023 witlr 15 tlavs cl'l'cct.

n Nl) \ /l II:l{l:z\S lrial rcvocation ordcl rvas issucd undcl scctiorr .l--l-A ol'thc Watcr'(l)rcvcntion
arrd Control ol'l)ollulion) Act, 1974 vidc lcttcr No. Gl'}(lll/Ccn-VIf l)-454(ll)llD-221141151139
clatcd 25108/2023 l'or thrcc monlhs.

n NI) WIIlil{lrn S, clLrring 1hc insr-rccLion ol'yor.rr incluslrial plant b',,tlrc olliccrs ol-thc lJoard orr

2 I I 03 12024. lirI Ior,r'i rrg nt:r r-cor npi i iulccs arc olrscrvccl :

. J)r.rrirrl_t insPccii<ln. llou i,l'irtrlrrslriitl \vaslcwatcr is obscrverl in Ititltrral l(otar pussirrll
l,esit!cr tltc rrrrit.

r I)urilrg. inspcct,on waste\\,illcr sanlplc rvas collcctccl llorrr tutlural cltaitt uncl analysis

rc1.ro11 shorvs (lOl)-24102 rng/l (lirnit-2000 rng/l). I)OI)-(r013 nrs/l (lirnit-500mgll) &
Sulphidc-7.(r:r rrrg/l (lirni-2 rlgi l).

r l)uring inspcction till thc tarrl<s ol-lr'l'l) arc lillcrl Lrp 1o brinr lcvcl r.r'ilh lloating sluclgc.

. [.lrril. has not conrplicd couclitiotrs nrcnticlnod in carlicr lruil rcvocatiott tlatccl 0411012022

(point no. 1l & 6) &2510812023 (poirrt. 2 &.7).

trNI)l:l{ l'lllr (lll{CtJMS l'nN(ll:S. I. l}. D. l)rasarl. Iirrvironnrcntal I,)nginccr r-rl tltc
(iLrlarat i)ollrrliorr (l;ntrol []oarcl issuc tltc dircction unclcr Scction 3.i(A) <rl-'l'hc \\htcr
(Prcvcnticr, ancl ('ontrol ol'I)ollulion) Act- I 974 as undcr:

I) 'l o prohibit ),ou fionr nranrrlircturillg at your incltrstliul Lrnit rvith imrncdiatc c1Tccl

ancl to slop running batclr in sa[-c rnanncr ancl tlrcn thc [ratch sltall rtol rcrnailt in
opcrzltir)n irr that way clr,se -l clttrvtt thc activit)'

)) li'y'orlr pxrclucliorr pilrrrt rrrns '\n calllivc p()\vcr i.!unl or. lr-v l).(i. Sct. tltcn yotr shall

sloll lnur) also vnith irnrrrr:tliirlc cl'l'ccl.

Clean Gujarat Green Gujarat
Website : https://gpcb.gujarat.gov. in
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3) 'l'hat thc concclnccl authorilios shall stop supply ol- clccrri,:i1y 1o yoLtt' plaltt rvitl-t

immcrliirlr,' cl'lt'ct lill lirrthcr ordcr issuccl.

4) Ib rlir:r:1 sirbnrission ol'tts.10,00.000/- IJanl< (iuarantcc \r/itl L rcvocillion apltlication.
5) [Jnit iri lialrlc lo pav l,,nvironmcnl l)amagc Compcrtsalion tlll)C) to thc l]oartl.
(r) [Jnit shlll lill rvlrstcl'atcr lirlrn natural tlrain at oulsitlt 1u'cmiscs & storm lvatcr

rlririn rrl nsirlc & outsirlc prr:nriscs antl tlisposctl it lL:, Ilnvironmctrt Sountl
Manncr'.

Il thc trbovr rlircclious arc uot cornplicd, you arc liablc lor pr (,sccLrlion undcr Scction
41(2) olthc Watcr (l)r.cvcr.r1ior.r anclConlrol olPollulion) Ac1-l974 tul ich providcs punishnrct.tt

wilh implisonurcnl lor a lcrm nol lcss than onc ycar and six monll-r s and rnay cxlcnd 1o six
ycars and with l'irrc

"l['any pcr':i()n aggricvcd by 1hc albrcsaicl clircclion, you may lilr: an appcal uudcr scction
33ll ol- thc Walcr' (l)rcvcrrtion and Conlrol ol- l'}ollLrlion) Act-19i,1 bchrrc National (irccn
'l'ribunal within thirtv tlays li'orn thc dalc ol'1his ordcr."

Ir'rlr antl on bchalf ol'
()uiaral | 'ollulion (lontrol lloa;'tl

t \1tl)t,
(ll. l). l'rasarl)

I, uvironmcnt:rl Enginccr

Nolc:'['hosc unils having conlinuous proccss that can takc out thrir bzrtch sal'cl5'or closc
down proccss salch,so that accitlcnt or pollulions may not occur, if rcquirc maxinrum uplo
48 hours this proccss r:zrrr bc tkrnc and thus tloing so comply thc inrmcdiatc closurc ordcr.
'I'hc ofliccr fi-orrr Vig. Oompany or olficcr who wcnt to scal t hc industry shall also
rcqucslerl to imptcrncrrt (his instruction.

NO : (]I'CB I CC L - \i lt I )-454(1 2) llD-2217 4l l) rtc:

Issucd 1o: -
M/s. Lactosc India l.inrilctl
y{u ,r.5 & (r, 7/ 1. -ll'itl/I,

J Vill, tlaniya (l'oi,.'lr:r ). I ll: Savli.
l)ist.: V:rtkrtlara.

Copy'l'o:
l. 'l'hc I)c;lutv I rrr,.inccr.

Madhya (iuiarnt Vi.j Oornparry Ltd.,
I{acc Coursc. \,,'arloclara.

Ity'. lt.l'.A.1)

2. 'l'hc I)y. I'.nginccr ({)&M)
Maclhya (iujarat Vij (lornpany I-1d.

Sr"rb-divisional (lt l-tlcc. Savli.
'l'al: Savli. I)is1: /adodara.

With a rcqucsl tu rlisconrrcct thc supply of l')lcclricity (cxcepl sing,lc phasc) with immcdiatc
cffcct Iiom 1hc datl: ol'issuc of this ordcr ol'tlrc induslrial plant o[NI/s Lactosc India l,imitcd
arc carrying out intlustrizrl activily a1- Plot no. 5 & 6,7|L,48811, \/i L l{aniya (l)oicha). 'l'al:

Savli, I)is1:Vadoclara. zrncl intinralc 1o us accorclingly.
F'or and on bchall'ol'

()uiarat I <rllul.ion Control Iloarcl

(B. D. l'rasad)
l,l nvironmcnlal l)nginccr

Copy to:
l. 'l'hc I{cgir,rral ()lllccr. (ilrcIl. Vacloclara

complianc,:
l'or rnonilot'ilt_q & vcrillcation ol'1hc

/rD-D rr\.aa r 7/
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR '1 O-A,

GANDHINAGAR - 3B2O1O,

(T) 079-23232152

cLosuRE DTRECTION UNDER SECTION 33(A) OF THE WATER (PREVENTION AND
CONTROL OF POLLUTION) ACT-1974 IHEREINAFTER REFERRED TO AS THE
*WATER ACT"I AS AMENDED FROM TIME TO TIME.

WHEREAS you M/s. Lactose India Limited. are carrying out industrial activitl' at- Plot No. 5 & 6.

71A,48811. Vill: Rania (Poicha). Tal: Savli. Dist:Vadodara -391780.

AND WHEREAS Gujarat Pollution ControI Board has granted Consolidated Consent and

Authorization (CC&A) under Water Act-1974. Air Act-1981 and Hazardous and other Wastes Rules-
2016 for the operation of industry'vide order No. AWH-135441 dated 0610712024 it'hich is valid up to

3111212028 fbr operation of the industtial plant

AND WHEREAS. during the inspection of your industrial plant on 1910912025 under section-23 of
the Water Act b1'the authorized officer of the Board. it has been noticed that:
l. Unit is inspected w.r.t compliant regarding contaminated water being discharged in the f-arm

located opposite to this unit. During inspection it is observed that whitish colored contaminated
water is accumulated in the banana farm shown in stretch of (@20 m * 0.5 m. Analysis reporl of
the waste water sample collected from Ponding Of Contarninated Water observed in farm (opp.

to rrnit) shows parameters values pH-3.82. COD- 5796 mgll. BOD-2833 mg/I. Chloride-584
mg/l. TDS- 4400 mgll and SS- 450 mgll.

2. During inspection it is observed that near gate no. 8 of the unit (behind boiler area - w ithin unit
premises) a ponding of whitish coloured contaminated water on open kuchaa land (having salne

physical characteristics and smell as observed accumulated in farm opposite to the unit) is there

in an area of @,2 m* l0 m. Analysis report of the waste water sample collected from ponding of
Contaminated Water observed on open land near gate no. 8 of the unit (within unit prernises)

shows parameters values pH-3.93. COD- 7181 mg/l. BOD-4063 mg/I. Chloride-817 rngil. TDS-
4150 mgil and SS- 552 mgl.

3. Nearby MVRE area an underground tank is provided in rvhich also whitish colored contaminated
water is observed stored. No fix pipeline s)'stem has been provided at the outlet pump of this
tank and flexible pipelines are observed kept in Nearby MVRE area an underground tank.
Analysis repoft he waste water sample collected from underground Tank Behind MVRE Area

shows parameter value pH-3.21. COD- 18550 mg/I. BOD-9818 mgil. Chloride-1295 mg/I. 'fDS-

12860 mglland SS- 2100 mg/.
4. lt is observed that whitish colored wastewater (having similar physical characteristics & smell as

that accumulated in opposite farm area) is there in underground eff'luent collection tank of
pharma plant & in various underground u'aste water transf-er chambers up to ETP. Unit has not
furnished any proper details regarding use of this tank and informed that this is STP treated

wastewater storage tank.
5. Unit is not cornplying with CC&A conditions.

AND WHEREAS the inspecting officers had issued written remarks fbr the observed violation lbr
immediate compliance and as a part of chance of hearing on the ground of natural .iustice before

taking stringent actions. You had agreed upon observations of the officers. You have submitted rep11,

of 2610912025 which is not acceptable looking to high COD rvaste water observed haring sirnilar
physical characteristics and smell within premises into porrding. complainer's farm and various

underground waste \rater transfer chambers up to ETP within unit premises.

Clean Gujarat Green Gujarat
(iPCIl ID 22t7'1

Website : https://gpcb.gujarat.gov. in
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UNDER THE CIRCUMSTANCES. I. B. D. prasad, E1:i1o...n:ntar Engineer of the Gujarat
::l[,j?:#:?,T;:i,T:l-if#;,,fir:F.tion under s."i", 33(A) or rhe w;.,;. (prevention and

l) To prohibit you fiom manufacturing at your industrial unit with immediate effect and to
:il1TJ,','1flu11Tlj|.}]T#:"ner and to close down the activitv i'r,.n a way,r,u.i",.n

': [J;:1JJl1fftflL'#il,:'j,}"T.captive po\4'er prant or hv D.G. Set. then 1'ou shan stop

ll #ilJf,"':ir:::Tfr,;#."J:.;;iilJ,llo]'"0 supprv or erectricitv to vour prant with
4) To Submit Bank Guarantee oiRs.20.q0.000/- of scheduled bank claimable r.rithin Gu.jaratState for cornpliance assurance at the time of revocation.5) unit is liable to pal'Environment Damage compensation (EDC) to the Board as per

ifl,T:T?"r":.:ffi1 as and *h"n ;;.i;;J;;.i"".d th.;;s_h;nrine xGN portar at

Non-compliance or violation of the aforementioned direction/order will constrain Board toI:iffi'H; n:ilfl:JJ:;".?.",f:"'ion-4 
r A( r ) or the w"t* (prevention and contror or porrution)

If you are assrieved by the aforesaiddilectiSrl,Ig, 
Ta), file appeal under section 33-B of thewater lPre,ention"Ina control rf P;ilr;n) Act, 1974 befor;Nationar Green iriiunur within thirtydavs fiom the date of this order' rrris reter is issued urr,, irr. ,ppro'ar of the competent authoritr,.

For and on behaifof
Gujarat Pollution Control Board

(B.D.prasad)
Environmental Engineer

Note: If it is necessary^ to complete the safety related work or to crose down industriar activity safer'in order to avoid uny i"thtt piiirii", 
". 

,uf.ty hazard(accldent) (for those units having continuo*process unit shall have.to taki proper preventive ,.rrr.., d1, bringing work in process materiar tostable condition if require ana t'h"n ,toi plurt *itrrin .u*-i"-rm 4g hor]rs and to compry w,ith above
,: :lffi iifl'J #;r:ii:Ti;il.yJf 

".i""Tf, ffi 
;; ;H;ffi n o *. n, to s ear the i n d u srry are req u e ste d

NO. GPCB/CCA-VRD _45 4(t 3 )/ID :22 t 7 4/

Issued to: -
M/s. Lactose India Limited.
ftot No. 5 & 6, 7tA,4BBfi,
Vill: Rania (poicha). Tal: Savli,
Dist: Vadodara -391 7g0.

Date: I l2OZ5

UPL'II ID 22I7.+
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GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

(T) 079-23232152
GPCB

Copy To:
1. 

- 
The Chairman and Managing Director

Madhya Gujarat Vij ComPanY Ltd"
Race Course" Vadodara.

2. The Dy. Engineer (O&M)
Madhya Gujarat Vij ComPanl Ltd

Sub-divisional Offi ce. Sav1i.

Tal: Savli, Dist: Vadodara.

With a request to disconnect the supply of Electricity (except single phase) with immediate effect

from the date of issue of this order oftfhe industrial plant of M/s. Lactose India Limited'

are carrying out industrial activity at- Plot No. 5 &.6- 71A.488/1. Vill: Rania (Poicha)' Tal: Savli'

nist: Vaaodara -391780" and intimate to tts accordingly'

For and on behalfof
Gujarat Pollution Control Bolrd

hw
(B.D.Prasad)

Environmental Engineer

Copy to:
l. The Regional Officer. GPCB. Vadodara

compliance of above direction'

2. Unit -12

Clean Gujarat Green Gujarat

For monitoring & verification of the

GPCB ID 22 I7.I
Website : https://gpcb.gujarat.gov'ln
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Payment Acknowledgment

Payment ID: 520080 Payment Date: 30/04/2024

Application No: 1901088 Application Type:

Company Name: Lactose I Ltd(22174)

Address: 5,6, RANIA POICHA - , Village: Poicha ( Rania ) Tal: Savli Dist: Vadodara
Pin: 391780

Bank Name: 1400590617 Branch Code: 1400590617

Amount (INR): 2000000 Payment Mode: NET

Transaction No.: YBBC2314025792 Status: 0300 NA

Remark: IEC Payment

This is a system-generated payment acknowledgment issued based on a successful response received from the
payment gateway.
The final confirmation is subject to successful reconciliation and verification of the transaction by GPCB.
In case of any discrepancy, the decision of GPCB shall be final and binding.

 GPCBID: 22174, InwID: 1901088,
Print by: 660
Print Date: 29/06/2026 01:46:47

  

6/29/26, 1:46 PM Welcome to Gujarat Polution Control Board ::

https://gpcbxgn.gujarat.gov.in/IndustryReport/PaymentReceiptReport?idno=9GqvZ41w7XjPjJcm17M3r8wCdy6xnSMxvQ7%2FY94zsZY%3D&inwid=1… 1/1149
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ffi\Z
GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

(T) 079-23232152

No. GPCB/CCAruRD/454-13I'LI- tztl \ I Date:-

To,
Lactose lndia Ltd
Plot No. 5,6, Poicha (Rania)
Tal: Savli, Dist: Vadodara- 391780

Sub: Last chance of hearing to deposit the amount of Rs 28 Lakh as the forfeited Bank

Guarantee in Compliance to the Direction issued under the proviso of the WaterAct-
1974 by the GPCB - Reg.

Ref: 1. Closure Direction issued by the Board vide dated 0810412024.

2. BG forfeited vide letter dated 1610412024 by this Board.

3. Direction dated 1610112026 issued by this Board to deposit requisite amount of the
forfeited BG.

Sir,
Apropos the above, it is to remind you that, the Gujarat Pollution Control Board

(hereafter referred as GPCB or Board), upon the receipt of the Bank Guarantee (hereafter
referred as BG) vide BG No. 10451 lLG001 523 of Rs. 28 Lakh had granted 3 months Trial
Revocation of the Closure Direction dated 0710812023 issued on 2510812023 under the
provision of the Section-33 of the Water (Prevention and Control of Pollution) Act, 1974 &
amendments therein (hereinafter referred to as the Water Act-1974).

Thereafter, authorized officers from the Board had inspected your Industry under
Section 23 of the Water Act - 1974, on 0510912023 and 2110312024 in reference to the
complaints received with the allegation that your industry is causing water pollution. During
aforesaid inspection, you were identified involved in grossly violating the provision of the
WaterAct-1974and condition no.4.3.2 of theCCAno.AWH-100502dated 0310412019.

Based upon the said violations you were issued Closure Direction vide no.
G PCB/CCA-VRD-454( 1 2) I lD-2217 4 17 98345 dated 081 041 2024 and you r earl ier su bmrtted
BG of Rs. 28 Lakh was forfeited vide letter no. GPCB/CCA-VRD-454(12)llD-
2217 41808779 dated 1 610412024.

Accordingly, this Board vide letter no. GPCB/ACCTT-19-25(9)lBG-2024-
251809490 dated 2410412024 had informed the Manager of the Punjab National Bank at
[Vlahatma Gandhi Seva Mandir Trust Building, Opp. Bandra Talao, S.V Road Bandra,
West [\Iumbai, [Vlaharashtra for invocatron (forfeit) of the BG No. 104511LG001523 and
credit the forfeited amount to this Board's Account. And then after once again this Board
vide letter no. GPCB/CCA-VRD-454(12)llD-221741890231 dated 0310112026 had
reminded the [\Ianager of the Punjab National Bank at Mahatma Gandhi Seva ftlandir
Trust Building, West [Vlumbai, Maharashtra for invocation (forfeit) of the BG No.
104511LG001523 and credit the forfeited amount to this Board's Account. However, this
forfeited BG amount is not credited in the board account.

Repeated violation of the condition of CCA issued and Trial Revocation Order
dated 2510812023, 3010412024 and 0711112025, clearly indicates your negligent attitude

Clean Gujarat Green Gujarat
Website : https://gpcb. gujarat. gov. in
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Account Name
Bank Name & Branch State Bank Of lndia,

1"t Floor, Zonal Office, Sector- 10 B

(01355), Gandhinagar, Dist: Gandhinagar
(Guiarat)

Account Type Current
Account No
IFSC Code

towards the serious aspect of environmental protection and pollution control, have led to
the violations of section 25 & 26 of the Water Act-1974.

Based upon the aforesaid facts once again you were issued Direction vide nc
c PC B/CCA-VRD-454( 1 2) I lD-2217 4 189 11 38 d ated 1 6 I 01 12026 to deposit the forfeited BG

amount of Rs. 28 Lakh to this Board's Account. Hovr'ever, tlris Board has not received the
said amount of the forfeited BG till date.

Now Therefore, subject to the circumstances outlined, in following the Principle of
Natural Justice, you are hereby granted the last opportunity to respond and deposit/ credit
the forfeited BG amount of Rs. 28,00,000/- (Rupees Twenty-Eight Lakhs) to this Board's
Account having details mentioned below within 7 days;

Gu arat Pollution Control Board

10325062238
s8tN0001355

Failure to deposit/ credit said amount of BG will constrain this Board to take legal
& other actions including issuance of relevant directions to you.

This letter is issued with the approval of the competent authority.

For and on behalf of GPC|

>foltt'
B. D. Prasad

Unit Head - Vadodara

Copy to: TheAccount Officer, GPCB, Head Office at Gandhinagat.........for the needful

Ou
tw
ar
d 
No
:8
97
92
2,
08
/0
4/
20
26

151

404



GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 3B2O1O,

(T) 079-23232152

Bv Speed Post

DTRECTION UNDER SECTTON 33-A OF THE WATER (PREVENTTON AND GONTROL
oF POLLUTION) ACT-1974 [HERETNAFTER REFERRED TO AS THE WATER ACT] AS
AMENDED FROM TIME TO TIME

WHEREAS you M/s. Lactose lndia Limited are carrying out industrial actrvity at: Plot No
5 & 6, 71A,48811, Vrll: Rania (Poicha), Tal. Savli, Dist: Vadodara -391780.

AND WHEREAS, Gujarat Pollution Control Board has granted Consolidated Consent and
Authorization (CC&A) under Water Act-1974, Air Act-1981 and Hazardous and other
Wastes Rules-2016 for the operation of industry vide CCA No. AWH-135441 vide order
dated: 1210812024 which is valid up to 31/1212028 for operation of the industrial prant.

AND WHEREAS, Closure Direction u/s 33-A of Water Act-1974 with rmmediate effect was
issued to your unit vide this office order dated. OBlO4l2024 and earlier submitted BG of Rs
28 Lakhs (Bank Guarantee no. 1 0451 lLG001 523) of Punjab National Bank valid upto dated
1710812024 was decided to forfeit vide this office letter dated.1610412024 and copy of the
same was sent to you.

AND WHEREAS, this board has sent claim for invocation (forfeitment) of Bank Guarantee of
Rs. 28 Lakhs along with original Bank Guarantee to the concern branch of the bank r.e.

Punjab National Bank, Mahatma Gandhi Seva [/landir Trust Buildrng, Opp. Bandra Talao,
S.V. Road, Bandra (W), IVumbai-400050 vide this office letter dated: 2410412024 through
R P.A D.

AND WHEREAS, it has been noticed that the forfeited bank guarantee amount is not
credited in the account of this board.

UNDER THE CIRCUIVSTANCES, l, B. D. Prasad, Environment Engineer of the Gujarat
Pollution Control Board issues the direction under Section 33(A) of The Water (Preventron
and Control of Pollution) Act-1974 as under:

1 To make payment of forferted Bank Guarantee amount of Rs 28,00,000/- (Rupees
Twenty Eight Lakhs) in the following account through RTGS/NEFT withrn 15 days.

Account Name Gujarat Pollution Control Board
Bank Name & Branch State Bank of lndia

1't Floor, Zonal Office, Sector-10 B (01355),
Gandhin Dist: Gandhin r - 382010

Account Current
10325062238

Non-compliance or violation of the aforementioned directron/order will constrarn
Board to initiate action as per provision of section-41A(1) of the Water (Prevention and
Control of Pollution) Act-1 974 and amendment thereof.

Bank Account Number
IFSC Code s8tN0001355

(iPCI] ID 22 I7.1

Clean Gujarat Green Gujarat
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If you are aggrieved bythe aforesard direction, yi)u mayrile appeal'uncjer sectirn 3.1-

B of the Water (Prevention and Control of Pollution) A.ct, 1971 before National Green
Tribunal within thirty days from the date of this order.

This letter is issued with the approval of the competent authority.

For and on belralf of
Gujarat Pollution Control itpard

bw'

N o : G PC B/C CA -VR D -454(1 3ll)D -2217 4l

lssued to -
. Lactose lndia [.irnited.

Plot No. 5 & 6, 71A,48811, Vill: Rania (Poicha),
Tal: Savli, Dist: Vadodara -391780.

Copy to:
l. The Regional Officer, GPCB. Vadodara

verifrcation of the compliance.
:. Unit - 12

(8.D. Prasad)
Environmenta' Hngineer

Date

ior monitc'r,rc.l f,

2

GPCB II) 22 I7.I
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PART-II

Technical Manual

GPCB Manual

FOR OFFICE USE ONLY

Gujarat Pollution Control Board
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17 Bank Guarantee Scheme  

17.1 PREFACE:- 

In cases where units do not follow pollution control measures or pollution control laws are 

violated, action is taken based on merits and demerits as per the law. To ensure that units take 

necessary action for pollution control and compliance of law, they are required to submit bank 

guarantee and when it is observed that they comply with the instructions / laws, then bank 

guarantee is returned based on merits and demerits or else it is seized this practice is in effect in 

board since the year 2008. From time to time amendments are made in the procedure of taking and 

confiscating of bank guarantee. 

The purpose of the bank guarantee is for complying with the laws.  The bank guarantee 

will be returned and if it does not happen, then the bank guarantee will be seized so that the law 

enforcement becomes faster. For this purpose, there was need for amendments in the previous 

bank guarantee scheme with following objectives: 

a) The units are motivated to comply with the law. 

b) The units not abiding by law cultivate the discipline of complying with the law. 

c) The purpose is to succeed (i.e., in compliance with law) for which bank guarantee is taken. 

d) To comply with the law in proper way and to comply with the terms and conditions laid 

down for getting the consent from board. 

e) To cultivate the concept of discipline in repeatedly offending units and they may also have 

a sense of fear if they are involved in any wrong practices.  The purpose of taking bank 

guarantee is to increase the compliance of the law. 

f) To cultivate positive attitude in units that by complying with law, they may get their bank 

guarantee back instead of the cultivating negative notion due to penalty and punishment. 

g) Implementation of "Polluter Pays" principle on units not implementing pollution laws / 

rules. 

Thus, the Bank Guarantee Scheme has been prepared for  the purpose of compliance with 

environmental laws.   
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17.2 During implementation of Bank Guarantee scheme following points shall be considered: 

a) In order to take bank guarantee under this scheme, approval for the amount and period of 

bank guarantee shall obtained from the unit head level at the time of proposal of closure, 

after which industry shall informed about the amount and period through letter, and in 

other circumstances, approval shall have been obtained from the Chairman level. 

b) Head office shall obtain detail compliance report from Regional office before 45 days of 

the expiry of submitted bank Guarantee for purpose for which the bank guarantee is 

obtained and hall further process received report. 

c) A decision has to be taken by the Unit Head level before the expiry of the bank guarantee. 

d) If there is need to extend the validity of bank guarantee during the process, then take prior 

approval from competent authority in such cases.   

e) Instead of not taking separate bank guarantees against different violations found in a single 

investigation, take equivalent bank guarantees only the most serious type of violation 

found. 

f) In cases violations other than mentioned in the classification of violations of pollution 

control measures and laws for applicability of bank guarantee, if a bank guarantee has been 

deposited by the unit, then unit head shall put up proposal for returning for bank guarantee 

along with reasons. 

g) The proposal regarding return of bank guarantee, forfeiture and extension of validity shall 

done from the unit head level along with the reasons thereof. 

h) The original copy of the bank guarantee shall maintain by the unit head in related 

industries file. 

i) Records and information regarding bank guarantee shall be maintained by the unit through 

register and online XGN. 

j) Decision of the Hon‘ble Chairman shall be considered as final. 
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17.3 Classification of violation of law to enforce bank Guarantee: 

A. In cases of violation of pollution control laws by the units. Classification of violation to 

implement bank Guarantee will have to be carried out as follows: 

Class-1 

1. Disposal of spent acid, spent solvent, hazardous liquid waste, and untreated wastewater etc. 

by tanker or any other unauthorized means in river, bay, canal, sea etc. 

2. Unauthorized disposal of wastewater   in well or septic tank directly or in any other manner 

like reverse boring or pipe etc. 

3. Disposal of hazardous waste in unauthorized manner. 

4. To burn hazardous waste in open. 

5. Air pollution control equipment is not installed or is inadequate. 

6. Wastewater Treatment Plant (ETP) is not there or is inadequate. 

7. Manufacturing Prohibited items. 

8. As per the EIA Notification, and its time-to-time improvement, to produce / practice such 

things which do not have environmental approval without obtaining approval. 

9. Violation of MoEF&CC / CPCB or any other authority's direction. 

 

Class-2 

1. Not operating Wastewater Treatment Plant (ETP) in spite of installing it. 

2. Quality of the disposed wastewater is considerably higher than permissible limits. 

3. Disposal of industrial wastewater in unauthorized manner. 

4. Unauthorized movement of hazardous waste between industrial units. 

5. Unauthorized use of hazardous waste as fuel. 

6. Not operating air pollution control equipment in spite of installing it. 

7. Movement / disposal of bio-medical waste in unauthorized manner. 

8. When an accident happens in a unit which leads to pollution. 

9. Manufacturing without obtaining CTE/CCA. 
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Class-3 

1. To ignore the notice issued by board for installing new / upgrading the Air pollution    

control equipment. 

2. To ignore the notice issued by board for installing new / upgrading the wastewater 

treatment plant (ETP). 

3. Non compliance of Plastic waste management Rules-2016 and as amended thereof. 

 

B. Bank guarantee will have to be implemented in cases of violation of pollution control 

measures and laws by common environmental infrastructure like CETP / TSDF / 

Incinerator/CBWTF etc. as follows: 

1. When Non Compliance is found and / or requires an Action Plan. 

2. When order is issued to submit a time bound action plan and not submitted. 

3. When up gradation or technical changes are not done in the time limit as per the action 

plan accepted by board. 

4. Violation of MoEF & CC / CPCB or any other authority's orders. 

5. When an accident occurs which might lead to pollution? 
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17.4 Amount of Bank Guarantee 

For units falling in (A) category: 

a) For Small Scale Industries 

Sr. 
Production Activity Type of 

Violation 

For first time 

violation 

(Rs.  in Lakhs) 

For repeat violation 

within two years from 

the date of first time 

violation (Rs. in 

Lakhs) 

1 As per the EIA 

Notification 

- 2006 and amendments 

in it from time to time, 

production / activities 

that require 

environmental clearance. 

Class-1 2.00 4.00  

Class-2 1.50  3.00 

Class-3 1.00  2.00 

2 Other units / activities  Class-1 1.00 2.00 

Class-2 0.75  1.50  

Class-3 0.50  1.00  

 

b) For Medium Scale Industries 

Sr. 
Production Activity Type of 

Violation 

For first time 

violation 

(Rs.  in Lakhs) 

For repeat violation 

within two years from 

the date of first time 

violation (Rs. in 

Lakhs) 

1 As per the EIA 

Notification 

- 2006 and amendments 

in it from time to time, 

production / activities 

that require 

Class-1 3.50 7.00  

Class-2 2.50  5.00 

Class-3 1.50  3.00 
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environmental clearance. 

2 Other units / activities  Class-1 1.50 3.00 

Class-2 1.25  2.50  

Class-3 0.75  1.50  

 

c) For Large Scale Industries 

Bank guarantee amount for large scale industries having capital investment up to Rs.100 crores. 

Sr. Production Activity Type of 

Violation 

For first time 

violation 

(Rs.  in Lakhs) 

For repeat violation 

within two years from 

the date of first time 

violation (Rs. in 

Lakhs) 

1 As per the EIA 

Notification 

- 2006 and amendments 

in it from time to time, 

production / activities 

that require 

environmental clearance. 

Class-1 10.00 20.00  

Class-2  5.00  10.00 

Class-3  4.00  8.00 

2 Other units / activities  Class-1 4.00 8.00 

Class-2 2.50  5.00  

Class-3 2.00  4.00  

a) Bank guarantee amount for large scale industries having capital investment more than 

Rs.100 crores and up to Rs.500 crores will be 1.5 times of the bank guarantee amount of 

large scale industries having capital investment up to Rs.100 crores as mentioned above. 

b) Bank guarantee amount for large scale industries having capital investment more than 

Rs.500 crores will be 2.0 times of the bank guarantee amount of large scale industries 

having capital investment up to Rs.  100 crores as mentioned above. 
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For units falling in (B) category: 

a) Bank guarantee amount for Common Environmental Infrastructure. 

Sr. 
Common Environmental 

Infrastructure  

For first time 

violation 

(Rs.  in Lakhs) 

For repeat violation within 

two years from the date of 

first time violation (Rs. in 

Lakhs) 

1 Common  facility like, 

-    CETP 

-    TSDF 

-    Incinerator 

-    Multiple effect evaporator, 

etc.  

10.00 25.00 

 

b) Bank guarantee amount for health care units and common biomedical waste 

treatment facility. 

Sr. 
Health care units and Common 

Bio-medical waste treatment 

facility  

For first time 

violation 

(Rs.  in Lakhs) 

For repeat violation within two 

years from the date of first time 

violation (Rs. in Lakhs) 

1 Common Bio-medical waste 

treatment  facility  

1.00 2.00 

2 Health care units (having up to 

50 

beds)  

0.50 1.00 

3 Health care units (having more 

than 50 beds)  

1.00 2.00 
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17.5 Tenure of Bank Guarantee 

a) Minimum tenure of bank guarantee will be of 1 year (it should be up to the end of the 

quarter of respective year's calendar year after the date of tenure end).  

b) Maximum tenure of bank guarantee - should end at the year's calendar quarter end after the 

ending date as per the action plan timeline submitted by respective unit. 

c) After obtaining prescribed format from a schedule bank branch, bank guarantee should be 

submitted in such a way that its amount can be on cashed at a bank branch located in 

Gujarat.  

d) If tenure of bank guarantee is about to end and there is a need for renewal, and get the bank 

guarantee renewed.  

17.6 Returning of Bank Guarantee:  

Bank guarantee to be returned in following circumstances. 

a) The purpose for which bank guarantee is obtained has been complied with. 

b) Unit has completed the work as per the action plan submitted. 

c) Compliance of environmental laws. 

d) In cases where new bank guarantee is submitted, unit head may decide to return old bank 

guarantee with approval of member secretary. 

e) The Bank Guarantee shall be returned after compliance of above point with approval of 

Member Secretary (Ref:- Office order dated 06/05/2020) (Annexure – 14B) 

17.7 Seizure of bank Guarantee:  

Seize the guarantee under the following circumstances 

a) Seize the bank guarantee if, the violations for which bank guarantee is taken are repeated 

again during the tenure of bank guarantee. 

b) EMS up gradation or execution of action plan is not carried out as per the dead line. 

c) In case of seizure/ forfeit of Bank guarantee, Bank guarantee amount is also accept by 

RTGS/NIFT in lieu of BG order. (Annexure- 14 E) 

  

164

417



 

Page 231 of 337 

 

GPCB Technical Manual 

 

17.8 Miscellaneous :- 

a) Bank guarantee is an additional procedure apart from the other steps  such as, closure, 

notice of direction, show cause notice, etc taken by board under the pollution control laws. 

b) In the case of closure given to the industries, Circumstances of proposal for 

extension/postponement of closure in case of closure granted to industries or in case of any 

other serious violation, to increase the amount of bank guarantee or increase the bank 

guarantee and immediately seize it and in other matters of bank guarantee, the decision of 

the Honorable Chairman shall be final (Ref:-Board Office Order dated 22/11/2018) 

c) The common methods practiced for enforcement are stipulating standards, Monitoring of 

Compliance, Inspection Reports, Sample analysis, Issuance of Show Cause Notice, Notices 

u/s 31-A of Air Act and 33-A of water Act, Notice under EP Act. Closure directions and 

Launching Prosecution. 

d) The two main planks in processing the cases for decisions making are the sample analysis 

report and inspection reports. The lab provides analysis Reports whereas Inspection report 

is provided by RO, Vigilance Unit or Special Teams. Based on the data provided through 

these means, the cases are processed, the gravity accessed and decision made about the 

exact mode of enforcement warranted in a particular case. The standard for emission or 

discharge of Environmental pollutants from the Industries, operations or processes shall be 

as specified in Schedule I to IV of environment protection rule 3(1). The combined effect 

of the emission / Discharge however shall not exceed the National Ambient Air Quality 

Standards given in Schedule VII of Environment Protection Rule, 3(B). 
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Copy To:

L. PA to Hon'blc Chairman, GPCB

2. PA to Hon'ble Member Secretary, GPCB

3. AII Unit Ileads, GPCB

4. All Regional Officers, GPCB

5. Unit Head, IT Branch, GPCB.,,.to upload on XPN

6. Select Filc

t,ag,t2l2
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Compendium of GPCB Environmental Compensation Guidelines

The Hon'ble National Green Tribunal [NGT) has directed the Gujarat Pollution Control

Board (GPCB) to impose Environmental Compensation [EC) on non-complying polluting

units in several cases. The NGT has also directed the Central Pollution Control Board ICPCBJ

to initiate penal action in cases of failure and to recover compensation for damage to the

environment.

Accordingly, CPCB, New Delhi, has published the following guidelincs for assessment of

Environmental Comp cnsation :

o Report of the CPCB in-house committee on Methodology for Assessing Environmental

Compensation.
o Determination of Environmental Compensation to be recoverecl for violation of

Hazardous & Other Wastes (Management and Transboundary Movement) Rules,

201.6.

o CPCB guidelines for Imposition of Environmental Compensation charges against

Healthcare Facilities and Common tsiomedical Waste Treatment Facilities.

o Assessment of Environmental compensation to be levied for violation of Plastic Waste

Management Rules, 2016.

In compliance with fhe Ilon'ble NGT Orders and CPCB Guidelines, the Gujarat Pollution

Control Board has forrnulated various guidelines from time to time to levy Environmental

Compensation [ECJ, inclr-rcling:

o GPCB Environmcntal Compensation Guidelines for non-complianccs

o Amendments to thc existing Environmental Compensation [lrCJ Guidelines for

industrial fire and gas leak accident cases.

o Assessment for lcvying EC for non-compliances under the Plastic Waste Management

Rules.

o Assessment for lcvying Environmental Compensation for unauthorized use of pet

coke as fuel.

These guidelines have now been compiled, and consolidated guidelines for levying

Environmental Compensation have been prepared as outlined below.

lli''' 'c
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L. Cases to be considered for levying Environmental Compensation (EC)

a) Discharges in violation of consent conditions, mainly prescribcd standards/ consent

limits.

b) Not complying with the directions issued, such as direction for closure due to non-

installation of OCEMS, non-adherence to the action plans submitted etc.

c) Intentional avoidance of data submission or data manipulation by tampering the

Online Continuous Emission / Effluent Monitoring systems.

d) Accidental discharges lasting for short durations resulting into damage to the

environmcn[.

c) Intentional discharges to the environment -- land, water and air resulting into acute

injury or damage to the environment. [Here, it also includes discharge of spent acid,

hazardous wastes or untreated effluent through tanker or other media into water
body, dumping of hazardous wastes etc.J

0 Injection of trcated/partially treated/ untreated efflucnts to ground water. [here, it
also includcs illegal discharge of effluent or hazardous wastcs into underground

water strata i.e. through wells, bore-well, reverse borin64 etc) excluding permitted

activity.

2. Assessment for levying EC for cases mentioned at point no. 1(a) to 1(c):
2.1 For the cases mentioned at point number [a) to [c) of point no.1-, assessment of

Environmental Compensation shall be calculated as per formula as mentioned in Para

number 1.3 of CPCB Methodology, which is as ttnder:
EC=PIxNxRxSxLF
Where,

EC is Environmental Compensation in Rs.

PI = Pollution Index of industrial sector [For Red Category - 80, For Orange Category -
50, For Green category - 30J

N = Number of days of violation took place (here, factor "N" = N umber of Days Starting

from the date of inspection based on which direction issued or the due date of
directions, Ending to the date of inspection of compliance veriftcation or date of
power disconnection, whichever is earlier)

R = A factor in Rupees [Rs.) for EC 0n Case of industrial investment in plant and

machincries is less than 25 Lacs, R shall be considered 100, For rest of cases - 250J

S = Factor for scale of operation [Small scale-0.5, Medium-1 and Large-1.5)

LF = Location factor (Here, Regional officer shall mention Location factor (LF) in their
inspection report of revocation) could be based on population of the city/town and

location of the industrial unit. For the industrial unit located within municipal

boundary or up to 1"0 km distance from the municipal boundary of the city/town,

following Jactors (LF) may be used:

2]Plge
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(1.0 for city/town having population less than 1 million, 1.25 for population 1to <5

million,1.5 for population 5 to <1.0 million,2.0 for population above L0 million,1.0 if unit

is located at a distcutce of more than 10 km from the Municipal boundary.)

2.2 ln any case, minimum Environmental Compensation shall be { 500O/day.

2.3 Assessment of EC as per formula at 2.1-, EC amount as per 2.2 ttnd and amount of

applicable BG as pcr the BG scheme, out of these whichever is higher. shall be

considered for deciding final EC amount.

3. Assessment for levying EC for cases mentioned at point no. 1(d) to 1(f):
For the cases mentioned at point number Id) to [0 of cases mentioned at point no. 1,

assessment of Environmental Compensation shall be calculated as under in two parts:

3.1- Environmental Compensation:

Environmental Compensation shall be Ievied as suggested by llon'ble NGT in its

order No.95 of 201"8 dated 1,1.01,.201,9 as under:
a) Rs. 1 Crore for large scale industry,
b) Rs. 50 Lakh for medium scale industry,
c) Rs. 25 Lakh for small scale inclustry.

3.2 Additional Environmental Compensation:

Additional Environmental Compensation shall be levied as pcr the para 1-.3.2. of
CPCB Methodology. i.e. Based on detailed investigations from expert

institutionsf org,anizations based on which environmental compensation will be

decided.

4. Assessment for levying Environment Compensation (EC) in case of industrial
accident:
4.1 In case of Industrial fire accidents, formula based calculation of

Environmental Damage Compensation (EDC) due to Pollution caused by
Industrial Fire Accidents in Gujarat.
The amended formula for calculation of EC for industrial fire accident is as follow:

EDCI + EDCz

ljDCr = Unterim EC [or Air + lnterim EC for Watcr + InLcritn I]C for Hazardous
Wastel
lrDCz= [Nos of persons of death [fatalityJ reported duc to industrial acciclcntX
11s. 5 lakhs] + [Nos of persons of gravc injury [rcqurnng hospitalizatron)
reportedXRs.2lakhsl
i.e. EC for Air + EC for Water + EC for Hazardous waste +
[Nos. ofpersons ofdeath (fatality) reported due to industrial accident X

Rs. 5lakh] + [Nos. ofpersons ofgrave iniury (requiring hospitalization)
re ortedXRs.2lakh

Not'e: This formula shall be referred where offsite emergency not declared.

Fire Accident
Environment
Compensation
(FAEC) =
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A.1 EDC for air pollution can be derived from following formula.
EDC forAir pollution = Rx (M x T x Ax S)

Where, R = A factor in Rupees (Rs.J for EDC

M = Burn material factor [Fire broke out inJ

T = Timc duration factor fApprox. timc taken to bring fire under control)
A = Arca factor (Total area in which fire spread out)
S = Factor for scale of operation

I Iere,

i. R [A factor in Rupees for EDC) is fixed as Rs. 1,00,000/- [lls. one lakhJ.
Burn Material Factor(MJ needs to be selected as per following tableIl.

Fire broke out in
Chemical C

Non- Chemical L

III. Time Duration Factor (T) needs to be selected as pcr following table
A time taken to bring fire under control Time duration factor

_ <=30 minutes
30 minutes to <=1 hr

0.5

1 to <=2 hr
2 to <=4 hr
4 to <=6 hr
6 to <=9 hr

9 to <-\Z ha-- -
> 12hr

iv, Area factor (A) needs to be selected as per following table:

1-000 to <=2000 sq.mtr
>2000 s mtr

V, Factor for scale of operation needs to be selected as per followi ng table

4
6

__ Scale of Industry
Micro
Small

Scale Factor
0.25

Burn Material Factor(M)
.)

0.75
Large 1.00

1

3

6

1.5
2

2.5

9

Area Factor (A)d out

1,00 to <=250 sq.mtr
250 to <=500 sq.mtr

500 to <=1000 s .mtr

Total area in which fire
<=L00 sq.mtr. 1

1.5

2

1.75

Medium
0.50

4ll'agc
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A.2 EDC for water pollution can be derived from following formula.
EDC for Water pollution = Qw X Wf
Where,

Qw = Quantity of water used in firefighting in KL which is not collected and going

outsicle premises without any treatment
Wf = Environrncntal Compensation factor, which may be taken zts Rs. 200 per KL

Note: Wastewater generated but collected for further trcatment shall not be

considered in this calculation.

A.3 EDC for hazardous waste pollution can be derived from following formula.
EDC for Haz. Waste pollution = Qh X ERF X Rh

Where, Qh = Qh is noticed or observed quantity fin tonne) of hazardous or other

wastes which hzrs not been managed in compliance with various

provisions of the Acts/ Rules/ Guidelines/ conditions of the

authorisation/ directions issued by CPCB/ GPCB/ MoEF&CC

ERF = 1.5 considering hazardous waste is disposed at unauthorised place or

handcd over to unauthorised party
Rh = Environmental Compensation factor, which may bc taken as Rs. 30,000

pcr MT

Note: Hazarclous or other wastes generated but collected for further disposal by

scientific way i.e. TSDF, ClIWIF, Pre-processing, Co-processing, Utilisation etc.

shall not be considered in this calculation.

4.2 In Case of Industrial Gas leak accidents, formula based calculation of
Environmental Damage Compensation (EDC) due to Pollution caused by

Industrial Gas leak Accidents in Gujarat.
The amended formula for calculation of EC for industrial gas leak accrdents is as follows:

EC for gas leak = EDCI + EDCz

EDCr=[Rx[HxTxAxS)]
EDCz= [Nos of persons of death (fatalityJ reported due to
industrial accident X Rs. 5 lakhs] + [Nos of persons of grave
injury [requiring hospitalization) reported X Ils. 2 lakhs]
i.e. [R x (H x T x A x S)] + [Nos. ofpersons of death (fatality)
reported due to accident X Rs. 5 lakh] + [Nos. of persons of
grave injury (requiring hospitalization) reported X Rs. 2
lakh

Note: This formula shall be referred where offsite emergency not cleclared.

Where: R = A factor in Rupees [Rs.) for EC

H = Gas ll,azard Factor [based on the IDLH value f hazard classification of the gas)

. T = Timc Duration Factor for Gas Leak [Approx. time taken to control gas leakJ

A = Affected Arczr Factor [Based on gas spread out in area)

S = Factor for scalc of operation
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Here,

i. R [A factor in Rupees for EDC) is fixed as Rs. 1,,00,000/- [Rs, One lakh).
ii. Gas Hazard Factor is based on the Immediately Dangerous to Life or Health [DLH) value

of the gas involved in the gas leak accident. Thc National Institute for Occupational Safety

and Health [NIOSHJ developed IDLH values to charactcrizc trigh-risk exposure

concentrations and conditions. IDLH values are based on 30-minutc exposure duration.

Hazard
Classific

ation

Impact of
gas

release

Name of industrial gas for
example

(larbon monoxi o
Ammonta INll3)

Fluorine [Fz), Hydrogcn chloride

[HCl), Flydrogen sulfide (II2S),
Sulfur Dioxide (SOr), Nitrogen

Dioxide o
Bromine (Brzl, Chlorine (Clz),

ne COCIz

Class 1 OW

M odcrate

IJigh

Very high
P

One can refer following website flink is given below) to know IDLII value of any other
gas. h t t ir s : //rt'r'.'ii'. crl c, gov/nio sh/idlh/ i ntri ti l,]J1t p[

Note:
a) In case wherc IDLH value of any gas is not available, hazard classification shall be

selected bascd on MSDS of any particular gas. In such cases base of LC50 shall be

taken to decrde hazard class i.e. Class L ILCso> 2000), Class 2 [1000< LCso<= 2000),

Class 3 [250< LCso<= 1000), Class 4 (LCso <=250).

bl In case of multiple gas release, higher class shall be considered to calculate EC among

all gas releases.

iii. Time Duration Factor needs to be selected as per following table

Approx. time taken to control gas leak Time duration
maximum time for lea factor

<= 5 minutes

5 to <=15 minutes

15 to <=60 minutes

> 60 minutes 4

6ll'age

3

IDLH value
in ppm

Gas Hazard
Factor(H)

>1000 ppm 1

Class 2 100 ppm to
<=1000 ppm

2

Class 3 10 ppm to
<=100 ppm

3

Class 4 <= 10 ppm 4

1

2
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iv. Affected Area Factor needs to be selected as per following table

Description Affected Area
Factor

No any person is affected and Gas leakage remained 1

within the lant bou

Any of the person is affected and Gas leakage B

spreading to outside

V Factor for scale of operation needs to be selected as per following table

Scale of Industry Scale Factor
Micro 0.25
Small 0.50

Meclium 0.75

La 1.00

Specific conditions for clause no. 4 (a.L & 4.2)t

1. In case of offsite emergency declared, EC shall be applicable as Rs. 10 lakh for micro

scale, Rs. 25 lakh for small scale, Rs. 50 lakh for medium scale and Rs. 1 crore for
Iarge scale industries as per existing guidelines.

2. Maximum EDC for any accident shall be Rs. 10 lakh for micro scale, Rs. 25 lakh for

small scale, Rs. 50 lakh for medium scale and Rs. 1 crore for largc scale industries.

3. Minimum EDC shall not be less than applicable Bank guarantee amount as per

prevailing bank guarantee policy.

5. The aforesaid Environmental Compensation (EC) amount shall be deposited by the

Industry to thc Bozrrd, in addition to any other legal obligations or liabilities. This EC

amount is distinct and independcnt from any compensation, penalty, or liability that
may be imposcd by other authorities under other applicable Act, Rules, or
Notifications etc.

6. This guideline will remain in force till CPCB publish the final guidelines for
calculation and levy of environmental damage compensation.

5. Penalty calculation for tanker/truck caught in illegal activity as per Hon'ble NGT

Order dated t9/02/2020 in matter O.A. No. 44/20L6,
In .the case of illegal discharge/transportation through vchicle i.e. tankers/
trucks/tractor, Environmental Compensation shall be levied as uncler:

Gas spread
out in area

Within
Premises
Outside

Premises
No any person is affected and Gas leakage spreading

to outside Iant bound
2

4Within
Premises

Any of the person is affected and Gas leakage
remained within the lant bounda

0utside
Premises
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Category of Vehicle

Vehicles/ Equipment's/ Excavators with showroom value more than 25

Lacs and less than 5 ars old.
Vehicles/ Iiquipment'sf Excavators witir showroom value more than 25

Lacs and more than 5 old but less than L0 old
For thc re maining Vehicles older than 10 years/ Equipment's/ Excavators
whrch arc otherwise legally permissiblc to be operated and not covered

Sr.No. 1&2
Note I: On repctition of the offence by the same vehicle/ equipment, order dated 05.04.2079

willbe applicable.
Note II: The option of release may be avaiiable for period of one montlt from the date of seizer

and thcreafter the vehicles be confiscated and auctioned.

6. Assessment for levying EC for non-compliances under Biomedical Waste Rules:

6.L For levying Environmental Compensation if tron-comphance oltserved under the Bio-

Medical Wastc Management Rules, 201,6 and amendment thereol the CPCB Guidelines

for "lmposition of Environmental Compensation Charges against

Healthcare Facilities and Common Biomedical Waste Treatment Facilities" shall be

followed.
6.2 Applicable EC shall not be less than applicable BG as per prevailing BG policy.

7. Assessment for levying EC for non-compliances under Plastic Waste Rules:

7.1 In case closure direction issued for following non-compliances under the Plastic

Waste Manzrgcment Rules, 20L6:

1. Manufacturing of plastic bags of thickness less than 120 micron, sheets or like of

thickness lcss than 50 micron.
2. Non submission of EPR Action plan for Back collcction of post-consumer plastic

waste.

3. Manufacturing of Single Use Plastic.

4. Operating without registration.

7.2 For the non-compliance of 7.L.1, observed during the period from date of
implementation of the Plastic Waste Management Rules, 201,6 to 31,/1,2/2022, EC

shall be levied as per the CPCB Guidclines for assessment of Environment
Compensation on basis of the production detail furnished lty the industry based on

GST data.
7.3 For the period from 01/01/2023, EC shall be considerecl higher of the amount

ealculated using below two formulas.[EDC will be levied, whichever is higher)
A. As per the formula of CIPET fper extruder machine per year as Rs 3,05,000)
B. Prociuction detail submitted by unit-based GST data fronr 01,/01,/2023 [As per

the guidclines of Central Pollution Control)
7 .4 Total EC to bc levied shall be EC amount of 7 .2 plus EC amoun[ of 7 .3.

7.5 For non-compliance of above rules, applicable BG amount shall lte Rs 2 Lakh having

Penalty
Amount

Sr.
No.

Rs 4lacs1

Rs 3 lacs2

Rs 2 lacs3

8lPage
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7.6

7.7

validity of one year. In case of repeated violation, BG shall be Rs' 4 lakhs'

Applicable EC shall not be less than applicablc BG as per BG as prcvailing BG policy'

Fortheviolation ofT.l.2,T.l.3andT.l..4,ECshallbeleviedaspertheGPCBGuidelines
for assessment of Environment Compensation

8. Assessment for levying EC under Solid Waste Rules:

In case of open burning of solid waste on lanci, including at landfill sites, for each such

incident or default, violators including the pro;ect proponent, conccssionaire, ULB, any

person or body rcsponsible for such burning, shall be liable to llay environmental

compensation as under as per Para 20 of Point No. B of Hon'blc NGT order dated

26/03/20L9 in the matter of O.A. No. 606/2018:

o Simple burning - Rs. 5,000/-

o Bulk waste burning- Rs' 25,000 /-

g. For levying Environment Compensation if non-compliance observed under the

Hazardous & Other Wastes (Management and Transboundary Movement) Rules,

2OL6=

The CpCB Guiclelines for "Determination of Environment Compensation to be recovered

for violation of Hazardous & other wastcs [Management and Transboundary

Movement) Rules, 201.6 shall be followecl with CPCB guidelines for "Enforcement

Framework for Effective Implementation of Ilazardous & Other Wastes [Management

and Transboundary Movement) Rulcs, 201'6"

10.For levying Environment Compensation for unauthorized use of pet coke as fuel

(As per office order dated: OSI06/2025)
j.0.1 In case of unauthorized use of pet coke ats fuel, Environment Compensation shall

be as under
Scale of Industry Environmental Compensation [Rs' in Lakh)

Small Scale ISSI) 10

Medium Scale (MSI) 15

Large Scale ILSI) 25

10.2 Applicable EC shall be higher of abovc amount or the EC amount calculated on

number of, days basis as per para no.2.

ll.Assessment for levying EC for illegal activities not mentioned herein above:

In cases where industry/ activity which cannot be permitted/not mentioned herein

above points like illegal activities. Environmental Compensation of Rs. 25 Lakh shall be

levied at the time of issuing closure direction.

9ll)r:.:.c
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12. Repeated violation:
12.1,ln the event of repetition of a similar violation under thc samc Act within one year

from the clate of the first violation, the Environmental Compensation [EC) for the

violation shall be double the EC calculated for the present violation.

L2.2Ln cases of repeated violation, the EC amount shall be the higher of:

o the EC calculated as per Clause L2.1, or
o the Bank Guarantee taken for earlier violation.

1,2.3 lt is further clarified that, in cases of accidents, repeated violation shall not be

considercd.

l3.Applicability of EC Scheme:

13.1 In cases whcre Specific dircctrons issued regarding IiC by IIon. NGT /Supreme
Court/ IIrgh Court, in such cascs this schente is not applicable^

13.2 This schcme is subject to amendment/ changes if any new guidelines provided by

CPCB or any directions from IIon'ble Courts.

13.3 EC amount to be levied from Industry/person shall bc clecided at the time of

closure dircction, except for cascs which EC is to be calculatcd in para no. L.3 of

CPCB methodology. IEC shall be decided at the time of revocation.)

13.4 Revocation order shall be issued only on receipt of EC amount as per prevailing

Board policy.

14.Payment of EC in installment (Board Office Order dated 23 /OB/2021, approval in

board meeting- 257 d,ated, 03 / OB /2OZl)
L4.1- "Aminimum amount of 50 %o has to be dcposited by [he Industry to pay the EC and

the remaining amount can be paid in lump sum or installmcnts with a simple annual

interest ratc of L20/o wilhin a maximum pcriod of six months from the date of

approval of revocation. In cases where Specific directions issued regarding EC by

Hon. NGT /Supreme Court/ Iligh Court, in such cases this scheme is not applicable.

15.Date of implementation of EC guideline (Board Office Order 23/OBl2O21, approval
in board meeting- 257 dated,OS/OB/ZOZL)

15.1 EDC policy is applicable from 28/08/2019 to those industry, who apply for first
time revocation.

15.2 Units where trial revocation has been granted before dated 28/08/20L9 and

permancnt revocation has not been granted, subsequent revocations will have to
' be granted without levY EDC.

15.3 In this matter, if any order is passecl by the Hon'ble NGT, that order shall be

binding on those units.

16. Decision of the Hon'ble Chairman shall be considered as final.
***
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Name of Unit:-  M/s. Lactose India Limited 

Village: Poicha (Rania ) Tal: Savli Dist: Vadodara        

Inspection date:-  08/05/2026 

Reference:-  NGT Appeal No.623 of 2025 (WZ) in I.A.No.851/2025(WZ) Dtd.29.04.2026.  

This unit is specifically visited w.r.to NGT Appeal No.623 of 2025 (WZ) in I.A.No.851/2025(WZ) hearing 

dtd.29.04.2026 to verify condition no. 01 & 05 of trial run permission granted on  dtd.07/11/2025. During 

inspection, unit is found in operation.  
 

Point No:- 01:-  Unit shall submit time bound action plan for converting all under effluent collection tanks to 

above ground within week.  

Observations for Point No:- 01:-     

During inspection observed that, generated industrial effluent from the lactose plant and pharma plant is 
conveyed through various underground chambers/pipelines to a common intermediate underground 
effluent collection tank located opposite the pharma plant. From this tank, effluent is pumped via an above-
ground pipeline to the underground ETP inlet.  
 

Generated effluent from utilities (boiler blowdown, cooling tower blowdown) and washing activities of the 
lactulose plant is also routed through underground chambers to the same ETP inlet tank. 
 

Effluent from the underground collection tank is treated through the following stages: Flash mixer (above 
ground); Coagulation tank (above ground); Tube settler system (4 tanks, above ground).  After settling, 
treated effluent is collected in an underground tank and then transferred via an above-ground pipeline to 
the Multiple Effect Evaporator (MEE) for further treatment. MEE condensate is collected in an underground 
tank and partially reused in the cooling tower Remaining sent to CETP (EICL, Umraya, Padra) for treatment & 
disposal. 
 

During inspection, near treated effluent collection tank observed one underground NF collection tank.  Unit 
has provided Nano Filtration (NF) system followed by an iron removal filter. At the time of inspection, the NF 
system was not operational.  As per the plant representative, after installation of MEE it is not in operation 
and effluent is currently being directly fed into the MEE. 
 

Generated industrial organic effluent from lactulose plant is collected separately through underground 
chamber to collection tank and fed into the Mechanical Vapor Recompression Evaporator (MVRE) for the 
further treatment.  

MVRE condensate collected in 3 above-ground tanks (80 KL HDPE, 100 KL SS, 35 KL SS), which is further 
treated using:, Reverse Osmosis (RO), Degreaser unit, Mixed bed system. Further treated water is stored in 2 
above-ground tanks (80 KL HDPE and 100 KL SS) reused in the ion-exchange regeneration process.  
 

Domestic wastewater generated from the unit is collected in two underground collection tanks located on 
the opposite side of the pharma plant and another tank near the MVRE plant. The collected domestic 
wastewater is conveyed through an above-ground pipeline to the STP inlet tank. 
 

The provided Sewage Treatment Plant (STP) is followed by an ionized reactor, sand filter, carbon filter, and 
an underground treated water collection-cum-holding tank. The treated domestic wastewater is utilize for 
gardening within the premises through an above-ground pipeline. 
 

During the inspection, it is observed that the unit has provided 25 KL HDPE tank for the collection of storm 
water from the premises. 

At the time of inspection, the ETP, MEE, and MVRE systems are found in operation.  
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Details of  underground tank observed within premised with following nomenclature on tanks:- 

Sr No Tanks for industrial effluent management  

1 Old Aeration- (Not in use at present) 

2 New Intermediate tank 

3 ETP Inlet 

4 Treated w/w collection tank (Nomenclature- NF Feed) 

5 RO collection 

6 Clear Water tank 

7 Blowdown 1 

8 Blowdown 2 

9 DDD Feed tank 

10 NF Collection Tank (Not in use at present)  

Sr No Tanks for Domestic w/w  management 

1. collection tank located on the opposite side of the pharma plant 

2. collection tank located near the MVRE plant 

3. STP unit with 3 nos. of tank  
 

During inspection, written remarks is given for submit clarification about time bound action plan for 

converting all under effluent collection tanks to above ground. Photographs taken during inspection is 

attached herewith.  

 
 

Common intermediate underground effluent collection tank located opposite the pharma plant. From this 
tank, effluent is pumped via an above-ground pipeline to the underground ETP inlet.  
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Generated effluent from utilities (boiler blowdown, cooling tower blowdown) and washing activities of the 
lactulose plant is also routed through underground chambers to the same ETP inlet tank. 

  
Effluent from the underground collection tank is treated through the following stages: Flash mixer (above 
ground); Coagulation tank (above ground); Tube settler system (4 tanks, above ground).   

 
After settling, treated effluent pumped via an above-ground pipeline into an underground collection tank.  
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MEE 

 
MEE condensate through above-ground pipeline is collected in an underground tank which is partially reused 
in the cooling tower and remaining sent to CETP (EICL, Umraya, Padra) for treatment & disposal. 

 

 
Unit has provided Nano Filtration (NF) system followed by iron removal filter. At the time of inspection, the 
NF system was not operational.  As per the plant representative, after installation of MEE it is not in 
operation and effluent is currently being directly fed into the MEE.  
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MVRE 

  
Domestic wastewater generated from the unit is collected in two underground collection tanks located on 
the opposite side of the pharma plant and another tank near the MVRE plant. The collected domestic 
wastewater is conveyed through an above-ground pipeline to the STP inlet tank. 

 
STP) is followed by an ionized reactor, sand filter, carbon filter, and  underground treated water collection-
cum-holding tank. The treated domestic wastewater is utilize for gardening within the premises through an 
above-ground pipeline. 
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Old Aeration- (Spare now) 

 

 

 

Point No:- 05:-  Unit shall remove the underground pipeline and submit action taken report with evidence 

for the same. 

Observations:-   

During the inspection, it is observed that the area near Gate No. 8 is completely covered with a pile of sand. 
As per the verbal information provided by the unit representative, an underground pipeline passing through 
this area has been sealed with concrete from the unit end. 
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The following photographs indicate that the road area outside Entrance Gate No. 08 falls under government 
(Gram Panchayat) land, whereas the opposite end lies within the plant premises and passes through the 
utility area (Boiler + MVRE), which is RCC-paved area.  

 

 

 

End of the pipeline entering 

from Farm Side to Entrance 

Gate No. 8 (Point-A) 

End of utility area 

(Boiler + MVRE) of 

premises (Point-B) 
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During the inspection, excavation activity is carried out near Entrance Gate No. 08 using a JCB machine up to 
a depth of approximately 6.5 feet. During the excavation, concrete-sealed ends on both sides is observed — 
one end near Entrance Gate No. 08 (Point-A) and the other end towards the utility area (Boiler + MVRE) 
(Point-B). The approximate distance between the two ends is about 8.5 feet. 

During the excavation activity, no connecting pipeline portion is observed between these two concrete-
sealed ends. Upon asking unit representative regarding connecting pipeline portion, verbally informed that 
the intermediate connecting portion of the cement pipeline had already been removed in the past by unit. 

Further, the road area outside Entrance Gate No. 08 falls under government land (Grampanchayat land), 
whereas the opposite end is located within the premises and passes through the utility area (Boiler + MVRE), 
which is RCC-paved area. Therefore, further excavation towards the utility side within the premises and 
outside premises is not feasible.   

At the time of inspection, no any wastewater discharge observed from unit to outside.  

Photographs of the excavation activity carried out are attached above for reference. 

Inspection by :-    M.A. Vaghela (DEE)                        R.H. Patel (DEE) 

Date:- 08.05.2026 
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